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‘PREFACE 

1. ‘The Brochure gives brief information about the work done by the 
N I1‘9(:3110fl_vnriglng Committees of the Haryana Vidhan Sabha during the year 

¢ 7 . पं ग N 

1. Public Accounts Committee. - W, _ K 

2. Committee on Public. Undertakings. ' 

3. Committee on Estimates. S _ 

4: TrCom_m'ittee onthe Welfare of Scheduled Castes and Scheduled 

7 ibes, , ’ 

(’\.-‘C'_V_I.‘d‘fiaa S 

. LIBRARY 4 
Committee on Government A’ssumnoes'. 5 

6. Committee on _Subor_dinate Legislation. है 4 2) 

7. Committee of Pr_ivilcgcs.. मटर मैंध-नननन्टन * 

8. Business ‘Advisory Committee. 5 . Ptlca..,,-._",“_._Imm_:-“ A 

9. House Committee. T, . 

10 Library Committee. ) Q-w‘-*&'&-"'_‘,/_fi“-b"' . 

11 Committee on Petitions. | o . 

CHANDIGARH : " GL'BATRA 
The 15th July, 1988. - . Secretary.
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'PUBLIC ACCOUNTS COMMITTEE 

1. During-the year.1987-88, the Commiittce was elected/nominated 

twice. The first Committée consisted of nine members of Haryana Vidhan 

.Sabha.who-were elected by the House* for the year 1986-87 , by a motion 

. moved and passed by the Haryana Vidhan - Sabha, in its sitting held on 

“10th March, 1987, extended the term for the year 1987-88. 

2. The first Committee held a total number of 6 meetings only upto 

- 12-5-87. The names of members and the number एव meetings -attended . 

", by each oné of them are shown in the following table पी =« - 

T Nmobes v सदर. 
1 Seth Ram Dass Dhamija “एप Soh Rem Daw Dbamie 6 - 

2. Shri Azmat Khao . o . थे 

7३.7 Shri Banarsi Dass Balmiki 5 

" 4, Shri Fateh रात भाग ः 6 

s Shri Inder Singh N'ain‘ S s 5 

_ .+ 6 Shri Lila'Krishan® | - o Nil 

7. Ch. Roshan Lal Arya . y __ कि 

8. Ch ShakrullahKhan).: z 6 

I‘M"Ie"e"tin"'g"?"h'e”ld" ‘Biisiness Transacted 
. €T LAY L हर न . . . 

The dates of meetings, the number of members present and business 

transacted at ‘each meeting are given below दा : 

“"Sr.. Date of meeting Number ही . " Business transacted e e tramsacted य 

* 3 Mo, - members P - 

o “फल लि थटटाणााााााााााण o *  present 

1 Tz 0y A T3 S 4 

1, है April, 1987 ™ 6 (i) The Committee. (famed questionnaire in 

’ P v # respect of the report of the C.A.G. of 

) . India for the year .1983-84 (R.R) re- 

. - . latifig to the fo_llo__wm_g | ७०117 - 

. . " . * 1. Excise and Texation 

) . . 2. Transport - N . 

L - : R T Co-oper-atm"n_ ' व 

“t
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1, 2 3 4 

2 नल कै +अ जे. व विन कक ’ .o 

i . . 3 PWDB&R) ° . 
. o & 

. 

P कि - . [ 6. Afll.mltm. _— 

थे व @ii) Drafting of the 26th Report on the report 

. 9. 15th April, 1987 

- 

3. 21st April, 1987 
. 

4. 28th April, 1987 

4 

5. 5th May, 1987 
. 

6. 12th May, 1987 

- Y In_dust-rial_ Training. 

of the C.A.G. of India for -the year 
*. 1982:83°(Civil) relating to Industrial Train- 

. _ ing. and Printing & Stationery Depart- 
* moents. 

7 .The Comunittee partly drafied the 26th Repert 
छा the report of the C.A.G. of India for ,the 
year. 1982-83 (Civil)' relating to :Development 
Department. . e 

7 (i) The Committee partly déafted 15 26th 

Report of the Public Accounts Committee 

पा" the Report-of -the C.AG.; एप. India 
for the .year 1982-83 (Civil). relating to 

Fisheries and Printinpg and Stationery 
Departments. T 

हा) The Committee’ drafted and approved the 
questiénnaires on the report of the C.A.G. 
of Indiz for the year 1983-84 “(R.R.) 

relating. to- Revenue and Lotteries Depatt- 

ments, ~ ° -  * - ' 

7 @) The. Committee. diafted -and: approved the . 
questionnaires on the report of the C.A.G. 
of Indiz for* the year 1983-84 (Civil) 
relating to. the following departments = 

1. Fimages* =~ = थे 

2, Housing .. .. ' '. 7 % _* 

L 

o 3. Public Health. 
. ‘4, Development 

- ऊँ; पर८+८णएढ, जा W 

" r @) The Committee - partly ‘drafted the 26th 
- - Report of Public Accounts Commitiee on 

the report:of C.A.G. of India लिए the. 
‘year 1982-83, relating to the following 
‘departments-i— न न... न. ० L. L oLa 

- 

2. Fgod and Supplies. L. 

The Committee pattly  drafted the 26th Report 
.of “the Public Accounts ‘Committee on the 

, report of the C.A.G. of India for the year 
%-1982-83(Civil) relating to the Home Department. 

[
}
 

6+ -~The Committes partly drafted the 26th Report 
- _of Public Accounts Committes on the report 

" - Tof-the C.A.G. of India for the year 1982-83 - 
. tCuid-relating 1० फट ey कह मन {(Civil) relating to the Revenue Department, 

- 

‘I
’.
..
' 

e
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- After the constitution of the new Vidhan Sabha as a result of general 
election, the Hon’ble: Speaker having been authorised by a motion moved: .. 
and passed by thé Haryana Vidhan Sabha in its -sitting held ठप. 13th July, 
1987, to nominate. .the mémbers of thé Committee on Public- Accounts~: 
for. the remaining period of the year 1987-88 nominated the . 
Committee -on 14th July, 1987. Shri Hira' Nand Arya was appointed 

- i - वि लि 

पी 2. The Committee held & total number of 67 meetings during the period 
under review.. The names of फिट members .and the number of meetings 
attended by each one of them are shown in the following table न 

Sr. Name of member ) Number of “meetings 
No el L .. . . ¢ attended 

1. ShriHira Nand Arya e Y %s 

#00%) Shri Bhagi Rem ", . 14 

. «re3, Smt. Kamid Verma | शी A0 . 

ses¢4. ShriLachhmanSingh Kamboj ... . .. . 02 _ 

- .*¥5, Shri'O.P-Bhardwaj : -~ . 6 
Yy - K 

_*6. आएं Ran Singh o ) ' " Nil - 

7.. Shri-Shiv Parshad 5 . T8l 

8. Shri Tek Chend' . -~ . "65 - 
9. . Smt. VI"dy_a Beniwal o f". i o 44 - 

10. Shri Vasudev Sharma ०, ' «- 58 - 

11. Shri Kishan Singh . 7 - 

. 12. Shri Buta Singh o : “3 

. 13, Shri Des Raj ' 7 
. 14, Shri Sardul Singh " 6 

Resigned from the membership of the Committee w,e.f..21st July, 
" न. 1987 on his 8फ9मंघफिकएणो as Chief Parliamentary Secretary and 10 पट 

v, vacancy caitsed.by the resignation of Sh. Ran-Singh Maan, Shri Vasudev _ 
— Sharma was nominated.w.e.f. 28th-July, 1987 for the remaining period of 

the year 1987-88. 

.~** "Resigned from ‘the membership of the Committee w.c.f. 12th 
August, 1987 on his appointment 4s Cabinet-Minister. 

) *3* Resigned fromi the membership of the Committee w.ef. 2nd 
September, 1987 on her appointment as Cabinet Minister 

+ करके Sarvshri Bhagi Ram and Lachhman Singh Kamboj, MLAs . 
_realgned from the membership of the Committce फट, 1dth Septembet, 
1987 on their ‘appointment as Parliamentary Sécretaries
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-Consequent: upon the resignation of जि. O.P. Bhardwaj and Smt. 

Kamla -Verma, MLAs on their appoiniment as Cabinet Ministers and 

Sarvshri Bhagi=Ram and Lachhman Singh Kamboj, MLAs on their - ~ 

appointment as Parliamentary Secretaries, Sharvshri “Kishan Singh,” - 

Buta Singh, Des Raj and Sardul"Singh, MLAs were nominated wief 

7-12-87 to serve on the Committee on Public Accounts for thé remaining | 
L 

period of the year 1987-88. ] L ] 

- —_—______—_———_
-—_—_—-_——__—_-

_' . T . 

- .. - PR ० | - 

- S पं - 

. . Reporis/Acconuts पडा शत . “८ 

पद Committee examined पट Appropriation Accounts/Finance - - - 

Accounts of the Haryana Government for the year 1983-84 and the report. ™ 

of the Comptroller and Auditor. General of India for the year 1983-84: 

(Civil and Revenue Receipts).” ™ ‘ . T T e T v दी e 

: Meeting held Business Transacted . ] 
- - दा . .. P 

The details of meetings, the number of members present and business 

transacted at each meeting are given below (— - s - 

Sr. Date of meeting  Number of Mhusiness transacted 

No.” - members - . : . 

. present . _ L 

1. 2 3 — ey s . s . 

1. * 2010 July, 4 Speaker, Haryana Vidban Sabha ‘and Accoun- 
. 1987 . tant General, Haryana explained the sco fie and . 

) functions of the Committee to the ‘members. 

3. 27th July, - -3 T 1. The Committee framed questionnaire in fes- 

1987 pect of the Report of -Comptrolter and 

Auditor General of India for the year 1983- 

84 (Civily relating to the, following depart- 

_ ments पा: ) _ 

. g i Soc'_‘i"al Welfare ) 

- . 2. Co-operation K दर लि . 

- 3. Agriculture _ ’ कि 

न Pt न 4 Irr"igafi_'on' . h i e 

o हा है व 5. Medical and Health. ) 

R, . Dt हे 2! Scrutiny of rep'lies:' received from the Govtt 

LTI L. .ws +र ४ का - regard- to cthe- implementation- of obser-Z 
vations/fecommendations  containéd in thel 

न... we. - .+ . following paragraphs of . various reports of 

= - हा... the Public. Accounts’ Committec, of Haryana 
- - YidhanSabha :— ) : 

4 ८ - _ ॥ 

7. panagaphs |+ Reports 

a 
[ 

- 

e . T 
ना न न दर 

e g 13- ; 
B A e 2 न सफदर कान पं 

- 

- 
. 

ey



हि ’ 2 . 3 . E - - 4 . n 

; —_——— e — 

7 3. 28th Jaly, 7"+« The Committec decided to undertake a study 

1987 : -tour of -5. days to. Jammit and Kashmir State 
- t from 215 September, 1987. - . 

4. 3rd August, ‘9 एड examination' of the representative of 
1987 ~ -~ ¢ ok P.W.D. (B&R) department=in respect of - 

. - B paragraph 3.12, 4.8 and 5.3 of the report 

- . of the C.A.G. of India for the year 1983-84 ,_ 
7 (Ciwil). .. -, ) 

5. 4th Augist; . 9 10fal examination एव the representative of Trans: 

1987 - . port department in respect of pafagraph:7.4 
i and 7.5 of the'report of the C.A.G. of .India 

Ifor the year 1983-84 (Civil). 

w, 
Y 

- 

. Oral examination of the representative of 
Revenue department in respect of paragraphs’ 

. . 5.1, 5.2, 5.3, 5.4 & 5.5 of the report .of the 

. C.A.G, of India for the year 1983-84 (Revenue 

: « Reeeipts). = 

¥
 

6. 10tk Avgust, 
1987 

_ 7. “11th August, "8 Resumprion of oral examination of the re- 

: 1987  " . - presentative -of Revenue department in fespect 
. . - ‘of paragraphs.5.6, 5.7 and 5.8 of the Report 

पं की _ of the C.A:G. of India for the year 1983.84 
Ty B . 

W W 

- है." 17th August,. ™ 7 . -+ Oral examination ए the représentative ८ of Town 
1987 ‘ and Country Planning department jn respect of : 

< ‘paragraphs 6.8 and 6.9 of the report रद the 
C.A.G. of Indiz for the year 1983-84-(Civil). 

9. 18th August,’ 7 Resumption of otal examination of the re- .. 
- 1987 . . presentative of Town and.Country Planning 

) - ‘department in respect of paragraphs 6.8, 6.9, 
. T 6.10,°6.11,-6:12,°6.13 and 6,14 of the report 

’ of the C.AIG, of India for the year 1983-84 
(Civil). .o - . 

10, 24th August, -8 Oral examination of the representative of Trans- 
1987 . port department in respect of paragraph 4.1 

Lo of the Report~of C.A.G. of India for the 
year 1983-84 (R.R.), 

1 

1. 25th August, - (i) Resumption of .oral examination of the re- 
_ 1987 @ . . presentatives. of -the Transport and Finance 

. . ' department in respect of paragraphs का 

लि ' 4.3 of the Report of the C.A.G. of India 
v T . for the year 1983-84 "(R.R.). 

. . (i) The Committee decided to. postpone. its. 

i T, - .earlier decision. to undertake a study tour 
i g to the State of Jammu and Kashmir we.f. 

) ) 21st September, 1987 and decided .to undeér-' 
. . - .+ take the.said tour from' 27th.October, 1987. 

- 12, 3ist August, - 7 1. Oral examination of the representatives of 
VR L LA . Bducation .department in respect of -para- 
Bl ) R graph'6.7 and 6,2 of ..the’ report of Comp-: 

: . troller and Auditor Geperal of India for- 
<7 the year 1983-84 (Civil). -t : 

' 2. Oril eXamipation of the  representative of 
’ Food and Supplies ~department in respect of 

- e e + - paragraph 7.3 of the teport of the Comp- 

: _ . troller and. Auditor Gereral of India for the 
: पे year 1983-84 (Civil), . 

1 ~ v 

N



1. 2. . 3 S .4 o 

" 13, Y5t Septembr, 8 Otal examination of the representatives of Home 
1987 dépattment in respéct of paragraph 3.9 रत and 

: 3.10 ‘of the réport. of ‘Comptroller .and Auditor 

- - .. _ General ‘of Indiz for the year 1983.84 (Civil). 

14, %hSeptember; § - The Committec held discussion with the-mem- 
987 _ bers of the Public Accounts Commitiee of 

) - लि Astam ‘State -Legislativé Assembly ‘on matters 
. -of comindh interest.. 

15.  8th September, 7.7 - () Resumption एव oral examination of the re- 
1987 °° preséntatives of the Education deptt in 

- respect of paragraph 6.7 of the. report of 
the Comptroller and Aunditor General of 

- India for the yedr 1983-84 (Civil}. 

N * ही) Oral examination of the représentatives of 
the Agriculture department in respect of 

~ paragraph 6.6 ए the réport. of the. Comp- 
tebller. आते Auditor General of India for 
theé ‘year 1983-34 (Revenve. Receipts). 

<. . 0) Resumption of oral examination of the re- - 
oo LA . presentatives. of the Home Department in 
"L ' द respect Of paragraph 3.9 of the report. of 

नि . T कट Comipfroller and. Auditor General of 
- India fof the year 1983-84 (Civil). 

कै. ath Scptember, 5 () :The Conmtmittes decided to undertake on the 
1987 spot3tudy tour 'of various Industrial Units 

L e L set up -in Karnal, Sonipat, Faridabad and 
- ; 19‘38117rg?10n districts from Sth to 9th October, 

‘ ~(if) Oral ¢xainination of (फिट repietentativés of 
e Industries department in respect of 
paragtaph 6.2 एव the report of the Comp: 

e . * troller and Auditor General of India. 

जि एप) Oral examination of the representatives of 
the "Industrial Training departiment in res- 

न दर - peet of paragraph 3.8 of ihe report, of the 
. .~ Comiptid पीट and. Auditor Genwral of India 

. ) . for the year 1983184. (Civil). 

17 150 September, 5 () Ofal examination of the representatives of 
1987 . . फीट, P, W\ D. Public Health, department in 

+ respect of ‘paragraph 4.9 of the teport ‘of 
. the Comptrolter and , Auditor General of 

h . lndia for the vear 1983-84 (Civil). 

) - # (i) The Committce drafted/approved the ques- 
- R tionmaires on- 'the report of the Compiroller 

. and’ Aoditor Géneral of India for the year 
.. 1983-84 .(Civily relating to the Printing and 

- ‘Stationery department and Welfare of 
Scheduled ,Castes -and Backward Classes 

. depiriment. g 

régard 1o “the implemenfation of observations/ 
. recominéfidations  contained in_the following 

N 'El:o__argra'phs of various réports of Public. Accounts 
mrhittee of Haryana Vidban Sabha इन 

Sl ' ‘Prrhgraphs Reports 

. - 83 धर 27 छा 
Lands? .. .. 18 

18, .-lig.lst_?Se_'ptem'be__r, 3 Scrutiny of replies received from the ‘Ggvt.. ih
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19. 

v
 

24,7 

22nd September, 
1987 - 

".28th September, 
Cfes7T 

© 29th September, 
1987 

sth October, 
1987 ः 

509 October, 
1987 

1 

5th Qctober, 
1987 

6th October, 
1987 

7th October; 
1987 . 

. 

L 

*4 

5. 

4 

4 

L] 

- 

Scrutiny of replies received from the Govt.. in 
regard to the implementation of observations/ 
récommendations contained 
paragraphs of _ various 

in the following 
reports of Public 

Accounts Committce of Haryana Vidhan Sabha :— 

‘Paragraphs 

21 . 

4and 5 

Reports 

18th 

215t 

Scrutiny of replies received from the Govt, in 
regard to the implementation of observations/- 

* recommendations 35 -contained in the following 
patagraphs of various reports of Public Ae- ' 
counts Committee of Haryana'Vighan Sabha :— 

Paragraphs- 

<8 _and 9 

16. 5 
. 

. " Reports - 

6th 
7th - 
Sth - 

Scrutiny of - replies® received from the Govt. in 
regard to the implementation of cbservations/ 
recommendations 85 contained in the following 
paragraphs of various reports of Public Ac- 
counts Committee of Haryana Yidhan Sabha'i—- 

Paragrap‘hs 

8 

Reports 

19th | 

'The Committee chalked” out and fimalised its 
on the spot study tour programme ‘of various~ 

industna'r Units -set up in districts of -Kamal, 
Sonepat, Fatidabad and Gurgaon, 

‘. The Cammittee - visisted M/s. Liberty Foot- 
Wear Company and Mfs, JABCO Industries at 
Karnal and held discussion. with फिट: represen- 
tatives of the said firms. . - 

The Committee visisted Mjs, Orient Carpets 
National Fertilizers Ltd. at Panipat and held. 
discussion with' the representatives of the said 

.- 

The Committee vidisted Mfs. Atlas Cycle Indus- 
tries at, Sonipat, Atlas Ancillary Complex, 

Road King Cycle & system Packing. and Allied 

Industreis, 
and Mfs. 
Apparels Pt .Ltd" 

cussibn” with the -re 
firms. s प्र 

Haryana EBrewerie$ Ltd. मा Murthal 
‘Abrol Watches Pvt. Ltd., M/s. Gauri 

M/s.. Gupta and Co. 
. Perfumes वात Essence’ at Kundli and held dis- 

presentatives. of the said. 

The Commiitee -visisted Escorts. Company, >, 

M/s. Hitkari Potteries, 
चुनते, Mfs. Super Paris 

" Kelvinator India Pvt, 
Pvit. Ltd: at Faridabad 

and Carpet Industries at Badshahpur {Farida- 

‘bad) .and-beld’ discussion with the. represeatative. 
Jof the said firms,



. " 8 

' 1 2 3 N 4 . - 

27.- 8th Oc.tober, + 4 ° The Comunittee visisted MJs. Enkay (India) 

1987 ' Rubbér Pvt. मत... Mjs. Olympia  Elee- 
tronics “(F) Lud., BHarton (Projects) Electronics 

Research Development & facilities Centre at 
Gurgaon -and held discussion with the re- 
presentatives of the said firms. 

-28. §th Cetober, 4 The Committee visited Hero Homda Motors 

1987 i *. . Ltd. at Dharuherd and  held discussion with the . 

- representatives, 'of the said firm. . 

25. 9th October, ° 4" The Committee desired to convey their thanks 

© 198 ‘ to the. all concerned. L ) 

30, 12th October, ‘s + (i) Resumption of oral examination of “the re-. 

t - 1987 ः - "+ presentatives of the Transport Deptt. in 

s : ‘ respeet of parapraph 4.4 ‘of the Report of 

the Comptroller and Auditor General of 
India for the year 1983-84 (R.R.). 

(ii) Scrutiny -of réplies reéeived from' the Govt. 
in_regard to the implementation of obser- 
vations/recommendations as contained in 

- . e the following. paragraphs of various teports 
दि of Public Accounts Committee of  Haryana 

P Vidhan Sabba :— . 

Paragrap - - Reporis 

: L 14th 

S 0. - 21st 

' 5. का 

; का. 13th 0ल0ऐंडा, . 57 Oral examination of the representatives of the - 

1987 ) * * PW.D(B&R) in respect _of paragraphs 6.3, 
6.4 and 6.5 of the Report of the Comptroller 
and Auditer General .of India for the year 

. " 1983-B4(R.R.). . न. S 

32: 19th October, 5 Resumption of oral examigation of the re- 

1987 - presentativés of P.W.D.” (Public Health).depart- 

. - Lo ment in respect of paragraphs 4.9, 5.1 and 

‘ - - 6:2 of the Report of the Comptroller and 

. . - ) Aunditor ‘General of India for the year 1983-84 
TS ‘ - e G “(Civil)« 

न 33. 26th October, - -3 Toe Committec framed the questionnaires for 

-~ 1987 S . “  discussion- with the couaterpart  Commitice .of 

कि e - Jammuy and. Kashmir Legislative Assembly. 

.34 29th Octobér, T 4 The -Committee partly drafted its 20111 Report 

. 1987 . for the yedr 1987-88 on_the geport of the 

LR e . . -Comptroller 2nd Auditor’ General of lodia for, 

N < : . - the year 1982-83 (Civil). ' 

35... 30th Qctober, 4 " The Committee -held discussiop with the Scere- 

. 1987 - tary, Jammu and Kashmir Legislative Assembly, 
T दा ., . Srinagar on matters of common .intetest. 

न रवि - न कल Tiic . PR AT S 
36, 3st'October, * ~ = 4. » -__th__Co-nmt_tee ga.rtly drafted its 26th Report 

s स्का T पिला व गे for the year 1987-66. on the report of the 
T e R o Comptrolfér and Auditor “General of India for 

the year ' 1982-83 (Civil). - - 

पक्ष 

N
d
 

i 
-1



v - : o n 
4 - , ':1 

2 

कै . 38. 

39. 

जि ः ची, 

«का 

-3 

43. 

b : 
नया 

‘Ist November, 
1987 - 

-9th November, 

1000 णन्लााएडा, 

1987 

i 

a. 

1987 

प्र 

16th November, 
" 1987 

. __17th~_ND\'¢mber' - 

1987 

23rd November, 
1987 ) 

24th November, 
1987 . 

= 

44, 30th November, 
1987 - . 

| RR). 
" Oralexamination. of thempre.s'e_n_tat'ive of Medical 

The'Committcz partly drafted jts :26th Repori'. for 

the yeaf 1987-88 on the report_of the Comptroller 
-(acnd 11A.)uclitor' General of India_for the yéar 1982-83 

jvil). . : o 
LI 

Resurption of 6ral examination of the represent-: 
atives of Agriculture Deptt. inrespect of para- 
graphs 6,6 of the Report of the Comptroller and 
Auditor General of India for the year 1983-84 

and Health Department in respect -of paragraph 

3.5 of the repott. ए the Comptrollér -and. Auditer 

General of India for the year 1983-84 (Civil). + _ 

(i) Resumption of oral examination of the re- 
" presentatives of Industrial Training Department 

in respect of paragraph 3.8 छा the report of 
+ « Comptroller and Auditor Genera] of India for 

_the ‘year 1983-84 (Civil),. ' 

. (i) Resumiption’ of .oral examination .of .the re- 
" presentatives of- Transport . Department in 
~ " regpéct of paragraphs 4.4 arid-4.5 of the réport 

of Comptrollér and Auditor Géneral -of India 
for the year 1983-84 (Civil). 

(i) Oral .examination of the representatives of 
* Housing Departmentin respect of paragraph 

3:3 of the report of Cdmptroller and Auditor 

General of I__ndia for the year 1983-84 (Civil). 

N ता) Resumption of-oral _examination ,of the re- . 
7 presentatives of Medical and Health Depart- 

taent in‘respect of paragraph 3.6 of the report. 
एव Comptroller and -4_Auditor- General .of India 
for the year 1983-84-(Civil). 

Oral'.e'xa'-mm__"'-a'tl"o'n' of thé representative of the 
Finance: Deépartmeat in'respect of paragraph 2.4 
of the report of the Comptroller’ and Auditor 
"Geéneral of India for,the year 1983-84 (गाए, 

T 

- 

_R-'esumft'ion एव oral'examination’ of the represent-: 
dtive of फिट Finance Department in -respect 01 
paragzraph 24 of the Report of the Comptroller 
and Auditor General of India for the year 1983-84 
(Civil). . SRR 

¥ 

The Commitice framed/approved the’question-’ 
naire 6n the report of the Comptroller and Auditor” 
‘Gengral of India for the year 1984-85 (Reveoue 
Receipts) relating to the following departments कण 

1.1 Excise and Taxatioh  , ' 

‘Industries 2 

3. Co-operation 

4 Iniga;tion



1 2 3 , . 4 

45, Ist.December, % . The Committce framed/approved the “question- 
1987 . naire on the report ए the Comptroller- and Auditdr 

* - General of India for the year 1984-85 (Revenue 
Receipts) relating to the following departments पा 

. 1. Transport 

2. Revenue 

‘3 PW.D.B&R) 
4. P.W.D. (Public Health) ~ . 

46,  8th December, § Resum?tio_n of oral examination of the represent- 

1987 ) ative.of Medical and Health Department in 
respect of the report of the Comptroller apd थी 
से .General of India for the year 1983-84 ' 

ivil), . . 

_ 47. 14ith December, 5 The Committee.decided to undertake on-the-spot 

1987 study tour of डक... Pong Dam and Dehar 
19Daa?m Project from <29thto 3lst December, 

| 

45... 15th December, 5 Oral examination of the representatives of Co- 
. 1987 operation Department in respect of paragraph 

+6.15 & 6.16 of the report of the Comptreller. and 
(CAudlitor General of India for the year'1983-84 e 

ivil). ' - दि 

49, 29th December, g Drafting of 26th Report on the Report of the 

1987 - पं Comptroller and Auditor General of India for thé 
year 1982-83 (Civil) relating to the following 

Y departments — ‘ ' 

. L Printing & Stationery 

g .- 2. Labour 
L ; 3. सलाह, 

4. P.W.ID.(Public Health) . 
[ 

‘5. Revenve N - ~ 

. 6. Bducation 

7. Development . L 

8. Food &.-Supplics 

50. 5th January,. 5 Oral examination of the representatives एप 

1588 ’ Financée Department in' respect of paragraph 

- ‘6.4 & 7.1 of the Teport एवं the Comptroller’ and 
Anditor General of India forthe year 1983-84 

b
 

T , _ 7... eV A _ 

51. 110 January, 4 " हु) The Commmitted decided to undertake a study - 
1988 ' tour to the States of West Bengal, Maha-, 

rashtra and the Union  territory, of Andaman 
& Nicobar Island from the second week- of 
February, 1988. . ’ 

(i) The Committee drafted and approved 26th’ 
“* -7 Report of the Committee for-the year 1987-88



N
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LA
 

. 

4 

52, 

53. 1 हि January, 
1688 

54, 

12th January, 
1988 

19th January, 
1988 AR 

y 

- 

on the report of the Comptroller and Auditor 
Geperol .of India for the year 1982-83 (Civil} 
relating 1o फिट following departments पा 

l. PW.D. B&R) 
2. Industries 
3. Civil Aviation, 

4.~ Soclal Welfare 

5. Tlrrigation 

6. Transport . 
7. Medical” & Health 

* मै, Planning & Environment 

(iif}- Resumption एव oral examination of the repre- 
stntatives of the: Education department -in 
re3pect.of patagraph 6.7 of the repert of the 

, Comptroller and Auditor- Generdlof India 
लि the year 1983-84 (Civil) - 

Resumption of oral examination of the. re- 
presentatives’ of the Housing, Departient in 
regpect of paragraph 3.3 of the report of the 
Comptroller and Auditor General of India for 
thé vear 1983-84 {Civil} 

Dral exatnination of the representatives' of the 
Printing & Stationery department in respéct of 
pacagtaph 7.2 of the report of the Comptroller and: 
(CiAudxlt)-or Gencral of India for the 'year 1983-84 

vi . 

() Resutaption of ‘ora! examination of the 
feptesentatives of Printing, & Stationery De- 
partment.in respect  of paragraph 7.2 of the 

o1t of the Comptroller:and Auditor General 
iP-Indla for the year 1983-84 .(Civil) 

{i) The Comittee drafted and apptoved फिट 27th 
Reportt of the Public ~ Accounis Committee on 
Appropriation: Accounts/Finance  Actounts 
of the Haryana Government for the year 1983- 

“ 84, The Committee authorised the Chair- 
man b sign the report on its behalf 

(it} The Committee Finalised part of 26th Fcport 
of the Committee for the.year 1987-88 on the 

. Ieport of the Comptroller  and . Auditor 
General of India  for the year 1982-83 (Re- 
venue Receipts) relating to the following 
departments - . 

* ). PWD.(B&R) ~ 
2. Ewtise and Taxation ' ' 

.3. Trinsport ’ - गए 3 

4. Industries 

5" Codperation



. न» s -, i The Committet also auitiorised the Chaioman 
B का «3 ठि आटा thereport on itsbehalf and desired . ~- .- o 

i . e . that these-bé:sent. for -printing: e e e - 

55, 25th-January, - .6 , (i) The Committee decided 10 caricel. the study . - D, 

. A9 e v T hour 10 West. Bengal ‘and Union _Territory. - 

- I - * 7 GfAndaman& Nicobar and instead decided - _ s 

-7 .' 5. % 1o undertake 4 study, tour-to फिट Statcs- of . 

7 [ ls‘8.{;l\/lahar__a_shtrzat_ & Goa w.ef, 220d February, = - p 

- e SN - ’ - -7 - ' i 
| 

- की लि - (i) Oral examinations. of the- fepresentativés.of . 2. . 

& 77« 7 चाट Development ‘department ‘in respect of 

™ . & + -paragraph ‘3.1.0f the  report of the Compt- . ‘o 

: roller and _ -Auditer Geperal of India for . 

दा . = the year 1983.84 (Civil). = = oy 

. 7 7. के - - हो) Resumption of oral examination of the re: 

- : o <. ‘presentatives of the ‘Education department था, _ - 

रह था * respect” पा paragraph 6.7 & 6.2 of the report . 

. ST b . of the Comptroller ~dnd . Auditer General 

S ०. : 3. .~ of India for'the year 1983-84 (Civil), =~ -~ 

. 56, Ist:February,. 9 . तह) The Coinmittez decided to undertake 2 stady - * - 

..t T L1988 <7 1. tour 16 the States =of -Maharashtra & Goa. 

" - o T ७. ‘w.ef,. 15th -February, 1988 ‘instead’ of 22nd लय 

हे RN - February, 1988. ¢ g S /“’__,,-“"" 

.8 . _ - {ii) Résumiption of oral examination of the re- 
गए सन e * ptesentatives _ the. Housing .« Department .. 
DI z पल कदर, in réspéct ~ of paragraph:3.3 of the report _ of 

४... हैं . # 7. = the Comptroller and Auditor General of JIndia - 

हे TP . <, “for the _'-y,e'ar.,(19_83-84‘-(01‘\;1'1.)._ ' oL 

- यह _ " (i) Oral exafnination of the rcpr'esént_ativfcs"'ok_f : 

. किक «7 T . -the Welfare of Scheduled -Castes.and Back- v 

e L e : ५. ward, Classes Department छा respect of ;para- - . 

ला. « . मद = .graph .34 of thereport -of the Comptroller - E 

कं " * and Auditor” General of India for the year = 
AR bt 1983.84. (Civil). .. . 

« §%. 8 Febroaty, ~  , 7  '6) The Cotiriittes docided o undertaké a-surdy. 
-, 1988 ... +. " . - todr to the States of  Maharashtra & Goa 

: १ " w.ef. 20th February, 1938 instead of 151. 

P :February, 1988" - 

5 0 ¥ +7  {#) ReSumption of oral examination. of the re- 

a o . रे न - preséntatives ~ of the Welfare _of Scheduled 

- e . Castes and ,Backward_ Classes Deparimentin . 
. « “न . - respect of__-para_graph~d_3.4_ of the report. “of - 

“० न - the . Comiptroller and. Auditor General of - 

A * ', जता forthe year 1983-84 (Civil). . 

58. Sth February, ™ -5 ‘Oral’ examination of the representatives of the 
- 1988 - - . ‘Trrigation Départment. in respect एक paragraph. - 

- - S 43,44, 45,46, 4.7 and 5.2 of दी इद्कूणा, "4 
. of the Comptroiler .and: Auditor - Genperal of 

व उन, India _for the year 1983-84 गाए, व 

"9. आए Febiiary, 5 °* Retumption of oral _examination of the 
1988 s+ . “representatives of the Welfare of Scheduled Castes.. - v - 

. and Backward Classes Department in respect of -~ 

जि . 2." paragraph 3.4 एप the report of एड Com troller . 
- and Auditor . Geperal of India for the yeat, : 

£ /1983-84 (लगा), e -, e - 
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छा... 19th Ecbruary, . . ‘5. . 'The Committee Forrmulated the points/question= 
3111 AT T " naire at Haryana Bhawaa; New ‘ Delhi - for dis- 

* ‘chision with theii " eodnterparts of Maharashira 
«-=w s+ apd Goa States during their tour to.thess 

. T States 

61, 22nd February, '3 i Discussion  with-the Deputy Secretary, Maha- 
. 1988 rashtra State Legislative Assembly on the matters 
उनका 0T Try लि . न -+ १04 common-interest. £ नहा TnaTT 

"3 7 ‘Discussion with the Secretary, Goa State Legis: 
१” 198 . T lative Assembly on the matters of commeor interest 

23th February, 3 . The Committes informally reviewed -the discussion 
08 P 2t Pune held: with. the Deputy Secretary,-Maha- 
R T rashtra Legistative* Assembly” एप 22nd February, - 

_ 1988 at Bombay. . 

64. Ist March, 1988 4 The Commiftes informally reviewed at Haryana 
Bhawan, New Delhi the discussion held with the 

६६ e gy T - -+ Becretdary, Goa State Legislative Assembly on 
B ) * R 25th February, 1988 at, Pabaji. - . R 

65. रा March, 1988 4 Resumption .of oral examination of the re- 
: .. presentatives.-of the: Development Department 

- . in respect of paragraph” 3.1. and 6.5 
. < .of the report of the Compiroller and Auditor 

v . General 'of India for the year 1983-84 (Civil) 

- 66, हि March, 1938 4 Resumption of oral examination of the re- 
. B presentatives of the.Co-operation Department in 

“ respect of paragraph 6.17 and 6.18 of the report 
f the * Comptroller and Auditor Géneral of 

India for the year 1983-84 (Civil) 

i 

Meeting Adjo'u"rned for want of Quorum. o 

The meéting i.e. on 4.1.88 was adjourned लि want of quorum during 
the period under review, 

Meetings held at places other than Chandigarh ~ + - 

The Committee held meetings at places outside Chandigarh as per 
' details given below :— 

2 

1. KarnlfPan/pl at{Sonipat/ 5th,” 6th, 7th & 8th October, 
Faridabad/Gurgaon & Dbaruhera 1987. (Four days) L 

. (See डा. No, 23,24,25,26,27 & 28) s " 

2. New Delhi (See.Sr. No. 29) 9th October, 1987. 
. . ' (Ode day) - 

3, Mughal Garden, Srinagar/ 29th, 30th, 31st October, 1987 & 
Srinagar/Gulmarg & Pehalgam* 15t November, 1987, 
(See था. No. 34,3536 & उप) (Four days)



बा 

14 

4. एरच्न Delhi (56६ Sr. No. 61.& 65)  19th February, 1988 & Ist March, - . 
oo 1988 T ; w. 

; . ._(T_w_o‘ days) " ... .. 

5. Bopibay/PanajifPune 2206, 25th -& 28th Febriary, % (See St. No. 62, 63 & 64) 1988: ey 
S -l ' (Three days) न 

Reports Presented e 1 

¢ Under Rule 223. of the Rules of Procedure and Conduct of Business 
1. the Haryana Legislative Assembly, the 26th.& 27th Reports. of the 
Public Accounts Committee on the report of the Comptroller and Auditor 
General of India for the year 1982-83 (Civil.:and ‘Revenué Receipts) and 
on the Appropriation Accounts/Finance Accounts of the Haryapa Govern--- 

: ment hf_cu'1 9t8he year .1983-84, both कहा, presented to the House on 29th - 
March, 8. : ) - ' - 

Proceedings . - e -. + 

A record of the procacdings_ of the meeti[ngs of the C'ctrm'ilt_tc' kes 
been kept in the Haryana Vidhan Sabha Secretariat’, 5 

3 
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COMMITTEE: ON PUBLIC ~UNDERTAKINGS 

= The दिया री officé.of members of the Committee on- Public Undér- ° 
takings who were elected by the House for the year 1986-87, was™ cxténded 
for the year 1987-88 by a motion* moved and passéd by -thée Haryana 
Vidhan Sabha in its “sitting held on 10th March, 1987 

.“the:members:of the Committe¢ on-Public Underfakings who were elected 
to serve on theisaid Committee for the year 1986-87, continued, 10 be the 
members of the said Committee for the year 1987-88 (upto .23-6-1987 when 
the Vidhan' Sabha stood dissolved) 

" 2. The Committee held a total number of 7 meetingsupto  23rd-June, 
= 1987, ‘The.names of'the members and the nimbeér of meetings attended * 

by each of them are shown अप फिट following table :— ली 

Accordingly, 

P ही 

हा 

acted at each meeting is given below ;— - * 
o 

: 

Sr. . Name of the Mémbers.. - No. of meetings . '. 
~*_ No. - . * attended 

1 2 “न T T T 

1.°"-8h. Kanwal Singh, Chairman - e - 7 

न 2., Shi-Bhalle Ram, Meniber' हि - - I 

3. Sh.Brij Mohan, Meimber - 

: 4. है Dharam आर (वण99, Member ) 

5. Sh. Nihal Sifigh, Member _ -~ ) 6, 

j_-_61._'xSh Sahib Singh- Saini, ‘Member - ‘ o .'. 

7. .Sh: Shiv, Parshad, Membér -  - कि ' 7 

8.% She Subo‘Singh Punia, Member -, . 

है : " Meetings held and Bisiness Transacted* - i -' 

. The ddtes of meetings,-the number of members presentand. the business 
rans : कि 

Sr. Date of Number of’ ) ’ हि: सध्ताइ8८टर् 
Meeting Members - / एप दर लय पिन g 

हि ) Present.. . o कद लव” el T ] 

b धर ः सह नं पक. 

.1, 6th'April 1987 . § Scrutiny: of the replics 10 questionnaire on the 
T Sf A AR हिना working -+ of पिंड  Haryana Warehousing 

VA gy, o T poration. ; © < .o s . कि 
- i t दि - -_‘ = e - * - 218 - 

- " 4" . 

e 

-



.2, -11953:7113"pr'_‘fl,."" «४ %8 "Ity Confitination ~0f ‘proceedings 

ety Lo (ii) Sciutiny &f theé replies feceived in regard to 
- «,  the " implementation” of recommendations/ 

. ; . +-observations: contaiped in the 14th™ Report 

थे iy ) ) 7+ _ ofthe Committee on "Public Undertakings 

I . i .+ of Haryapa Vidhan®Sabba o0n the general 

-y PR » ,working of Haryapa State Minor Iizigation: . 
= 

धन > * - - . (Tubewells) Corporation. ¢ Lo 
- . . I iz 

3.:+23zd April, 1987, . ~. 7 Resiumption. of scnitiny of the feplies received 
- in regard- to the implementation - एव recommend- 

. ations fobservations contaiped in the-14th Re-. 
.~ port of the Coramittee एवं. Public Undertakings 
= .+ of Haryana Vidhan Sabha on the general working 

: - of the Haryana State Minor Irrigation. (Tabe- 

- wells ) Corporation.. ., ., .. ४, =.3 7 

4. 24th-April, 1987 7 | On-thespot study of the Watef Courses of 
. o Haryana State Miner ** Irrigation® {Tubeiells) 

) टन _ 7... Corporation ) 14 

25, 29thApril, 1987 6 °  Resumption ofserutiny of replics to the question- 

- - naire .onthe'general working of Haryana Ware- 
housing” Corpordtion - . : 

] बा न नी नागा e एक il नए हा 

1.6, 4th Mmay," 1987 ‘6 (i) Confirmation of procecdings. + % 

s 

\ 

] 
- . . (iiY Resumption _of scrutiny of zeplies’ to the 

: ?_Iuestlonna:rc on the* genctal' working of 
aryana Warehousing - Corperation, 

11th May, 1987 w4 (i) Resumption of scrutiny -of replies | to.thé 

_— . %u.snonnaire og the general working of the 
o aryana Warehousing - Corporation a1

 
b
 

s L (0, Confirmation of Proceedings,: .7 2 ° 

Meetings/on-the-spot ‘study/conducted  outside -Chandigarh - at  different 
places in the State. ' PRI > 

L3 P जद का +र LR 

- * On-the-spot study of the Water Courses of Haryana State Minor 
Irrigation (Tubewells). Corporation at Faridabad,- Neemika fectcry, 

Kurali and Rampur R प्रेलय है न. डक 

Megtipgs/on-the-spot: study at places outside Chandigarh/Haryana, 

DELHI ' व 
६ के - "प्र . J . . [ LI R 

- . जन बल वन दे नल लि था रे “ T -+ - + नि 

Resumnptién of इंटाएपाएं of the replies received in regard to the im- - 
. plementation of recommendations/observations -contained’in ‘the: 14th 

-~ *Report-of the: Committee ~on Public Undertakings of -Haryana Vidhan- 
Sabha on ‘the general working of the Haryana State Minor Irrigation 
(Tubewells) Corporation 

M e ; I - ¥ & Feadaa® vy 

o~ v .- Upon‘theconstitution. of -the 7TthiVidhan Szbha, the Ceommitice एस 
Public Undertakings for the-temaining period of the year 1987-88 
consisting of nine members, was nominated by the Speaker, on having 

by - 



: ) o “पथ . 

been authorised by-4-motion moved and: passed by ‘the Haryana Vidhan 
Sabha in its sitting held on 13th July, 1987, and was notified vide Harydna 
Vidhan Sabha Seeretariat ‘notification No, CPU-1/1987-88/41, dated 14th 
July, 1987 - - - _ N L 

= " “The Commnrittee held a- total number of 59 meetings during 182 फद्८8 
क्श under review. _The names of members and the number of .meetings 
N B attended by each of them are shown in the following table :— 

& - Sr. Name of Member T8r. Name of Member - . " No. of meefimes " 7 No. of meetings 
: " No. - «.'* .'..'..'. ' attended. - 

का. Shri Nar Singh Dbanda’ *~ =~ = 1. Shri Nar Singh Dbanda -~ § - 

© 2. (डिक | . . T ० s 
-~ ».-###3. Shri Dhir कब T ‘ ) 

‘4"-."“'4 Dr. Maha Singh - _- N . व पथ 

- S'h_rl M‘angal Sein . ‘ 35 - 

न कर्क, ठ 8पटट ' रिव् . . ः s 

उन .-eS%7 Dr Raghuvr Simgh , . | . - R 

> .+ & Shri.Raghu Yadav = - ः कक 53. 

. . 9. Rao Ra.mfi Narain ) . ‘ _‘ T 56 

. 0. Ch. आएं Krishan B 17 

- . 11. Shri Tayyab Hussain S '_ n s 11, 

12. Shri Yogesh Chand Sharma } ] i . ः का 

- *Shri Nar Singh Dhanda, M.L.A.; resigned from Chairmanship 
and membership of the Committes. w.e.f. 2-9-1987 ठप his appoint- 
ment. as Minister' of 'State and (सात Shiv, Lal,” M.L.A., a. meniber 

- of the Committes, was appointed Chairman of the Committee 
wef. 19-11-87 

~ "##Qhyi Dhir, ‘Pal, M.L.A., resigned from the Committec w.e.f.. 
16-1-1988 on his' -appointment as Chief - Parliamentary: Secretary 

का e 

w.e.f. 11-:8-1987 on his- appointment as "Minister of State 
ST 

.. -%##¢The Hon’ble Speaker, having’ been-authdrised by a motion 
moved and passed by Haryana Vidhan Sabha, का, its sitting held 

Undertakings for the year 1987-88, .nominated Ch,:. Mange Ram, 
ML.A, .and Ch:-8iri - Knishan, M:L.A, wef. 19-11-1987 and 
Dr. ‘Maha. Singh, - विन." सा. -25-1-1988 as members of the 
Commiltee for, the , femaining’ pericd_of the year 1987-88 

on 13-7-1987, to nominate the members of Commitiece on Publice - 

- #»Dr. Raghuvir Singh, M.L.A. resigned from the Committee )
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‘Meetings  held , an‘d__aBusiness' transacted 

3, The ‘details showing. dqates_,, of meetings 0८0, .the _n'um'be"r 

of members present and the business transacted -at each mecting, 

are given " in the following  table :— : . 

S, - Dateof Number v, :' S Nember . . | Business teansacted ‘Business transacted T 

“Mo. meeting . of members : . ' e 

. presemt  . present e 

___-._—-———-—————
——"—‘—"——‘Ml हर . 2 | 3 B oL * . 4 . - ) 

1. 28th July, 1987  _ 6 Addrcss to the Comumittée by the Hon’ble Speaker, 

2.” " 4th August, 1987 1 

Haryapa® Vidban Sabha, Accountant General;- 

Haryana, and Financial Commissioner & ‘Secret- 

ary to Govt., Haryana, Finance Department and. 

discussion about 0४ scope and functions’ of 

the -Committee. ° दि . 

Scrutiny of the replies received in tegard ‘'to'the 

*implementation of recommendationsfobservations 

contained inthe13th Report ofthe Committee, 

on the general Working of Haryana ‘Concast 

Limited. कं : o 

gontained in paragraph No, 91 ' of the: 22nd 
Report of thie ed_Committcc -relating ~ to Haryana 
Minerals Limited, Narnaul. e e -2 

3. 1800; Augnst, 1 -Qral examination of the representatives of the 

1987 Industries Department/Haryana  Concast- की 

. regard 10 the implementation of recommendations/’ 

v observations contained उप पड 13th Reéport of 

the Committee on the general working of the 

Haryana. Concast Limited. Pt 
A 

4. 19th August, - 5 Resumption of oral examination ~of the re- 

_ 1987 presentatives  of the Industries Department. [ 

Haryana ‘Concast :Limited in regard « 10 the 

. . implementation  of recommendations/observations 

Lo contained in the 13th” Report of the Committee, 2 

- - .on the.general working -of the Haryana Concast _. 

- Lirnited o - 

कै... 250 August,. T, Scrutiny of thereplies received inregard to the 

1987 » implementation of recommendationsfobservations 

दर. A " contained in 20th Report of the Committee, on 

. .. - 06 gemeral working of फिट Haryana Housing- ~ 

.. - Board.* - 

6. 26th August, 4 . Resumption ‘of scrutiny of the replies received 

T, 1987 in regard to the implementation of - recommend- 

' - tions/observations  contained in 20th Report: 
of the Committee, on the. general’ working .of 

लि न... the Haryana Housing Board. . 

7. 315, August, 5 Scrutiny of the replies to the questionnaire. and’ 

- 1987 other material relating (0 the general working of. 

: लि the Haryana State Industrial Development Cor- 

- . Rt <7 poration. . ) 

हर [T R " . 

8. 18. September, [ Resumption दी scrutiny .of the replics ‘to the 

1987 questionnaire ‘and,other_material relating to the 

, L general’ working of the Harydna State Industrial 

* »° &~ Development. Corporation.. . 

. - e - - 

- e . 3 " i 

9, 6th Scptember, . 4 7 .Berutiny of thereplies received inregard tothe ) 

1987 . implementation of recommendationsfébservations 



4 

12. 

15thiSeptember; - 
1987 ः 

60 September, 
1987 ' 

- 

. 22nd September, 
1987 ° . 

17, 

29th September,. 
1987~ - 

- 

30th Scptembér, 
1987 i 

6th Cctober, 
1987 . . 

- 

12th Octobér, 
1987 . 

- 
- 

1 

18.. ¥3th October, _ 
1987 

" Oral, examination of the r‘epr_csent'at'i\_‘cs -of the In- 
dustries :Department/Haryana Minerals -Limited 

. in‘tegard to the' implementation 6f the recom- 
mendations/observations: contained in the para- 
graphs No. 91 of the 22nd Report of फिट Com- 
mittee; relating to. Haryana Minerals. Limited, 
Narpaul, 

Oral examination ofthe representatives of the Soe- 
ial Welfare Department/Haryana Harijan: Kalyan 
Nigam in regard to the implementation of recom- 
mendations Jobservations containcd in.the  18th 
Report of the Comuiittec on the General Working 
relating to Haryana Harijan Kalyan. Nigam. 

Resumption of oral examination  of the rep- 
resentatives of the Social Welfare Department/ 
.Haryana Harijan Kelyan. Nigam आएं regard to 
the implementation of  recommendationsfob- 
servations contained' in the I8th™ Repaort. of the 
Committee on the General Working relating te 
Haryana Harijan® Kalyan Nigam. 

(i} Resumption of oral examination of the're- 
" presentatives .of the Industries Department/ 

~  Haryana Minetals Limited in regard to 'the 
s implementation _of the recommendations/ 

observations ‘confained in paragraphs No. 91 
of the 22ed Report of the Commitiee e~ 

lating (० Haryana Minerals Limited, Narnaul.” 

(ii) Oral examindtion of the representatives of the 
“Industries Department/Haryana Breweries in 
regard to non-supply of replies to the questio: 
noaire. | . ’ i 

वा examination “of the representatives: of the 
Industries Department/Haryana: State TIndustrial - 
Development Corporation regard  to the 
-General Working of the Haryana State Industrial 

_ Development Corporation, ~ . - L. 

Resamption of otal examination _oft_hc'r"'epres'c_n- 
tatives of the Industries Department/Haryana 
State Industrial Development Corporation ‘in 
regard (0 the general working of .the Haryana - 
State Industrial Development Corparation. 

Resumptiof. of oral exdmination of the represen- 
tatives of the. Industries Department/Haryana' 
State Industrial Development Corporation in 
tegard to the gemeral working of the Haryana 

, State _lu_dhustria.l ‘Deyvelopment Corperation. 

Resumption of oral examination of the répresen- 
tatives of ‘the Industries Department/Haryana 
State  Industrial Development Corporation’ in 

" regard’ .to the General Working  of the Haryana 
State Industrial Development. Corporation. 

On-the_spot study of the Industries promoted) sei- 
up with Financial Assistance’ of Haryana State 
Industrial Development Corporation ला 

(i) Haryapa Léather Chemicals' Limited, Jind} 
L3



19, - 14th October, 
' 

20. 15th October, 
“1987 

£ 

21. 20th October, 
1987 . . 

22. 2151 Octaber, 
1987 

23.. 26th October, 
1987 

24... 27th Octobér, 
1987 - . 

25, 28th October, _ 
1987, - 

-26. 29th October 
19877 - 

4 

- 27. > 4th November, - . 
1087 BT 

- 

. 

6 

X 

‘g 

. “.5 

. 3 

(i) Haryana Tanueries Limited Jindw—_flw—_—_fim 
एफ: H.P..'Cotton Mills Mayer (Hissar); and 

(iv), Haryana Concast: Limited, Hissar 

- (i) Oni-the-spot study -of Haryama State Indus- 
trial Development. Corporation, Udyog 
Vihar, Dunda-hera (Gurgaon) and Harynna 
Telebird Limited, Faridabad; and . . 

(i} On-the-spot study-of Thermal lPower Station; 
Faridahad &f Haryana State  Elgctricity 
Board 

On-the-spot_study of the Industries Promoted/ 
set-up with Financial Assistance of Haryana State 

* ladustrial- Development Corporation : ना 

() Mjs D'H. Woodhead Limited, Roz-Ka-Meo 
(District Gurgaon) . 

(i) 'M/s Centinental Valves Limited, Roz-Ka-. _ 
Mco, - 

हो) ' M/s" Pashupati Spining Mill, Dharthera 

(iv) Sidharath Paper Mill, Dhafuhera; 

(v} M/s East India Syntex Limited;, Dharuhera; 

(viy M/s' Westen Electronics Cothponent, Dharu- 
. hers; 

(सो Mfs Rico Auto India Limited, Dharuhera; 
an 

रा Mfs Hatryana Petro-Chemicals  Limited, 
* Reéwari. : 

Resumitiori  of oral examination of the represen- 
tatives of the Industries Department/Haryapa . 
State Industrial Developmient Corporation मा 
regard to the General Working of the Haryana 
State Industrial Development ‘Corporation 

Discission-with the delegation एवं American Coun- 
cil of Young Political Leaders on.the maiter of 
common -interest. 

The Committee scrutinised the materiai and the 
oceedings.of the meetings relating to Haryaha 

State Industrial Development Corporation for 
the purpose एव drafting of Report. & - 

The Committee discussed the important points 
to be covered in the Report एव the Committee 

The . Committee framed some points for the pur- 
- न pase of Report of the Committee, . ....: 

The Comraittee partly drafted the Report'on the 
General Warking of the Haryapa State Tndus- 
trial Development Corporation.. , 

-+ Resumption of scrutiny of the, replies received in 
regard {0, the implementation -of Fecommen- 

. r dationsfobservations contained in 20th Report 
of the Committee on the General Working of the 
Haryana Housing Beard 

£ 

g 
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7= 28.% 10th November,.’ 6. वा examination. of the répresentatives of the 
2 Housing Department/Housing Board in regaid': 

का - .. to the implementation of recommendations/obser- 
A ० , . ..~ wvations contajred in the 20th Report ए the Com- 

लि . : ‘mittee on the General Working relating -to Har- 
® 

४. yana Housing Board. 
LR 

29, 11th Novémber, 6 Resumption of oral examination of the represen- 
1987 - N - _ tatives of the Housing Department/Housing Board 

. in_regard to the implementation” of recommen- 

. . daijonsfobservations contained im the 20th Report 

. of the Committee on the general working relating 
. to Haryana Housing Board.. 3 o 

30. 17th November,. 6 Resumption of scrutiny of the replies réceived” in 
' 1987 -+ . regard to the implementation of recommendationsf 

o . observations-contained in'the 19th. Report of the. 

Lot Committee on the general working relating (0 

L E the Haryana State Small Industries & Export 

. _Corporation, Limited. . 

31. 18th November,. 6. Resumption of scrutiny of the replies-received 

- 1987 in regard to the. implementation of recommenda- 
¥ ' : -~ tionsfobservations contdined in the 190 Report 

. - of the Committee छा the general working relating 

o k . to the Haryana Stite Smail Industiies & Export 
. - Cerporation, Limited. = . . ) . 

32.. 24th November, = 7 Scrutiny of the replies to paragraph No.-8.01 of 
. 1987 - the Report of the Comptroller &.Auditor General * 

दि ‘of India for the year 1983-84 (Commercial) rela-- 
ting to Haryana Breweries Limited,  ~ - 

332 15 December, Scrutiny .of repliés of ' paragraph Nos. 3.01 to 
. 1987 ) 3.11,2 of the Report of Comptroller* & Auditor 

= L -General of India for the year 1983-84 (Commer- 

दर LR . cial) relating to Haryaha-State Minor Irrigation 

o ; (Tubewells) - Corporation. L 

0
0
 ¥

 

34, 2nd December, - 8 _ Resumption.of scrutiny of replies of paragraph 
< 1987 “Nos. 3.01°to 3,112 of the Report एव Comptroller 

-~ & Auditor General of India for the ‘year 1983-84 
- . (Comimercial) relating to Haryana State Minor 

Irtigation (Tubewells) Corporation. 

कल - 

35, 8th December, .' 8 °  Considerdtion of papers placed before:the Com-: 
1987 व: 

“36, 9th पफिह्ल्टॉरिटा, 8 - Resumption of oral examination of the repre-: 
... "५४ 1987 sentatives "0 the Housing Départment/Housing 
. . ) . .~ Board ia regard to the implementation- of re-.- 

eommendationsfobservations contained in  the 
20th Report of the. Comimittee on the General | 

i +  Working of Haryana Houding Board. 

37, 15th December, 8 ‘Consideration of papers placed before the Com-- 
1987 Tittee., o 

38. 16th December, « , ऐ Sorutiny of the replies of paragraph Nos. 5.01... 
1987 # &.5.02 of the Repott of Comptro. Pler & Auditor’ 

General of India for the year 1983-84 (Coms- 
mercial) relating to Heryiaa . Copeast. Limited, 

VAL Cud, 

' दि B - . - -3 

v
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, -39 ‘3908111: December, *© 6 - The Committes partly resumed the: scrutiny “of 

N . the Report of Comptroller & Auditor General 
] द ० व .of India for the year 1983-84 (Commercial) tela- 
= . ting to Haryana Concast Limited. L 

40, 5th January, 8 _Resumptio‘n' of serytiny of the replies received in 
= 1988 . ' regard to the implementation of recommepdations/ 

- .observations contained "in .thé 19th Report.-of 
the Committee on .the General Working relating 

L Corporation Limited. 

41. 6th Jaguary, ] Resumption of scrutiny of ‘the replies received in 
- * 19868 ' * regard to the implementation of recommenda- 
e : tionsfobservations contaiped in ‘the 19th Report 

) " of the Commiittee णा the general working -telating 
' to the ‘Hatyana State Small Industries & Export. 

Corporation Limited. L . 

42, 12thJanuary, | 8 “@i) Cossideration of papers placed before. the 
1988 ' . Committee. _ 

' ) (ii} The Committec framed.and approved ques:. 
- tionaire on the Report of the -Comptroller 

लि . .& Auditor General of India for the year 1984-85 
T P i ACommercial).. . 

43. 13thJanuary, ., 7. Resuniption of scrutiny- of replies of patagraph 
1988 . ) + . Nos.5.01to 5,02 of फिट Report of Comptroller® 

- & Auditor General of India for the year 1983-84 _ 
s = . . (Commercial) relating to' Haryana Cencast Limi- 
~ [ ted. - ., - 

री . . . . * N b 

44.. 18th January, 7 The Committee partly drafted the Report on the , 
1988 . शाला Working of the Haryana'State Industrial © 
L . Development Corporation. 

45. 20th January, 4 The Committee framed the questiomnaire” for 
1988 discusston with the colinterpart Committees of 

- Mabarashtra, Goa & Tamil -Nadu Legislative 
o - o - Assemblies. - 

B 

L 

45 zzsszna'd Januaty, .3 “The Conunittee-discussedr.the matters of com- 
mon interest with the section officer of the - 

- ‘Maharashtra Legislative Assembly. : 

47.25th Januaty,. . 3. : The Committee discussed the .matters of com- 
1988 mon interest with the Secretary, Gos Legislative 

+ Agssembly. o 

48." 291 January, 37 The Committee discussed.:he.lm.att-er"m”‘o:f cominon 
1988 - . interest with the Section Officer of the Tamil 

" Nedu Léglslative Assembly. - 

49. 2nd Februsty, - 4. “The Committee reviewed the discussion held with- 
19838 . the Officers of Maharashira, Goa & Tamil Nadu 

. - Legistative .Assemblies. T - 

50. 5th February, 4 ' On-the -spot study of Complexes at. Murthal of 
1938 द Haryana State Small Industries & Export Cor< 

= .poration, 

's"”i-.--*"&"hm""‘ry"".-:*-f-: ला g, "Orf-the-8pot study of Emporia ‘a{'c%m of Haryans 
988  " . Btato Small Industriex &p Export Corporation. 

- N 

- - 0 the Haryana State Small Industries' & Export 

the réplies of paragraph Nos..5.01-& 5.0} of = 

] 
i 
£y 

€ 
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o 

" %3, 10th February, 
. 198 ] 

" 54. 15th February, . 

52, '%_o-?eb_mary,-n."' .« *'87 . Resumption.of og.al-exann_'nn,tiog of mg'.rcprcsen_- 

tatives of the- Housing Department/Housing Board | 
1988 

: - 

- - 

. ™ - 
- i  न F 

Lo 

1988 * 

5 1t न 

55. 24th February, 
1988. * . 

Vo 
Fav A i 

e 

56" 29th Febguary, i 
1988 - 

o L 
R 

PR 
AL R 

57, 1st March, 
1088 

58" 20 March, 
188 

o 

59, उप M'a_r'l-c‘h_, 
* 1988 . 

< jn regard to the implementation of recommens 

. . dations/observations contained in the 20th Report 

& «ता the Comhmittes on the gerieral working of the 

४, ‘Haryana Housing Board.. oLt 

5 Finalisation of the 27th Report of the Commi- 

ttee on Public Undertakings on the general working 

- ofthe Haryana State Industeizl Development 

Corporation Limited. . . - श 

8 Resumption of scrutiny of replies of paragraph 

~ Nos. 3 201 to 3.11.2 of the Report of the Comp- 

troller. & Auditor General of India for the year 

1983-84 (Commercial) relating’ to Haryana State 

LM_mo‘rdgIm'gation "’ (Tubewellsy ~ Corporation, 

imited: ' ‘ - 

3 Scrutiny of the replies rc_ce‘i'ved in regard to the ' 
implementation of recommendationsfobservations 

contained in the 20th Report of the Committee 

Boon trd._ha__g_e___neral-worklng-of the Haryana Housing 

= Board. - . ok 
3 

L 

"'S_ Formulation of the peints for discussion with the, 

_representatives of Haryana Housing " Board at 

Hissay duripg an on-the=spot study of the Housing 

Coloniesfon-going works/Houses' under Rural 

Housing Schemes of Haryana ‘Housing Board. 

4. On-the-spot _ siudy of Housing Coloniesfon- 
going works/Houses under Rural Housing Sche- 

. mes of the Housing Board at Bhiwani & 

- _-Rewari. 

3’ On-the-spot study of Housing _Colonics/on-going ' - 

works/Houses under Rural Honsing Scheme of 

the Housing Board at Gurgaon. . 

© 3« " Postpopement of oral examination of the represen- 
tatives of the Housing Depastment/Housing 
Poard in respect of the implementation of recom- 

mendations/observations ‘contajned in the 20th T8
 

Report of the Cominittee on the general working 

of the Haryana Housing Board.- ., , 

4., Meet.ings['on-th_e-sp"ot " study/conducted ou’tsidfle'“ Chandigarh ~ at. 

. different places in the State. . 

PR () Dn__—th_e;-a[)s ot -s'tu'd"y' of the Industries promoted/set up with 
- : 

- Finpucial Assistance of Haryana State Industrial Develop- 

“ment Corporation — ' 

Ay - 

- देर रन) पक्प्क्तद, 

o () Haryama _— 

e . " 

() On-the-spo 

Leather Chemicals <Limited, Jind; ‘and 

_Tanneéries 'Limi*te'd,- Ji"n'd".'; H.P: C_Ot.ton 61115 , 

- mayer (Hisar) and Haryana Concast Limited, <Hisar, 

¢ stdy of Haryana State Industrisl Develop- 

-



* 4. 

ment’ Corpo:ati'o’n; Udyog, Viher, Dunda-Hera (Gurgadn). - 
and Haryana' Telebird- Limited, Faridabad. . 

(i"ii)"On.-the-Spo_t study of Thermal Power Station, ,Faridabad 
of Haryana State Electricity Board . o 

* _ (iv) On-the-spot' study of the Industries promoted/set up with: - 
" Financial Assistance of ‘Haryana State Industries Develop- 3% 
- ment Corporation = , . " 

o (@) Mfs. D.H. Woodhead Limited, Roz-Ka-Meo, Dist. 
-Gurgaon; ’ 

(b) Mfs. Continental” Valves Limited, Roz-ka-Med; 

. (c) Mjs. Pashupati __Sp_inn"ing Mill, Dharuhera; ः 

T (d) Sidhar_ath __Pa'per-' १1, Dharihera _ 

' लि फैल (5. East एड दाद Limited, Dh'ar_u__.h‘era";‘ L 

() M/s. Western’ E_Jlec""tr'o_n_i"_gs._ C.om'p"o'nent, Dharuhera; 

(हो M/s. Rico Auto India Limited,.Dharuhera; .and'h_"“ 

b 

. () Mys. ~Ha.r},'.an‘a_ Pétro-Chemicals Limited, Rewari. 

. (v) On-the-spot study-of Complexes at Murthal of Haryana 
State Industrial Development Corporation. ' 

(vi)- On-the-spot study of फिट Housing Colonies/on-going works/ K 
; houses under ‘Rural Housing Schemes of Haryana Housing . 

- Board at Hisar. ' w it 

(vii) On-the-spot study of Housing Coleniesfon-going worksf 
- houses: under Rural Housing' Schemes of the ™ Housing 

Board at Bhiwani, and Rewari; and . S, 

(viii)- On-the-spot stidy of .Housing Colonies/on-going. ‘works/ न 
houses under Rural Housing: Schemes of the Housing 
Board at Gurgaon. ! 

" s, Meetings/on-the-spet study at_places outside _Ch'andig'arhjHa'ryan . 

- ~Musscorie_ (1) The Committce discussed the' important points to न 
. i be *covered' in the Report of  the " Commitee, 

+ " (2) The Committee framefid__som_e po’ingt's for the पा फु086 
‘of Report of the Committee. ~ T 

(3) The 'Committee: partly draficd the Repoft on एड, 
_ ) general working of the Haryana State Industrial 

w20k न नर Development Corporation. ' 

B 

P 
.- हसन परी 



_ 25. . ८, 
‘Bombay (वी). The Committes discussed the matter of common 

i interest with the Section Officer of the Maha- 
rashtra Legislative .Assembly 

‘Panaji (5) The Committce discussed.'the matter of common " 
.= " interest with the Secretary, Goa. Legislative: Assembly 

कह 

- .Madras (6) The Committee discussed the matter of .common 
' interest with the Section Officer of the Tamil Nadu 

Legislative Assembly E 

L
.
 

New Dethl  (7) The Commmittee framed the quéstionnaire for dis- * 
~ ot cussion with the counterpart *~-Committees of 

.Maharashtra, Goz and ‘Tamil Nadu Legislative 
Assemblies. and return from the tour, the Coin- 

. mittee reviewed the discussion held with ‘the Officers 
. of Maharashtra, Goa and Tamil Nadu Legislative 

. Assemblies. ~ _ 

Agra A (8) On-the-spot study of Emporium- of the Haryana 
. ~ State Industrial Development .Corpordtion: at Agra 

Fl 

6. Report Presented 

_t-’s-\*"? N " 27th Report of the Committee on the General Working of 
~ Haryana State Industrigl Developmént Corporation Limited. 

था ातत्टशाएुड . . P L ; 

A -record of the proceedings ‘of the meetings of ‘the Committee 
has been kept in the Haryana - Vidhan ‘Sabha Secretariat 



- of - 

. COMMITTEE ON-ESTIMATES 
- 

. THE term’ of office of mombérs of the Comittce on- Estimates, 

‘who were elected by the House "for the year 1986-87, a motion: 

moved and passed by the -Haryana Vidhan Sabha in-its sitting.- 

held: on IOtE ‘March, 1987, was extended for the. year 1987-88. 

Accordingly, the members .of ‘the Committee 00 Estimates, who 

were clected to serve on the said Cominittee: for the year 1986-87, 

continued to be the members of the “said Commitieg for the year 

19187.-¢88__.. upto 23rd June, 1937, when the.Vidhan Sabha stood dis- 

solved. - ः दि . . ._ 

Tphe Committee held a total pumber of 8 .meectings upto 23rd 

Juné, 1987 when the- Vidhan Sabha stood dissolved. The names 

of the members and the .number of meetings ‘attended “by each 

of thein are shown in the following table. 
1 

NSr. Naime of Members e T i ber of meetings attonded - Number of meetings attended 

o. . : . . 

Rt Shei Vijai Vir Singh Chairman " * 6. . 

7. Shri Hukam Singh Salhawas Member = 2. - 

3. Shri KundanLal . . 8 . 

4. Shri Neki Ram e " S R 

5. Shri Nihal Singh - 5 . 

6. Shri Phusa Ram . भा ना 2 

7.. Shri Ram Bilas Sharma e 2, 

8.. Shri Ram Singh - ' " 7 - 

9 1 -6 

4 

Shri Prabhu Ram . 

Meetings held and Busivess transacted 

The details showing the dates of meetings held, the number; 

of Members present and the business transacted at each meeting 

are given in the following table — 

= 

Sr. Dateof Number of “पड e T i trameted लि Businéss transected 

No,  meeting members ’ . 
- present ______________-——-————

-—-——-—‘—"—"'"_*-‘_"_'
———_—_' 

7. 2. 2 हे S . A 
1. 6th April, 4, Part scrutiny of the replies teceived from 

1 87 ' the Government in connection with the imple- 

: mentation of the recommendations in re‘fpes ot 

of various paragraphs of the 18th Report © the 

Estimates Commitee for the year, 1985-86 rela- 

ting to the Ind_ustn'fi Department. - 

26 

3 
b
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v ५७ दे 1 फोम, 8 Part scrutiny 0 the replies received frem the 

- AL हा न tation of the recommendations in' respect of 
various paragraphs of the 18th Report of the. न ८ -~ Estimates Committce for the year, 1985-86 rela- 

E R ting to the Industries Department. . 

. 3: 20th April, 6 ("i) Consideration of Communications received 
. 7 987 ;e from the Chief Secretary .to Government, - - 

L . Haryana and Commissioner and Secretary 
र हि g to Government Haryani, Finance Depart- 

. ment. “regarding 19th Reéport -of the Com- 
mittee on Estimates for the year 1986-87. 

“ i ‘(i) Serutiny of the replies received- from the 

. . Government' in connéetion with the imple; 

g I : mentation of the recommendations in res- 
- \ : pect of various paragraphs of the I8th Report 

- - for the year 1985-86, relating to the Indus- 
८... tries ‘Department.  ~ 

‘(i) Decision to undertake the study tour to the 
. ' ' . State of Jammu and Kashmir and back via™ 

3 L ‘Vashnow Devi for.n petiod of .one week 
from. 5th May, 1987. 

4. 27th April, 6 (i} Consideration of Communication received 
- 1987 from the Joint Secretary, Assam Legislative 

L - . -Assembly regarding visit to various Trrigation 

i ) Projects of Haryana near Chandigarh. * 

दि . (i) Part scrutiny: of the replies received from the 

-y . Government in connection with--the imple- 
R : mentation of the recommendations in respect 

v . of various paragraphs of the 16th Report 

‘ ] of फिट Estimates Committee for the year 

. . 1983-84 relating to thé Health Depariment. 

. " (iii) Approva! एप फिट study tour to be underfaken 

तर : . to the State of Jammu and Kashmir with 

हि - - - effect from 10th May, 1987 instead -of पी 

. May, 1987. - 

5. 4'1t9hBIMa_y. - SRS ¢V Confirrnation_' of proceedings of the meetings. 

ऐप. Cancellation of the study tour to-the State 
of Jammu and Kashmir. दी 

o . (iii} Part scrutiny of ~ the replies received from 

o ... ."the Government, - in- connection with the 
implementation of the recommendations . in 

- respect , of varjous paragmghs__ of the 16th 

£ - - - - ‘Rep ort for the year 1983-84, relating to फिट, 

- Tt . .. Health' Department. - 

i - " . (iv} Discussion with-the: representatives of the 

+ ¢ . Irrigation Department regarding- ‘on-the- 
spot study tous by the Estimates Committee 

. of Assam Legislative Assembly to the Irri- 

. gation Projects of Haryana near Chandigarh. 

6. 11th May, 5 (i) Consideration of Oo_mmum'ca'tion, Teceived 
- - 1987 . _ from. the Engineer-in-Chief Irrigation .De-. 

- i > . रे; partment -regarding thé afringesnents made 

न T in. connection . Wl"'t'h'mt!'the""‘wurhe' progmmme of 

- ; . .+ lhw Estimates - Comimrittes of tiHa Adsam Legis- 
' ; lative हटाए एफ, - 

Government in connection with ‘the implemen- . 

.



o . 7. ही) Part scrutiny of the replies received व्णिए 
- . - the Government in connection with the 

implementation of the recommendations in 
- respect of various paragraphs of sits 16th 
’ Report for the year 1983-84,  relating to the. 

Health Department. 

7. 18th May, 5 .Discussion with the Committee on Estimates of 
1987 - ‘Assam. Legislative Assembly on matters of Com- 
o " , Ioon interest and othier Development activities & 

. "vigit to Ambala, Tajewala and Kurukshetra for : 
. ‘an on-the-spot stady of various Irrigation Projects 

v of Haryana with the Committee on Estimaics of 
+Assem Legislative Assembly. T 

8. lngstTh M'ay'.'. .1 No business transacted for want of quorum. 
. "के _ - ) 

No report was presented by this Committee: 

दशा, ‘'1987-88 consisting “of nine members was nominated by the 
‘Speaker, - on having been authorised by a motion moved and 
passed *by the Haryana Vidhan Sabha in its sitting held on the 
13th* July, 1987, @nd notified vide Haryana Vidhan Sabha Secretariat’ 
‘Notifica'tion No. EC-1/1987-88/48, dated 17th July, 1987 

The Committee. held a. total number of 37 mc""etings during the 
period ,under review. The names of members and the number of 
meetings attended -by each of themare shown in the following 

The Committee on Estimates for the remaining period of the - 

1 ' 09 8, Stshma Swaraj.o ;. 0 . ST 

tablé— . . 

Sr. 'Name of membe_—-——_—m—_—_—.r o - | Nu.m_“be-r of meetings 
.No.. | , < - attended 

#]. " Shri Khurshid Ahmed ~ Chairman  (upto 1-9-1987) _ T था "Shri Khurshid Ahmed  Chairman  (upto 1-9-1987) 2 

2. Shri Hari Singh . v C-h-_airman(_w.e.f..?-'1'2-8‘?- onwards) 32 

“*3, है. Hukam Singh.—'- Member «० ४... « — 

"4 :Shri Jagan Nath T ‘ _ 29 

5. Shri Mange Ram. ) वि . - 22 

6 ShriManiRem  =- , - - . 34 
* %7 Shri Parm_a-nan_d_ लि " st L — 

* *8, Shri Rain Bilas Sharma " , - L= 

* 

o 

#y



N
 

जी 

29 

.Sharma 
“¥*14.* Shri Ran Singh Mann 

5 - - RN ez 

“#%10. Shri Kanti Parkash Member ] - .15 
Bhalla - पक है 

#*11. Shri Balbir Singh . e 

%12, ShriTek Chand - . ° , p 

@13. Shri Kailash Chand - . 14 

= - 

*Qarvshri Parmanand *Hukain Singh, Ram Bilas 
.. 

N 

Sharma, 
Khurshid Ahmed and Smt. Sushma *Swaraj, M.L.As. resigned from 
the membership of the Committee on their appointment as Minister 
w.e.f 18-7-1987 
respectively 

11-8-1987 11-8:1987;" 2-9-1987; and 16-1-1988 
r 

«*Sarvshri Kanti Parkash Bhalla, Balbir Singh -apd' Tek Chand 
M.L.As, were nomijnated to sServe’ on the Committee w.e.f. T7th 
December, 1987 . 

- 

@Shri Kailash Chand Sharma, M.L.A: was nominated to serve 
_on the Committee w.e.f. 14-12-1987 

***Qhri ‘Ran Singh Mann, M.L.A. who was nominated to serve 
on the Committee w.ef. 25-1-1988 resigned from the membership 
of the Committee on his appointment as Chairman, Haryana Bureau 
of, Public Enterprises w.e.f. 1-2-1988 

- 

Meetings held and Business transacted 

" Sr. ‘Dateof 
No. . meeting 

Number of 

present 

members " 
Busingss fransacted 

जि 

. 3 T 
— 

- - - s 

%1, 19th August, ' 6. 
1987 

" 1987 

(i) Condolence resolution on the untimely and 
tragic death of Shri Sandeep Son:of Shri 
Ranjit Singh, M.L.A. who 
road accident at 

] ]post his life ina 
the prime of his youth, . 

(i) Welcome address by the Secretary who also 
© explainéd the’scope and furctions of ‘the 

Committee to the Members s 

(iii) Sclection of Departments to examine their 
Budget, Bstimates for the year, 1987-88. = 

Scrutiny of thegudp replies received from the Govern- 
ment in कट to the implementation of 
outstanding recommendations in respect of 
paragraphs No. 12, 22, 23, 29, 32, 34, 35, 

- % 38, 42,43; 44, 45 and 46 of the 16th Report of 
<., पीठ ‘Estima पल Committee relating 0 the Heali! 
"""« Depiriment for the year 1983-84,



#—-__‘-_-_—___‘___‘______‘_____________-u———————‘———u जा e  “।_ --- —m e = - 

- 

3... 2nd September, 4 .(@) Consideration “of “communtcation - réceived 

a 1987 - - . from the Health Department. ) 

3 ८ (if) Part scrutiny of the teplies received from: 

¢ the Guovernment in respect of the - implemet 

R : tation of. outstanding recommendations. जि 

न ) . *respect of paragraphs 14:to20. of the t8th 

: Report of the Fstimates Committee relating 

.. to the Industries Department fofthe year _ 

. 1985-86, - A N 

4. 9th September,. 5. Consideration  of communication received 

3319872 =i 3% 70 . from the Health Department, ’ 

T o दे 4 R ‘ - PP 

कै. न» - -+ . Scrutiny of the replies received from the 

e «६. 0o, Government® in conmection with the imple. 

2०. लड़ी D न १४.६ mentation T-of Tecommendationsfobservations 

’ : _ contained in various outstanding- paragraphs. 

of the 16th Report of the Committee -on’ 

प X L . .m :- - FEstimates for the year 1983-84, relating to the 

.o A ढ थ. Health Department and postponment of 

' A * ' १ (he oral examination of the Department in- 

connection therewith. ... . 

s~ 16thSetembers 3+ ‘5 (i) Consideration of communication received 

987 ’ - -from the ‘Tourism Department. * i 

[ [N द «4 

- Ry v 

1 - .- 

B j नि दि i 

बयान SR [ उन . _(ii) Resymption . of the scrutiny _of the replics 

DO Prirg है 0 TF Cyeceived from the Industries. Department i 

e e पा दर है ना connection with the implementation _ 0. the 

iy o7 पड et em 5 fecommendatiops in respect of paragraphs 

N ¥ ‘Ng. 21 नर 24 of the 18th Reportof the, Estis 

mates, Committee for the year 1985-86, rela- 

- . i _ ting to the said department. 

. 6. 2Ist Scptember, 5 Further part scrutiny of the replies _received from 
198F हा = o -+ - the Govermment-in- connection with-the imple-~. 

-+ " -mentation of recommendations in % respeet  of 
various -paragraphs of the 18th - Report of ‘the 

Committee for the year 1985-86 relating to the 

शा पा T === -+ - -Industries Department. - - - 

7. 28th September, 5 7 “."Scrotiny of the replies received from fhe Govern- =~ 

- 1987 .. ... .. mentinregard to the implementation of recom- 
2८ T ~ Y . , - ,  mendationsfobservations in respect of pardagraphs 

दी koo कप % ८ Ty Naa25 1o 44 of the 180 Report of the Estimates 

- R नि .. 2" Committee for the year 1985-86 relating to the 
Industries - Department. o - 

व न जा उ. ". पी नी 

"“इटाएफफ of the material relating to the Budget 
न न Fstimates एव the Town and . /Country Planning 

Pepartment for the year 1987-88. 
अगली किलर बी T b द्द न हि . दर i 

9. 1993th 7Ot:wbe"x",_-"" * 7.4 U (i Codfirmation of proceedings. : ¥ 

हा दमा एम, T3 ना Consideration “of communication * received - 
et ! __Jromr various Departments on différent sub- 

‘:...‘Jec“" व 

न ना दिन फ़िर Budget 
) ke = Town ntry planning 
‘Depseiment for the year 1987-98, .-



\‘4
.‘ 

» 

45" "2819, October, 

18, 17th November, 
B "1987 

- 

जाए. 16th Odtober, - 
1987 

r 

3060 T 
-11..:21st October, 
= o987 0 a 

1987 . , 

.13, -4'1‘11:'-w'Nove.m'.ber_,.' 
.. 1981 - ) 

14. नए November, 
1987 

४ aw - - 

" .16~ 23rd November, व 
o8 

या, निज ' 
i 1987 . ज 

- 
, -18. '7th Decomber.. 

- [ . . T T 

" 19. :14th December, ™ 
: "1987 

-Oral examination of the feprésentatives 0६ the” 
Health Department in respect of implemensation 

'ए फिट recommendations contained “in ‘various 

. paragraphs of 16th Report of the ‘Estimates Com- 

. mittee for-the year 1983-84, relating to the said 

* Department. T 

4 = वा, scr_ut"m-"y of the refi_plies -t‘ecea"'"ved"- fromm “ihe: . 
bl -l 
- Government  in- copnectlon with the implemen- 

tation of recommendations contained in the 

17th Report:of the Committee for the year1984-85 

“relating 10 the Excise & Taxation Department.. Y 

4 Resumption  of scritiny. of the replies received 
E from_ the Government in connection. with- the 

implementation of the fecommendations उप res-’ 

pect of paragraphs.No. 11,13, 16 and. 21 of फिट 

_ 17th Report of the Committee for the year1934- 

.- 85 relating to the Excise and Taxation Depart- 

‘ment. ' ' o 

2 No _bus'm"ess transacted for want of qu,_o_‘rum‘_. . 
= 

i कि T T i P " e - m 

5 कि o Considération of _comm’unicatio'n_, - received 

from the Co-operation Department. . 

¥ 

(i), Oral _examination of the represeint_a't'iv'e's of 

>"the Cooperation  Department’ in- réspect of. 

. - tthe implementation -of the recommendations 

" “of the Committee "on Estimates contained - 

"in para 32 of the 15th Reportof पाई Com- 

~+ " mittee for the year, 1982-83. 

4., Framing of questionnaire on the Budget Esti- -~ 

mates ए the Tourism Department, for the year 

* 1987-88. - . 

4. ™ ह] Scrutiny of-the seplics received fron the 
Government in copnection with the imple- 

mentatioh. of the recommendations i res- 

* pect of paragraph Ne.. 18, relating to the 

- . 'Bducation Department and paragraphs No. 39 

and 40 relating to the Jrrigation Depart- 

ment contained., in 12th Report of the Com-  ~ 

-+ rrittee for the year 1979-80.¢1 दो या L 

(i) Consideration of communication’ »reoc__"ived 

e from the-Public Health Department. 

4 Scrutiny. of the replies recéived from the Govern- 

 _ment, in-connection ‘with the:implementation~ of 

e recommendations in respect of oggagrap_hs, - 

. No.o 21,22, 27 & 28 of the 19th Rep of the ° 

Committee for the year. 1986-87 relating to the ' 

~ ' Food and Suppli_'e.s_Departme_nt._ P 

© 2 No business tran's_acte-'d' for want of guorum. - 

" S . 
. & N 

7 . W Consideration: of _communication received 

from the Finance: Department regarding fixa- 

.Y sg ... von of the mecting of the Committee to 

. consider the’ Sup lementary. Estipates (st 

" Instalment) 1987-85... 

bl . - 
- 

Fl



लग ले ही न यथा ले उ. T 

बा. 2151 December, 
’ 1987 

ek 

- * 21," 30th December, 
~ 1987 

3 

22. उप January, 
+« 1988 - 

23, “11th January,. 
1988 

- T 

.24, 15th January, 
B 1 - 

दल 

:25.. .20th वेखफहच्छ, 
1988 ' 

- 

6 

9 

g 

7 

(i) Scrutiny of the replies. received from- the: 
* " Town :& Country Planning Department in 

* respect of the questionnaire of the Com- 
! _mitte¢ on the Budgét Estimates of the De- 

partment for the year, 1987-88, - 

(i) Oral examination: of the representatives of 
*  the , Finance , Departmént alongwith the 

representatives of various departments in 
respect of the Supplementary Estimates (151. 
Instalment) for फिट year, 1987-88. . 

(i) Drafting -and Finalisation of report on the 
Supplementary’ Estimates (lst Instalment) 
for the year 1987-88, - - o 

- ¢ पं)" Décision to undertake a study tour of tb_he 
" Union Territory of Andaman & Nicobar 

- " and the States एव Tamil Nadu & Andhra 
Pradesh w.e.f. 16th Jdnuary, 1988.- 

" Oral ,examination of the representatives -aof the . 
. Town &_Country Flanning Department in res- 

. " -pect of the questionoaire (Question Nos. 1 to 3) 
" ..of the Committee पा; the Budget ‘Estimates of the 

“I¥epartment for the year 1987-88.. [ 
] . . ) .- PR 

(i) Consid¢ration  of commuriication received 
from the Tourism Department. - 

" (ii) Cancellation' of the proposad: tour to port 
Blair and instead to hold meeting with the 
Estimates-Committee of West Bengal Legis- 

. lative -Assembly amd to undertake. further 
I+ toidl to the States एव Tamil Nadu and Andhra 

Pradesh, as already decided, on 21-12-1987: 

7... पॉप Resumption of oral exmination  of the rep-" 
" resciitatives of the Town and Country Plan- 

ning’ Department in respcct  of -the ques- 
tionnaire (Question Nos. 3to 12) एव the Com- 
tittee on पाई Budget ‘Estimates: of the 
Department for'the year 1987-88. t. 

* Resumption of oral examination_of the represen- 
tativés of the Towa” & Country Planning Depart- 
;ment in respect of the questionnaire (Question 

. Nos. 13t 22) of the Committee.on the Budget 
Estimiates of the Department कण, the year 1987-88., « 

(i) Formulation of points for-discussion with 
sister  Committees during tour to -various 
States, 

(i) Decision to undertake a study tour to inspect 
varipus _Tsch‘emes--prepared by the Depast- 

+ .. mentof Town & Country Planning Depart- 
ment’” Haryana Particularly relating to*un- 
authorised construction at Panchkuila, Karnal 
and Faridabad on 27ih & 28th  January, 
1988. पडा S 

- (i) Part’ scrutiny एवं the material received from 
..., the P.W.D. (Public Health Branch) on their 

“" Budget Estimates for the year, 1987-88, - 

¥ A
\ 
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. (i) Confirmation of proceedings. 

. = 3 ..’33. ) . 

. - 0 Decision to. undertake study. . tour ;to  the 
States of West Bengal, Tamil Nidd and 

) Andhra Pradesh w.e.f. 4th February 1988 to 
A 16th February, 1988 

26. 27th Japuary, 6 Chalking out of the programme of the visit of 
- 198 the Committec to various uvn-authorised cons- 
{Panchkula) - tructions ..,at Panchkula, Ambala, Karnal 

p Panipat and Faridabad. with the representatives 
i - of the Town & Country Planning Department 

and visit to Panchkula, Ambala, Karnal and 
Panipat for an on-the-spot inspection of various 

व हाय sites and-stay at हां, . 

- 27. 2800 Januvary, 4 Visit Faridabad for inspection of various ‘sitesf 
1988 unauthorised colonies at Faridabad and Ballabhb- 

' (Faridabad/ . ... - छाए and review of the inspection at.New Delhi 
New Delhi) . _ ) o 

' 28. 3rd February, 6 Framing and approval of ,the guestionnaire for 
- 1988 (Haryana - discussion with the sister Committees during its . 

‘Bhawan, New *~ . tour to West Bengal, Tamil Nadn & Andhra 
‘Delhi) Prsadesh States with effect from the -4th February, 

W2 e v . T 1988 1 _ E 

-29.  6th February, 5 Discussion with the Committee on Estimates of 
. 1988 (Calcutta) the-West Bénga! Legislative Assembly.on matters 

) of Common interest etc Vo 

30. 8th February, 5 - Discussion with the Secretary, Tamil . Nadu Legis- 
1938 (Madras} " Iative Assembly, on matters of common interest 

= . नि and procedure 61818: to the Estimates Committes 
7 etc f . T oAt 

31, 1lth Febru'_ary,". s Review of discussion .of the meetings held with 
© 1988 {(Madurai) ही the. Committee. on Estimates of West Bengal 

i Legislative Assembly at Calcutta and the Secre- 
. tary, Tamil Nadu Legislative Assembly, Madras 

32. 13th February, 5 Discussion with the Committee on Estimates of 
. 1988 (Hyderabad) the Andhra Pradesh Legislative Assembly on « 
. T ] matters of common interest etc. 

"33, "16th February, "6 .~ "Review of discuSsion “of meeting held-with the 
1983 (New Dethi) . sister Committee of the Andhra Pradesh Legis- 

SO0 e v lative Assemblys रद <7t 
- 34._ 24th February, ., 3 : (i) Postponement of oral examination ‘of the ", 

" 1988 . ' * Toutism Department "का respect:of the ques- 
tionnaire - of the Committee on their Budget 

_ Fstimates for the year 1987-88 

. B - (i) Confirmation of proceedings 

35, 2nd March, s .. 1 No business:transacted for;want of quorum 
1988 . : 

36. 3rd March; -- I I (i) Drafting and partly . finalization  of the 20th 
- 1988 W T Report ' of the: Committee on the Budpet 

Estimates of the Town and Country Planning 
Department लिए the year 1987-38., ५ . 

e ol e . '\""a' 
1 .



R . the Finance Department alongwith the rep- -1 'llm-‘lth"Ma:_c’h, Dot s ~ (ही Oral examination एवं the representatives’ of 

the following Reports to the House. 

s S -+ " .. yesevitatives of various Departments in res- .. 

- प्र pect of Supplementary Estimates (200 Instal- 

~ ment) for the year 1987-88 and drafting/ 

- °  finalization of Report thereen. . .-~ - . 

- . . (ii) Finalization of the20th Repost of the Com- 

- - mittee on‘the Budget Estimates of the Town 

T . &.Country Planping Department for the 

e न + year 1987-88. : 

-y Cenfirmation of proowdm"gs. ot 

- न. Report Presented - C 
[N 

5. During the period under review the Committee presented 

- * - L] डक बज - . 

'Sr. By whom Date of Subject 
No. presented presentation 

v 

"1, . Chaitman, 2Ist D__cc,'em'fl_"h_cr.‘ "R‘_c_'port of the Committee on Esti- 

- Committee 1987 mates *on the Supplementary Esti- 

on Estimates | - mates (Ist_Instalment) for ‘the year 
r ] ही ह . P 198?'88. - लि कद . . . . - 

2. Do 15th March, Report of the Committee on Esti- 

.- 1988 _ mates on the Supplementary Esti- 

T ७ ' ~ < _mates (2nd TInstalment) . for the _ 
year 1987-88. , 

- 

_ 3; , " Do 3f0thiM'h.arc'h, 20th "Report of the Committee on - 
T . 1988 _ Estimates on the Budget Estimates 

कि व ए the Town and- Country Planning 

© ™ Department for the year 1987-88. 

H‘W-WF——*——-F——F—_——-—__' PR - 

e 

हक held at Places: other than Chandigarh * 

. 6. The details of. the mcetings beld- at places other--than 

*Chandigarh are given below :— 

" (iii)-New Delhi (S5 No- 28) | ' 3rd February, 1988. 
-y 

(i) Panchkula (Sr. N6.26)  27th January, 1988. 

-~ वि Paridabad and New Delhi  28th January, 1988. 

7 (Sr. No. 2Ty _ : L o 

e
 

(iv)* Caloutta (5: No.29). -\ 6th February, 1988, 
. dr_ - . N v 

(v) Madras (Sr. No. 30) §th February, 1988, 

f 

क
ह
.
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क 

,
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(vi) Madurai (Sr. No. 31) 11th February, 1988. 

) _ (vii) Hyderabad (Sr. No. 32) 13th February, 1988. - 
i3 KA e ६ e हर रा . e 

(viii) New Delhi (Sr. No..33) 16th February, 1988. - 

Proceedings. - Ty , 

"का, +The .record of फिट procecdings, of cach ‘meeting -has -been 
kept in the Hafyana Vidhan Sabha Setretariat ही ; 

k . 
RN K T दौएहे न यू —_ व दा ! ’ B कं 
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- . Commlttee on _W.elfare of Scheduled Castes and -_Sch'edul__ed Tribes. 

The term of the .Committes on Welfare of Scheduled Castes 
and Scheduled Tribes, elected उ by ;the House for the year 1986-87 . 

‘ was, by a ‘motion moved and, passed by the Haryana Vidhan Sabha, - % 
in"its “sitting -held उतार 10th: March;+ 1987, extended -for "the ™ ycar - सर 
1987-88 vide notification-idated 11th March, 1987. W 2 

~ The names of- the menibers of the Committee and the number 
*of meetings attended -by cach of thetn ouwt of the total number 
of 5 meetings (this number includes- 2. meetings when business « 
could not » be. transacted for want of “quorum) held during the 
period under review घाट given below : . = 

Sr.  Name.of Member - व Number of meetings . 
No. oL - attended o 

1. Shri Neki Ram ’ 1 मर 
2. Shri Banarsi Dass, e 1 

3. ‘Shri Bhalle Ram - - 2 ) 
4. Shri Devi Dass N Nil 

5. Shri DiluRam . . Nil P 

6. Shri Jogi Ram S Nil T 
7., Shri'Kundan Lal , . 4 ' 

* 8. Shri Prabhu Ram - 4 ' 
9. Shri Ram.Singh * 3, ) 

LI 

'Mee_tl"ngs held snd ‘Business ‘transacted . 

The details of dates of meetings held, the number of members 
presént and Business Transacted -at each meeting, are given below :— - 

Sr. Dateof Numberof  Business Transacted 
No. -meeting- members ! . ¢ 

- present B ‘A N .. . ” 

-1 2 3 s - 
" 1. 15tk April 5 Resumption of scrutiny ‘of material re"]a'ting' to 

287 - the reservationfrepresentation एवं Scheduled Cas- 
tes in the Haryana State Agricuitural Marketing 
Board ¥ . w,r 

- = 
2, 22nd I“PA ril 4 . Resumption of scrutiny of material relating . 10 

_ 1987 (Néw Delhi): » the reservation/representation _of Scheduled Cas- 
s tes in the Haryapa State Agricultural Marketing . 

. - - Board LT 

. 3. 30th April, 1587 3 Do . 

4. “7th May, -2 No business was transacted for want of quo- 
1987 - . ram. . 

5. 20thMay, 1987 कमा!” Do . : 
16 ) 

» - 
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« tary,. Shri. Jai. Narain. Khundia 

. . . 37 N 

The above Commitige- continuéd .to function: upto 23-6-1987 
when the 6th Vidhan Sabha ‘stood dissolved . 

Upon the constitution of the गए Vidhan Sabha, ' पड Comimittee 
on” -Welfare. of Schédoled "Casies and Scheduled Tribes was ‘fe- 
constituted for the remaining period _of the  year 1987-88, as.'a 
consequence of .. 8. motion moved " and - passed- by .the Harvama 
Vidhan Sabha in its sitting held ता 13th.July, 1987, authorising 
the” Speaker.to nominate the members of the Committce. Shri Bhag 
Mal, -M.L.A,," was Appoialed as the Chairinan -of the. Commities ™ 
by the .Hon'ble- Speaker on "14th ~July, 1987. Subsequently; upon- 
उठ resignation of Shri Bhag Mal, from the Chairmanship/Member- 
-ship-.of the:-Committee, on his ap&_omtment as Parliamentary Secre- 

a member of the Com- 
mittee, was appointed as ‘Chairman of the * Commitfee by  ‘the 
Hon'ble Speaker for thé remaining périod of the year 1987-88 . 
w.e.f. 18th November, 1987 

___ et 

The names. of the Members of the. Committee and number of 
mcetings attended by each of them out of the fotal - number of 
36 meetings (this number: includes one. meeting when business could 
not ‘be transacted for want quorum) held during the period under - 

o 
= . Lo 

-~ review are given below — . . - 

- .8r. Name'of Member. 

. 

- . Number of meetings 
No. व? ह = .' attended . 

_*1. Shri Bhag Mal - - A 
© 2. Shri Jai Narain Khupdia~ . ** o 2 .. 

_ 3. Shri Atma Singh . ] .28 
" - दे ShriBanarsi ~ -7 ' #1300 7 

5.. ShriButa Singh ' 7 | - N 25 
6. Shri-Manphool Singh लि - Nil - 
7. Shri'Ranjit Singh. ~ ‘ .. L .5 - 

8.."Skri Muni Lal . - ~ , o330 / ' 
7. 9... Miss Maydhaavi Qirti न AR | X 

@10.. Shri Hazar;Chand ६. 7 T हैं, . « 
@11. "Shri Risal Singh X ol I ) 

*Shri Bhag Mal, M.L.A. resigned from Chairmanship, and 
Membership ¢f the Committee w.e.f. 14th September, 1987 on his 
appointment. as: Parliamentary Secretary and in his place Shri -Jai. © - 
Narain - Khundia, “M:L.A., was "appointed .as ~Chairman of the 
Commiftée w.e.f. 18th November, 1987 

रा “#Shri Manphool Singh, M.L.A., resigned from the Membership - 
of the Committee w.e.f. 18th July, 1987 on his appointment as 
Minister of State.” . ’ 

@Sarvshri: Hazar :Chand,. M:L.A., and Risal Singh, M.L.A., 
wemre_ nominated 55 members” of पिंड Committee w.ef. 18th November,, - 
1987 . . ] अल का, लक
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" Meetings held and Business transacted s 

. . The details of dates of meetings held, the number of members 
present. and the “business transacted at each meeting dare.-given 
below = - . = 

8r. Date of 
“No. megting members 

_present 

Number of Business Transacted . N - 

12 
1... 30th July, 

1987. 

r 

. : 
at P 

© 2. T4th Algust 
1937 

3. ‘14th Angust, ™ 
. - 1987 . 

o 

4. 19th August 
1947~ 

5. 27th-August, 
1987 - 

T A 

7. 4000 September, “छह एप, 

5 

.6 

- 6 

- 

(i) Inavgural address to the Commitiee by the- 
« Sécretary, Haryana Vidhan Sabha and the 

Chairman of the Committee and- discussion 
in regard. to scope and functions of the Com- 
mittee, ‘ 

. (i) Consideration of papers placed before - the 
Commitice. 

i) Detailed discussion with the Director, Social 
Welfare, Haryana regarding several cone 
cession being given to-the Scheduled Castes 
in the State - 

(i) Consideration of the papers placed before - 
न - the Committes ke 

(ii) Oral-examination of the Commeissioner " and , 
Secretary. (0 Govt. ‘Haryana, Health Depart- 
rmeent- regarding replies -to फिर questionnaire 
framed by फिट Committee. ~ 

(iii} Selection of Department/Board {or oral 
examination T 

The Committce passed condolence resolution 
the untimely & tragic- death. .of- Shri-Sandeep 
Singh Sfo Shri Rapijit Sirgh, M.L.A. Haryana 
who lost his life in Road accident at the prime of 
his youth. 

(i) Considération of the papers placed before 
the Committee 

(ii) Oral examination of the Commissioner and ' 
+ Secretary to Govt. Haryana Industries 
Department regarding replies  reccived 0 
the questionnaire 

(i) Consideration of the papers placed before the 
Committee 

(i) Scrotiny एवं the replies received in regard to 
the implementation of recommendations/ 
observations contained in the 11th Report 

# of the Committee. . T, 

(i) Consideration of -the papers placed before 
the Commities 

- 

(ii) -Oral examination of the Commissioner; and 
Secretary to Govt. Haryana; Local 
Department with regard to Non-supply एव 

=, &ontained in the [1th " Report.of the Co 
" mittes for the ~year 198586 in respét” of 

Local Bodies Depaftment 

.+ “replies-fo- the recommendations/dbservations 



‘B. 17th-“S'eptcm_:bcr," 
1987 

i 

9. “22nd September, __ 
1987 

o ) 
दि .t 

'10. 8th October, 
-1987 .. - 

11. 1510 0टए 9, 
1987 

o 
- s की R 1 

12. 20th October, 

जन ocww जय 

13, 26th October, 
Jogz T 
नकल 

14, _4th""-'.N-'o»vemrbc"’.r;_ A 1ggy न e 

नहर पाप) Oral'examination of the Commissioner and ~ 
Secretary. 10. Govt. Haryana, ° Educafion 
Department with regard to implementation 
of the recommendationsfobservations con- 
tained in फिट 11th Report of the' Committee 
for the year 1985:86. . 

.- (iv) _COnfirmation or‘ PTO'ceedings_-_ 
- ‘ e ] 

i 

5 (i) -Cdncellation of discussion due to non arri- 
val of Scheduled Castes Committee of Assam 
Legislative Assembly. . - 

(ii) Consideration ofthe papers placed ‘before 
" the Committee. ) - 

(iii) Framing of fentative tour programme of the 
-Commitiee to. visit the Siate of Karpa- 
taka, Kerala & Tamil Nadu. 

5§ . Oral examination of the Commissioper and 
© 7 Secrefary to' Govl. Haryana, P.W.D. (B&R) 

. and Irrigation and Power Depirtndent”with re- 
gard to the non-supply of materidl. regarding to 
the reservationfrepresentation of Scheduled Castes 
in the above Departments. दि o 

Comumittee. 

(i) Framing of questionnaire. on "the material 
received from the Haryana State Agricnltural 

- Marketing Board. 

5 (i) Consideration of the papers placed “before 
the Committee. . i 

~ हा Oral examination of the Commissioner and - 
* " Secretary. to'Govt, Haryana, Health Depart- 

ment 'regarding questionnaire framed by the 
- ' . Committee. 

ऐप) The Committee decided to undertake 2 
- study tour (0 the State of Karnataka, Kerala 

T and “Tamil Nadu with “effect -from 16th : 
“*  “November; 1987. . . 

(iv). The Committee decided to hold its meeting 
~  at Shifnla-on 27th Octeber, 1987. 

4 * Resumption of oral ecxamination of the Com- 
missioner & Secretary to Govt. Haryana, Health 

. Department regarding -general policy न of rescr- 

- vation-of persons beloging to Scheduled Castes.: - 

5 Consideration of re_.plics_ received from फिट Haryana 
“., ., State Electricity Board in respect of reservation/ 

** representation of Scheduled Castes in'the Board. 

3 फ्पूण्पाणण 8 पाल लि on the material received 
** from the Haryana State Electricity Board. 

5 (i) Consideration of the papers placed before the 

.



15. 1100 Noyember, 
जिसे 

18, 

19. 

20. 

21. 

23, ~3rd December, - 

" () Framing of questionnaire on the material re- 

. 15th November, 
1987 
(New Delhi) 

19th November, 

-{Vrindavan Garden) 

“(Karpataka) - 

22nd November, * 
387 ) 

(Kanya Kumari} 

23rd November, 
1937 
(Trivandrum) ] 

25th Novembes, 
1987 n 

थी &th December, ) Co.n's'i.dcra:t_ion of the papers placed befo_re-' 
1987 लि 

3lst Decamber, 
19877 - - 

ही Consideration जद the papers placed “before 
the. Committee. 

A
 

ceived {rom the Haryana State Electricity ;}\.. 2 
" Board.. - . ; 

'Fra.mm'g'_uuf questionnaire to be discussed with 
the Committec छा. Welfare of Scheduled. Castes 
and Schedyled. Tribes of the State of Karnataka, 
Kerala and- Tamil Nadu. न 

. Framing of the questionnaire for discussion with 
the sister Comimittee of the Karnataka Legislative 
Assembly the matters of common intercst. 

Framing of the questionnaire for discussion with 
- - the sister . Commitiee ‘'of Karnataka Legislative रह 

‘Assembly the matters of common interest. - © 

Discussion on' the gquestionnaire prepared for 
discussion with the sister "Commiitee of the Kerala 
Legislative Assembly the matters of. commen नि 
interest, < . 

in - 

Diseussion on mattérs of common interest with : 
the sister Committee of Kerala -Legislative i 
Assembly, L ' 

-~ Riscussion on matters of common . interest with _ ; 
the sister Committee. of Tamil Nadu Legistative 
Assembly. E . ' 

a . दा r 

Reviciw of the discussion held dusing the tour 
with sister ‘Committee of various States Legislative. 

4 

() Consideration of S papers placed before फिट * 
Committee. " 

(i} Serutiny of the replies received in regard to the - . 
implemeptation of . recommendationsfob- 

- servations contained in the 11th Report of फिट 
Committee’ on Welfare of Scheduled Castes 
and Scheduled Tribes, in ;fespect of Local 

" Govt.. Department. 
[ 

. the Committee. . 
(i) Oral examination of representation of Logal 

-Government Department in respect-of replies - 
न received. in regard to the implementation of 

recommendations/observations contzined in’ 
1ith Report of the Committee.. दि 

पे
ट 

बन न ७ 

Resumption _of, oral examination _ 0 the Comm- 
issioner & Seliclary (0 Govt. Haryana, Health 

" .Deépartment regarding replies to the questionnaire 
Jframed by the Committee. 

- न et 

€% Consideration” of the papérs placed before - the Cemmittee, ' 
(ii)'Fr_xaming_ro_f questionnzire. on the materipl 

(Brece&wn’ed rom the Public Works Bepartizent
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27. 6ty January, 
* 1988 

] bl 

28. 12ih January, 
1988 

b 

29. 0th January, 
1988 ' 

30, 28th January, 
1988 

- 

. 

- "31," का February, 
1988. कक 

32, 90 Februaty, 
1938 

~ 33, 17th F’e_hruary. - 
2 1988 . 

जि 34. 25th February, - 
1988 a - 

2nd March, - 
1988 

36: - 10th March, 
1988 

"35. है 

7 

i 

3 

1. 

3 

() Consideration of ths" papers” plated * Gefore 
the Committeg. : . S T 

" (i) Implementation: of recommendations/obscr- 
svations contsined inthe12th o Repott . regard- 
ing Industries Department (Haryana State Small 

~ Industries and Export Corporation Ltd.)! 

Pastly scrutinised the feplies of questionnaire 
framed on the maferial received from: the H.5.E.B. . 
regarding reservatianfrepresentation.of Scheduled 
Castés m',thfe"safd Béard. . ' 

Mo business transacted due to. dedth of Shri‘Abdui’ ~ 
Gaffar Khan. * » - 

PR - जे 

() Consideration of the papers placed before 
the Committee. * ., - . 

(i} Oral examination of the Commiijssioner and 
Secrefary to Govt. Haryana, Industries . De-. 
partment (Haryana State Small Industries and: 
Export Corpofation' Ltd.) in respect of 
replies Teceived  to the implementation .of 
Tecommeéndations/observations  contained in 

- the 12th Report, 

(iii) Confirmation of proceedings. 

Oral examination” एव .the Commissioner and 
Secretary to Govt. Haryana, Irrigation apd 

Power Depaftment regarding replies to the 
questioonaire framed by the Committee. 

“G) Consideration of- the papers placed before' - 
the Committee. B . - 

(i) Oral examination’ of the Commissioner and 
Secretary to Govt, Haryama, Agriculture 
Department (Agriculiural Marketing Board) 
with regard to non~supply of replies to.the 

- questionnaire {ramed ‘by the Committee. * 

The Commiittee passed a condolence _ re_so'lut-ion_ 
on sad & sudden -demise of Shri Karpoori Tha kur, 
M.L.A ) 

(i) Consideration of the papers placed before 
the Committee.. - . 

(ji) Scrutiny of the replics reccived in regard to 
the implementation of recommendations/. 
observations contained in the 10th Report of 
the Committee in respect’ of various Deépart- 

.~ ments, . . _ 

& 
No business transacted” for want of quorumi. 

Drafting and finalisation of 13th Report. 

[



42 

" Report Presenied 

- . During the period under.review, the_ Committce_ presentéd its 
13th Report to the House on the 30th March, 1988, in respect of 
Reservation/Representation’ of Scheduled Castes का. Health, Indusfries, -. 
Public Works (B & R) Departments, . Haryana State Electricity 

* Board~and Agriculturai Marketing ‘Board and the action taken by 
.« the Government on -the recommendations contzined in. its. Tenth, 

Eleventh and Twelfth Reports. 

i 

Proceedings LS I3 a 

" "A record of the proceedings of the meeting of the Committee 
has been kept in the Haryana. Vidhan Sabha Secretariat. 
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COMMITTEE ON GOVERNMENT ASSURANCES- - 

The Committee «consisting of nine” membefs - and four: &pecial 
invitees. was nominated by the Hon: Speaker on the ldth - July, 

"%1987.> Rao Dharam Paul, M.L.A. -was nominated as Chairman 
of the Committee by - Hon, Speaker. ' 

2. The _-.'C'o_mm__ittee' held 41~ meetingsl .during the period 'u"nh.d'e'r-: 
review. The names of the. members: and ‘number of + meetings 
attended by ¢ach ope of them are shown in the’ following table :— 

Sr. Name of member . ‘Number of meetings 
“No. _ T . . attended . 

1. Rao Dharam Pawl, , * 23 
*2. Shri Pardeep Kumar Chaudhary " Nil ~ 

"73.  8hri Hazar Chand N . - 367 
~* "4, 'Shri Kishan Singh' Sangwan . ) "32 

» 5. Shri Harpal Singh 29. 
**6. Shri Maha Singh' 3 

-“**7.  Shri Laxmi Narain 1 
8. छाए Durga Dutt Attri - _ . - 33 

. ह**9: आएं Sach Dev Tyagi : . .6 - 
bt (1) -Shri Rattan Lal Kataria . i 5 

, ' Special Invitees - . Sl 
=y - L. Shri Harnam Singh . .. 30 

2. Shri,Sardul Singh -0 ’ 32 
3. Shri Brij M_o_h"an'Gupta'_ i ) R K 
4, ' Shri Mohindér Partap Singh. - . 187 

*Shri_ Pardeep Kumar Chaudhary, M.L.A. resigned ~from: the 
membership of the Committee w.ef. 10th d_August, 1987 and 
Shri Rattan _La'l__ Kataria, M.L.A. was nominated in his place. we.f. 

- 

'**Shri Maha Singh, M.L.A. resigned from the _membership of 
i,, the Committce w.e.f- 2-9-1987 on his appointment as ‘State Minister. 

ey 

हि गज Narain, M.L.A. resigned from -the m.e.m“bership 
* -of the Committee. w.ef. 17-8-1987 on his appointment as Minister: 

पाल " Sachdev Tydgi, M.L.A. resigned from: the membership ’ B 

:‘_-of the Committee” w.eif. 14-9-1987 .on his _appointment as Parlia- 
" mentary Secretary. ' 

कै AT e e o T . e T N ) 
करिए Rattan Lal Kataria, M.L.A. resigned from the mem- 

Parliamentary Secretary. - L 

' 43 हा 

Vbeérship-of * the - Committee wef.- 14-9-1987 on his appointment as
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Four Special invitees Sarvshri Harnam Singh, ‘Sardul : Singh, 

Brij Mohan Gupta and Mohinder Partap Singh were nominated 

as members of the Committee for the remaining pericd of the 

year 1987-88 कह, 29-1-1988. ” s T 

& 

Rt स्लाइड beld sod Besinces m___h__n_sa:ted हा 

. . .3.7 The dates of meetings; the. number of members present and पु 
business . transacted at -each. meeting are given below पा : . 

न 

' झा; Dateof Number - Lo Business trensected - 

No. Meeting ~ of members. : N 
present न. 

. 1,“ उप Tuly, 1987 9 Scope and functions of the * Committee were - 

_— explained. i DR . 

2. 4th August, 1987 9 Scrutiny of replies received  from the various e 
Govi. Departments in regard to'implementation of 
outstanding Assutances. 

3. 14th August, $ iy . . ‘Do 
1987 @ ) 

- - (i) The Committee decided to wndertake ‘the tour: 

. to ‘Kulu Manali: - 

4. 21st August, i1 (i) The Committee passed condelence resolution 
- 21987 : - " on the untimely & tragic _death of Shri 3 

- Sandeep SinghS/o ShriRanjit Singh, ‘M.L.A. e 

. who lost his Life in 8 road accident at the prime . 

of his youwth.. . . 

i} दी (i) Scrutiny of replies received’ from the various 
- - ‘Govt, Departments-in regard  to implement- 

- . ations of outstanding Assuranccs. 

5. 28th August, - 2 Scrutiny of replies received from thé various 
1987 Governiment Departments in regard to implement= . 

-ation of outstanding Assurances. - °, 

6. उस _Se‘ptcmber-, _10 T . ) Do - - - . 

1) T .- T ° o . 

7. हा September, . . T i व Do दि 
1987 : @ ., Do _ 

* . - (ii) The Committee decided to visit various places: 

- . in the State where the Bus stands are under 
. i A _co{nstruction._ ः ] . 

8., 16th September, 8 . (i) Scrutiny of statement of assurances given by 

1987 the Ministers on the fioor of the House during 

T . . the Session held कि the month of November 
B ' ' and December, 1936. * दी ) सु 

. H . है .- लि 

.t व. कट s (if) The Commitiee decided to postpone on the 

N PR T, spot study tourof the.Bus Stands of Haryana 

. v . Roadways starting from 215t September, 1987. 

9. 215 September, 6 _ Scrutiny of the statement of assurances given by 
इक 1987 ot ४. देह... 'the Ministers on.the floar “ of the House during. 

न Tom * s, हू दा 7 ov the Session held in the month  of Novembe 
oo , _-and December, 1986. ~ ~° . . . - 

10. * 28th September; 6 iy - ’ o . o 
कह C O, ] Pe



4 
. 1 2 

दर N 11, 5th October, 
. Lo 19870 - 

'+ 12,.12th October, 
ही 1987 

दी TN 

न . ‘ 

13. - 13th October, 
1087 

14th 0८0 छा, 
‘1987 

¥ 

. 14. 

k] L r 

. 19th Oclober, 
1987 

: 26th October,: 
1987, . 

N 1 T. > 

* =~ 1987 - 

18, 10th November, 
T 71987 

L7 + 
PR 

. 19. -17th November, 
s o 1987 s - 

1 ना PO « पका रा चर P 

3rd November,. * 

7 

) 

T . 
(i) The Commiittee decided to undertake a study 

tour था 12th & 13th: October, 1987 fo the 
. 7 varipus Bus Stands घाट -under constrections in 
=" the State.: 

. ¥ v 

(i) Létter' received from. Gujarat~ """Legi__sl__at__urc 
" Secretariat Gandhi Nagar 

ponement of study. tour 
regarding post- 

of 'va_riousd_ com- 
mittee of State: Legislature, was placed be- 
fore the 

;. contents. thereof. 
Commuttee, which noted .the 

का न, B 

iy 'S"_cru_tl__'ny of.‘the statement of लि given 
by the Ministers on the floor of the House 

«* during ~ the Session held in the month of 
November' and December, 1986. 

" (D) Letter received’from the. Commissioner and 
Secretary .to Govt. Haryana, Transport De- 
partment. showing the inability to attend the 
meeting of the Committee héld. .on 12th Octo- 
ber, 1987 was placed befote the Committee 
which noted the contents thereof.” * 

-(if) The Committee post 
" of the. Transport 

that -the representatives of .the Departiment 
will be examined -after study 
Stands. " 

tour of the Bus 
£ 

(iii} The Committee undertook :an omn-the-spot 
study to visit and ‘inspect the 

* _Ambala, Pipli and “Karnal. 
Bus Stapds of 

The Committee u'n_de’rto_ok ‘an-on-the spot_study 
to visit .and inspéct the Bus Stands.of Uklana, 
Barwala, Meham .and Robtak. 

“'The Comittee reviewed the disc 

the month एव November and 
and. Febroary & March, 1987. 

Scrutiny of {hé statement of ‘assurances given by 

H 

poned the oral éxamination- 
Départment and decided 

ussion " held with” 
the representatives of the Transport and P.W.D. 
(B & R) Departments dufing on-the-spot study 

. programme on 12th and 13th Qctober, 1987. 

Scrutiny of the statement of ‘assurances given by 
.the Ministers on the floor एवं the House during 

Decembez, 1986 

. the Ministers on the floor of. the House during 
the, month of February & March, 1987. 

B i 

Do 
., u o - 

® 

v . . 
i L 

Do 

v दल न 

kel 

(i) The Committeé decided to undertake -a study 
tour to the -~TU.T. of Andaman’ Nicobar 

* and the State of Karnataka and Maharashtra 
w.e.f. 15th December, 1987 to 27th December, 

३; 1987, = L | 
L 

Scritiny 

o, 
Rl 

f the statement of assurarices given: by 
; _the Ministers on the floor  of the House during the 

- 

सर W oSessiomheld in the month of July, 1987.



- 

B I थी कै 

23. 16th December, 
1987 

24. 1st Japuary, 
1988 

25, 3zd fanuary 
1988 - 
(Galeutta) बा 

"26.” 5th January, 
1988. . 
(Port पाएं 

27. -7th January; 
" 1988 

(Bangalore) 

" _28. 8th January, 
1988 - 
(Mysote) 

29. 12th Jamrp, 
1988 

. (Bombay) 

. 

i 

. 

30. 13th January, - 
1988 : 
{Delhi) 

3 . 

31. 20Oth Janusty, 
1988 o 

32, 27%h Jantary, 
1988 

'33.  3rd February,* 
1988 . 

34. &th Fe'bmary’. 
1988 - 

. 

6 

9 

g 

(i) Letter recéived from General Manager 
’ ryana State transpost, Kaithal regarding the 

installation of two hand pumps was placed 
before the Committee, which noted  the 
contents  thereof. PR : 

(i1} §c:tutmy of the replies received’” from-the 
overnment in regard to implementation of 

outstanding  assurances 

The Committee framed apd approved the quest- 
+ fonpaire to be discussed with . the sister  Committeg 
of State of Andama & Nicobar, Karnataka and 
Maharashtra . 

The. Committee reviewed the assurances of the 
18th Report partly 

Held “discussion  with the ;Councillors, of 
Andaman & Nicobar Council regarding matters 
of common interest - 

. r 
[ 

Discussed with the Sister Committee of Karpataka 
l.c'eslgs'latlve Assembly on matteis of common in- - 
terest. - 

The Committee reviewed its 18th R‘eport partly. ~ 
* 

Discussed with the sister Committee of Maha- 
rashtra Legislative  Assembly on .matters of 
tommon interest 

The Committee reviewed its experience ‘gained 
during-its tour to the other Staies. 

Nb Business was.transacted in the meeting due to 
gad and sudden -demise of Khan Abdul Gaffar 
Khar, Frontier Gandhi 

{i) Oral examinaion of representatives of the : 
Envirenment Department in“regard to imp- 
Tementation of outstanding assurances. 

() The Committee after' oral * examination de- 
cided to undertake दा. on<the-spot - study. tour 
0 visit wvarious Industries in the districts of 
पीट State of Haryana. - 

(i} Confirmation of the proceedings'of meetings 
held on- variops dates. 

(if) Oral examination bof the representatives of the 
Tranpyport Department inregard to implement- 
#ton of outstanding assurancés as contained 

.. हा पाई 15801 Repart 

The ‘Commitice undertook an oa-the-spot study 
. 0 visit and inspect the Sukhna Nala Kalka 

El Bhupendra Cethent  Works' “Surajpar, ~Jattan 
Wala Nala Kala Amb, Haryana - -Distelleries 
18, Ballarper Industries’ Ltd. Yamuma Nagar
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35. 9th February, - : -7 The Committee undertogk ‘an on-the-spot study - 
198 है + + 2T Vg visit and inspect. the Saeswati Shigar- Mill 

. . Yamunz Nagar, Cooperative Distellery Ltd 

जल . Panipat, Haryana Breweries Ltd. Murthal and 
- Tt R «  Atlas dycles Industries Sonipat, - . 

i&'“’;f; 36. , 10th February, ,, 7 The Committée. inspected the . Hitkari Potterips | B 
= 1989 - - Ltd. Tharmal ~Blant, Escorts Motor Cycles 

Division, Radhika Rubker Company, Good 

: - Year India,ltd. Faridabad Hero Honda 

o . . न... Motors Dharuhera and Maruti. Ddyog है ही: | 

: Gurgaosn . R - 

37. 17th February, . ] The Commiitee passed condolence resolution 

1988 o on sudden -and untimely demise of Shri Karpoorj 

37”. « ¢ 4% . Thakur, and thereafter .the meeting adjourned 

., without transact any'.business 

38. lSth"Pe'bruary", हा ४ ठै ना Oral examination of the representatives of -the 

¢ 1988 . Home Depariment in regard- to implementation 

of the outstanding assurances कि 

. '3g, 7 25t Febroary, ° . 7  — (i) Oral examination of the representatives of 
. 1988 the Transport Department  in- tegard .to 

implementation of the outstanding assurances 

o - (i) Confirmation of the proceedings of the meeting 
- Held on various dates..® . . 

40. 1921’18t.‘1'8Ma.r"‘::,h_,.' 6 ह The Committee partly drafied its 19th लुक, 

1, .10th March, 7 - The Committee drafted and finalised jts: 19th 
1988 . Report for the year 1987-88. .. - , 

(Delhi) 
. - 

4. Presentation of -the: Report e - - : : 

19th Report of the Committee ‘on Government Assurances .of 

the. Haryana Vidhan Sabha was presented to the House on 30th 
- -March, 1988 , . _ 

S, Meetings ‘held at places other than Chandigarh: . . - ' 

The> Committee held meetings at places other “than Chandigarh, ) 

the _ details. of which are given below :— a - 

+ - 1. Caleutta. o o .., . . 3-1-1988 - 

5 2. Port Blair, . - ] 5-1-19887 * - - . 
_ 3. Banglore -~ 7-1<1988 LT . 

= © 4,5 Mysore - " . 8-1-1988 - R 
_ 5. Bombay © T 12e1-1988° ) T 

6. Delhi - - © 1311988 - | : 
7. Dethi. 7 N 10-3-1988 .~ T « ' . 

मे क॑ कि कि N Proceed’ings - L . 3 - : * B 

A fecord of the proceedings of the meetings of the Comumitice « | 

has been Kept in the Haryana Vidhan Sabha Secretariat.
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* COMMITTEE ON SUBORDINATE LEGISLATION- = -, 

Thé Committee, consisting -of -eight Members (including the 

Advocate General) and fivé Special Invitees was nominated by the 

Hon’ble Speaker Haryana Vidban~ Sabha on the - 17th July, 

1987 and was notified in the Official 'Gazette.—vide - Notification 

No. HVS-LA(Sub:Leg)-1 /87-88/47, dated'-the . 17th July, 1987 

Shri Subhash Chand, .was appointed as the Chairman of the 

Commiitee by प्रिंट Speaker 

The Committee held. 35 meetings  during फिट period under - 

TEVIEW, t J . 

The names of members/special invitces and number. of meectings 

attended by each of them are- shown in the following table” ना 

.Sr.  WNanie of Members T Number. of meetings 

No _ IR ' - = -attended _ 

*], Shri Subhash Chand s गरम SbrisSobhash Chamd i . R 

2. ShriAtma Ram N o , 3, '.. 

*3. Shri Dharambir - L i « 

-+ 4 - Shri Mahendra - o A 24 

5. ShriSatbir s 30 

6. ShriSurender 2. . . | .l 28" , / 
7. Shri Devi Dass दि . 14 

ss#x¥¢8"  Shri Lachhman Singh Kamboj दर L AL क . 

9: " Advocate General . R T 

Special Invitees " s ’ 

न *#%*Qhri Rattan Lal Kataria -, . a6t 
, *****ShriSita RamSingla - © , ,  . : 7" 

. Shri Jai Singh eI 27 - 
#**Shri Balbir Pal Shah G AR |. 

Shri Ved Singh )-, ' -* 34... 

#Shri Dharambir, 1... है... पंदड्राइत from the- Membership ©of 

the Committee with effect from™5th August, 1987 on his appointment 

as Minister of State, Haryana, vide, —Nofification. No. HVS-LA 

(Sub-Leg)-1/87-88/56, dated thé 6th . August, 1987 ey : 

कप
, 

- 

#*Shri Subhash- Chand, M:L.A.; resigned from the Chairmanship ' 

and Membership of the Committee: with effect from 12th August 
1987 .on his appointment "as Minister of . State; Haryana, vide 

Nofification Na.,—HVS-LA(Sub-Leg)-1787-88/¢4, dated he 14th 

August, 19870 .« मी न रा Y -t 
S नारी पल ' तह T न जय नस I s v T
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*##Shri Balbir Pal Shah, M.L.A., resigned as Special Invitce 
of the Committee with-effect from™the 17th Séptember, 1987 vide » - -~ 

Notificationr No.,—HVS-LA(Sub-Leg)-1/87-88/67," .dated*. फिट 18th 
September; 1987. - T i . T i 

- © s®mxghri Rattan- Lal Kataria, M:L.A., . resigned -as Special 
Invitee. of. the Committee with effect from the l4th September, 

- - 1987  on his appointment as Parliamentary- Secretary, Haryana, ..., 

है - vide,—Notification No. HVS-LA(Sub-Leg)-1/87-88/78, cated the 8th 

- - Qctober, 1987. - . o 

weeadShri” Sita Ram Singla, MiL.A., resigned as, Special Invitee 
of the Committee with effect from the 17th September, 1987 on 
his ‘appointment as ‘Minister of State;” Haryana, vide,—Notification 
No.  'HVS-LA(Sub-Leg)-1/87-88/81, .dated the 11th November, 1987 

seexxaShei Lachhman Singh Kamboj, M.L.A., was nominated 

by tlie Speaker as Member to serve on the Committee .with effect 
from - st February, 1988, for the remaining period of the ‘year 

1987-88, vide,—Notification No. "HVS-LA(Sub-Leg)-1/87-88/7, dated 

the 7th’February, 1988 दर 

o Rules Scrutinised 

The Committes scrutinised the following Rules;— 

- ः 1. Thé Punjab ,Entertainments Duty Rules, . 1956 .framed = 
' under the Punjab Entertainments Duty Act, 1955~ 

2. The Puhjab Welfare Officers ‘Recruitment एव" Conditions 
of .Service Rules, 1952° framed under the Factories Act 

- 1948 B . e 

_ ‘v 3. The Haryana Cold Storage (Licensing and Regulation) 

.+ Order,” 1979 framed under- the "Essential Commodities ~ 
Act,. 1955 P 

=< . Meetings held and Business transacted Do २. 

" The dates of- meetings, the number of Members/Special Invitees 

present and the business ‘fransacted at -each meeting' are given 
bélow उन . T 

डा. * Date of meeting -Number:of - . * " Business transacted . 
No _ SMemalbers,-' - 

: .~ Special- o 
:h-'. ) Invitees L . - 
= ] ... ) 'prefientf S _ bresemt. - . 0 - . ‘,-l न न्यि . थी कि 

ः 1 B AR अं कर लि मर . . . 4 B ' ही 

1. उत्त 5 पंट्टाए51, ८. Lo, T 1. Welcome address by the Hon'ble Speaker."' 
i o 1987 . . .- .. . Haryana Vidhan Sabha 

i I 2. Discussion on the Scope and functions of the 
दब. ] oo < o Committee, «- . e .्न  + . 

) 2 3. Selection® of Rules for scrutipy. न 
4. Appraisal, एव work done by the previous Com- 

Umittee, ™ . 

T U L, e
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1987 7 

9. 2810 September, 7 7 5 
1987 - 

10. 5th October, =~ 6 
1987 . 

. 

11.. I4th Octobder, < 
न कि जप 

बयान है जन ४.. <+ . 

. 22nd S-cptembcr',' R P 

M -7 = - - . i — :. . रे 

17 2 _, 3 o PR 

2. '12th August, B Scrutinyw'of the Punjab Entertainme: ots Duty Rules;,.w 
1987 दि 1956 framed under the Punjab Entertainments - 

Lo T Daty ला; 1955, . : . : 

3. 19th August] 10. Resumption of scrutiny of the Punjab Entértain- - - 

1987 - . ments Duty Rules, 1956 framed vnder the Punjab 

Entertainmments Duty Act, 1955, R ' _fl' 

4. “26th August, 5 Meeting adjourned for want' of-quorum. T 

1987 . . . ¢ . " 

5. 2nd September, . 9 . 1. Passing of condglence resolution_on the sad = 
1987 . demise 01 Shri_ Sandéep son of Shri- Ragjit =+ = o 

कि : Singh, M.L.A. L . १६१ ध 

.- 2, Resurnption_ of scrutiny of the Punjab Enter- ' 
s _ tzinments -Duty Rules, 1956 framed under the ’ 

_ - _ * Punjab, FEntertainments Duty Act, 1955.. 

6. 9‘th Sc'"':ptembc'r, e " 1. Chalkiig outofspot study tour programme :' 

1987 - to the States-of Andhra - Pradesh, Orissa and... - 

: - the Union Territory of Andaman & Nicobar 

' : - fronz 5th 1o 16th October, 1987. 

2, Re"s_umpt'io'n of scrutiny. of the Punjab Enter- 
! tainments Duty Rules, 1956 framed under-the व 

3 Punjaly. Entertainments Duty Act, 1955, i 
,..l - i R ’ . ) 73 

7.. 16th Seplember, . 6.4 1. Passing of condolence resalution on the sad - 

. 1987 . demise _of Sardar Amar Singh Chatha, 
father ofSa’rdar Harmohinder Singh Chatha, 
-Speaker Haryana Vidhan Sabha. T 

2. Resumption of scrutiny of फिट Punjab Enter- 
tainments Rules, 1956 framed under the Punjab 
Entértainments Duty Act, 1955, - 

Resumption- of s_cm_-t"iny . of the Punja_hb. Enter- . . 
tainments Duty Rules, 1956 framed under the . 
Punjab  Enterfainmerits Daty “Act;"1955. 

. Resumption-of scretiny of _lhe.,Pum“ab Entertain- 
-ments Duty Rules, 1956 framed under the Pudjab . 
Entectainments Doty Act, 1355, . 

1. Cancellation of earlier study tour programme - 
and change thereof , St 

1. . न . . 

2. Resumption of scrutiny of the Punjabr Enters -_‘ 
-tainments Duty Rules, J956 fraimed under फिट ~ 
Punjab Entertainments Duty Act, 1955, 

1. ‘Decision regarding .meetings of फिट Com- 
mittee at Badkal Lake .fororal Examination 
of the Excise and Taxation Department; 

2. Resumption of scrutiny of the Pinjab Enter- - 
tainments Duty Rules, 1956, framed under .. ) 
the Punjab  Entertainments-Duty Act, 1955, 

1. .Scrutiny of replies received from the FExcise , 
“'and Taxation Department in'respect of the . 
‘observations/Recommiendations  of  the 

. Committes made on the Punjab ~ Enfer- 
tainments’. Duty Rules, 1956 framed under 

. the Pupjab Eatertainments Duty Act,:1955. .
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1 2. 2 o -_____._,,____.__._..._.__.._._._._._._.._._._-_-—-—-3. . न e «+ न. .o 
1Y लि 

o %. Qral exarfiination of the representatives of the 

) 3 )  Excise and Taxation Department in respect, 

B . ; T * of.the Punjab. Entertainments Duty Rules, 

थी e T * . 1956 framed undér the Punjab  Entertainments 

L ’ i @ Duty-(Act, 1955.. ’ 

b 

= 

7
 13. 24th October, 7 Oral_ examination  of the representatives of the 

1987 . Excise and Takation. Department in respect of 

_ ' : the Punjab , Entertainments Duty. Rules, 1936 

' P * iframed under the Punjab Entertainments Duty 

" b . Act, 1955, . ' 

T «व. 25th Qctober,. L) 1, .Chalking out of study tour to the States of 

‘1987 Andhifa Pradesh, Orissa and Union Terri- 

- ’ tory of Andaman & Nicobar from 23rd 
* - .November to 4th December, 1987. - 

- "2, Serutiny of ‘the Punjab ' Welfare " Officers 
_ Recruitment and Cornditions- of Service: Rules, 

) = 1952 framed under the Factorles Act, 1948, 

जड़, 77 आकिव "न 4. Mecting शर्तु०पस्ल्ते पण wanf of ‘quorsm. 

- 

16 10ih Noveinber, 7 Reswiiption” of scrutiny ’of the Punjab Welfare 

. , o8y - . Officers Recruitment and Conditions of Service 
थी , « ¥ Rules, 1952 framed under the Factoried Act, 1948. 

T 16, 17th November, 7 Resumption of scrutiny of the Punjab. Welfare 
वि 1987 - Officars. Recruitment and Conditions of service - 

o .+ Rules, 1952 framed under the Factories Act, 1948, 

48," 23rd N-'ovemb_'e:. ] Fram_ing “of guestionnaire for disc.u_ss"io'n. with 

. 1987 . " .the Sister, Commitieds of Andhra Pradesh and 

. - ot v - Orissaetc. . . * 

. प्रश्न? - 5th Novembar, ' .. ) D'xs'c'_us'sio'n' with the Sister -Committee of “Andhra 

. 1987 ’ Pradesh. Legislative Assembly on matters of 
. . . common interests. . . _ 

20. 28th November, . - 5 _Diszussion: with the Sister ~Committee of Orissa 

tog7 < . - -Legislative  Assembly qp matters of ,common - 

o . न + interests. A N o 

21. ‘30th November, 5 . Review of discussion held with फिट Sister Com- 
_ 1987 ' ःः mittees of Andhra Pradesh and Orissa Legislative, 

N _ .."'.. ". - Assemblies. R 

22. 15६ December, 5 " Discossion with the Counciltors of ".Andaman & 
_ 1987 ' Nicobar Islands on matters of common interests. 

] २3. 10th December, . I6' Resumption of scru_tinyh ‘of the Punjab Welfire 

: . करे? . + ८ Qfficers Recruitment and’ Cornditions of Service 

नव" , . Rules, 1952 framed under the Fectories Act, 1948, - 

¥ 24. 16tH December, 6 . Scruiiny of the Haryana.Cold Storage. (Licensing 
-t 8 - 1GRT B : and Rcgulation) Order, 1979 -framed-under th 

R T A कर हल ्ग ‘Essential Commodities जद, 1955, - v 

o 25. आप गरा४०6पाफिडा: 6 थी Resumption of Iscrutiny of the Hary'ana.Cold\ 
1987 ST Storage (Licensing - and Regulation)-Order; 1379 

oo ;- . It'gnzxssn:_cd under the Essential Commedities Act, 

L .26, GthJamwary, 5 Resumptioh ' of “scriitiny” of the Haryaha Cold 
1988 | Storage (Licensing and Regulation) Order, 1979, 

हे कष्ट रन है गा 4. Y frimed under the Eswentia]l पवाठतीपफिंटड Act, 
s यदि Ty दाग . CESREIE -~ T O दर A दर कथा द . 

< -
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" 28, 

35 

29; 

31. 

r 

(33, 

19th January, 
1988 

. 

3rd February, 
1988 . 

32. ' 17th February, 
1988 - : 

1988 

" 13th January, 
1938 

18फ January,. 

- 

24th February, 

34. 2nd March, * 
1988 

B 

10th Match, 
1988 - 

" 1. Scrutiny 0 replies reccived from Labour 

SBubordinate Legislation 

Resnmption of scrutiny of the Haryana Cold 
Storage (Licensing and Regulation) Order, 1979 
1f9rassmcd under the ‘Essential Commodities Act _ 

. . - - < 

and Employmeiit Department in respect of 
~the- Observations{recommendations = of the 
Committze madé on the Punjab Welfare 
Officers Récruitment and conditions of Service 
lgRu!es, 1952 framed  under the Factorigs Act 
948 . 

2. "Oral exarmnipation of the representatives .of 
the Labour and Employment Department in 
respect  of the Punjab  Welfare Officers Re- 
cruitment and’ Conditions of Service Rules, 
1952 framed under the Factories Act, 1948 

L] . 

1 Resumpr'tmn of oral cxamination’ of the 
representatives of Labour and Employment 
Department inrespect of फिट Punjab  Welfare. = 
Officers Recruitment and Conditions of Service + 
Rules, 1952 framed .under the Factories Ac¢t 
1948 - 

2. Decision regarding on the spot study pro- - 
gramme. of some factories in: Harvana 

" 1. Drafting of Part Report of the Comnittce on 
Subordinate” Legislation 

2," Chalking एए of spot study tour:® programme 
of some factories located at Sonipat, Farida- 
bad, Bahadurgarh and Rohtak 

» 

Drafting of pdrt Report of the Committee. on 
- 

Mecting adjourned for want of quorum 

1. Passing of condolence résolution on फिट sad .- ~ 
demise’ of Shri Karpoori ThaKur, Ex-Chief- 
Minister, Bihar, 

. भी o 

2. Oral ¢xamination of .the: representatives of 
7 the Agriculturé Department. in‘fespect of फिट 

Haryana Cold Storageé (Licensing and Regula- - 
tion) Order; 1979, framed under the Essential _ 
Commeditics . Act, 195, . £, 

‘Drafting-and finalisation of 19th Report of the 
Committee on. Subordinate Legislition 

Meeting adjourned for want of quorum. 
H El . LI 

Meetings _at _places. other than Chandigath . = _. 
+ 

«~ - . Thé Committeg . under- 00608. an official tour to the States of . 
Andhra Pradesh, Orissa and TUnion ‘Territory of Andaman & 

-
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71988 for oral examination of the -represent 

““Taxation -~ Department and Labour - and Employment - Department 

- a 

SR 53 

Nicobar from 23td November* to 4th .D,'eoe__mb'cr, 1987 with a view 

to have discussion” with its counterparts on matters of common - 

interests and.held 5 meetings at different places i.e. New Delhi,. 

Hyderabad, Bhubneshwar, _ Calcutta_and Port Blair. ' की 

__The Committee.also held its- meetings.-at Badkal Lake on 23rd 

and- 24th_October, -1987 2nd Shimla on 18th and: '19th - January, 
atives of the Excise. and | 

- respectively. g 
कर 

Report - presented 

_ The ' Committee presénted to the House its Ninteenth Report 

for the year 1987-88 on the 30th March, 1988. 

S . ._P_roceedln"gs 

-1 A record  .of -_thc.._pr_o_cecd_l‘n'gs' कि the Co_.mi_mittee' bas. been kept 

* in' the Haryana Vidban Sabha Secretariat. 

X
 Y



" COMMITTEE OF PRIVILEGES ~ - 

T 1. The ‘Comittes of , Privileges consisting of ted members 
- wag ‘fiominatefl by the Speaker एप the 4th December;, 1987: ' . 

Shri Afma Rim Godara,-M.I.A. wis. dppointéd by the. Speaker 
88 * Chairman of the Committee. The names of फिट members: of 

-~ the Commitiee are as under :— + 
८ 

७
.
 

कि जानना - नामों o, न& ह० 

दद्क) e Shri Atma Ram.Godara, M.L.A Chairman 

2. ShriBhigeanSahai; MLA- . -~ “Member + न" 

| 3. Shri Risal Singh, M.LA. - Member 

k 4. “Shri Tagpar Singh Chatdfisi, M:L.A: - - Member - 

=5, Shri Balbir Singh Chaudhri, M.L.A Mémber . | 

- 6. Shri Kanti Parkash Bhalla, M.L:A. ~ Member 

7. Shri Lachhman Dasds Bajaj, M.L:A:  © Member- - - - 

" 8. Shri Mohammad Aslam Khan, M.L.A. " Member - = 

‘9. Shri Piru Ram, MLA. . . Member 

10. Shri Muni Lal, M.L.A Member 
The Committee held a total number of 9 meetings during the 

pericd under review. The names of the members and the number 
of meetings attended by ¢ach of them घाट shown in the following 
table :— . - 

Sr., Names of Members =~ © Number of meetings 
No. - ) . attended : 

Shri Atma Ram Godara, M.LA, - 
Shri Bhagwan Sahai, M.L.A. 
Shri Risal Singh, M.L.A. 

. Shri Balb'l_'_r S_in_gh Chaudhari, M.L.A. 

‘Shri Jagpal Singh Chaudhari, M.L.A. 
- 

. Shri Lachhman Dass Bajaj, M.L.A 
. . Shri Mchammad Aslam Khan, M.L.A. 

Shri Piru Ram, M.L.A. 

Shri Muni Lal, M.L.A. " ' 

T
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2 

3 
4 

5. 

6. Shri Kanti Parkash Bhalla, M.L.A 
7 

8 

9 

0 
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) कक _. Questions of Privileges Pending’ ,. . ) 

1. The .Committet <considered question- of alleged breach of 

. Privilege against दाता Hazari Lal, Deputy Superintendent . -, 

- of ‘Police in -respect .of “his “using: most derogatory, insulting 

. and coptemptuous ‘Janguage against Shri D.D. Attri, M.L.A. 

.- énd the. House on 129-87 ot Phone:- 

s
 

2. Thé "Committee considered question of alleged breach:of pri- 

= yilege against Shri Inder Singh Nain and Shri Bhalle Ram, 

Ex. M.L.AAs in regard 1o the obstruction and manhandling 

. .of Hon'ble Chief Minister and Sarvshri Vasudev Sharma, 

- Mange Ram and “Dhir Pal, ‘M.L.As while they “Were -coming’ 

towards the Haryana Vidhan -Sabha to attend the Session 

*‘on - 21st ~December, 1987. . _ - 

L 

- - Meetings .held and ‘Business transacted . _ ' 

Sr. Dateof . Number of Business transacted 

) No. meeting | tnembers . : - v 

o Mpr&s
ém . T हालत ,. ;. ,.. 

थे 1 निका
य 3 ’ 4 ’ 

1. 11.4_th Depember; 8, “The Commiltee considered the privilege issue. 

- 2. ‘18th Desembgr, , 3 (i) सफेद ‘Committeé considered the privilege 

. . lear - ' Issue. - oo . - . 

.. "हाफ The Committee drafted and dl_fma'li:;ed its - 

M . .. st preliminary report in regard to the ques- 

N . N - ढ - tion of alleged. breach of privilege apainst 

' . Yo - की A bri Hazari Lal, Deputy Superintendent of 

की _ ‘police, Jind, in_ respect. of his using -most 

A . L S ‘derqgatory, insulting and contemptuous lan- 

LS नह T * +  guage against Shri D.D. Attri, M.L.A. and 

e 1. पा ‘ _the:House on 12-9-1987 on Phone. 

3. “IstJanuary, -8 .+ L) The Cgmmittee consideerd the privilege 

. ‘1988 . . i ‘. -issge.  - - . - 

T ) तो) The Committee decided to .summon Shri 

- 
DD, A, ~M.L.A. on Friday, the 15th 

LR “Tanuaty, 1988 at 2. 15 P.M. for .oral examipa- 

s tion in Tegagd;to the question of alleged breach 

= : . of privilege against_Shri Hazari Lal, D.S.P. 

37 . Jind ip respect of his using most derogatory, 

. . linsufting dnd gontemptuous language against 

Shri' D.D. Attri, ML.A. and -the House 

RS ' on12-987 on-phope, . . .. - - 

. 4, #Sthdanvary, . 7., ) ShriD,D. At i, M.L.A. ‘appeared before-the 

L ~1988 Y ’ T ,fi b नए भ् गलातल् मी evidence. ' छिप, 

s . गुड made a request for .gxtension of dimejto . - 

: o ः -give his evidetice 300 tp submit ,certain  docu- . © 

“ न ' +. जे . - menis. ‘The Committce after _some dis- 

i T - cnssion:gceeeded to.the regues_t__of Shei-D:D. 

' :... पाए and decided that he may becalléd sto + - 

. - give oral cvidence in one ‘of its. .subsequent : i 

e, ectines -



l 2 ) B .. 3 ) . - . A4 N ? .. 

. (i) The Commitiee decidéd to consider the 
pending issue regarding obstniction  and 
manhandling एव Hon'ble Chief- Minister, 

हि Sarvshri Vasudev Sharma, Mange Ram and 
Dhirpal, M.L.As; by Shri' Inder Singh Nain 

जि and Shri Bhalle Ram, Ex-M.L.As. while 
- they -were coming towards the - Haryana 

i 

Vidhan Sabha to attend the Session on 21st | 
~ December, 1937. - j 

5. 2151 January, 7 'The ‘Committee considered’ the pending privilege 
1988 . , issues i ) ' न 

6. Sth February, ° 6 - -Neither Shri' D.D, Auri, M.L.A. appeared before 
1988 - = the Comnitice nor sent dny request for excusing 

i ) his absepce 

' 7. "23 Fehmary,; 5 The Committee considered the pending privi- 
< 1988 ) _ lege issues . 

‘The Committee also decided to draft and finalise 

privilege issues in the next meeting 
w 

second' preliminary report in  regard to the 
question of alleged breack of privilege against 
Shri Hazari Lal, Deputy Seperintendent” of 
Policé, Jind, in respect of his using most 

. -, derogatory, insulting and contemptuous 
- ः language against Shri D. D, पा, हौ..... and 

the House on 12-9-87 ला. Phone 

. . (it) The Committee drafted and finalised its 
: " first préliminary report with regard to फिट 

. ~ question of alleged breach एव privilege against 
- Shri Inder Singh MNain-and Shri Bhalle Ram, 

L Ex-M.L.As: in regard to पीट obstruction 
i and manhandling of Hon'be Chief Minister 

* and Sarvshri Vasudev Sharma, Mange Ram 
. . . _ - . .and Dhir Pal, M.L.As. while they were coming 

- - : - * ‘towards . the Haryapa VYidhan Sabha -to 
attend’ the Session on 21st December, , 

' जा 1987 . 

9, .25th March . 8 The Commiittee decided to undertake 6. study : 
1988 . tour to the States of Goa and Karnatka and 

Kerela w.e.f. 18th April, 1988 . 
- 

Reports  Presented 

() ‘The Chairman of the Commitfee (Shri Atma Ram. Godara 
M.L.A.) presented the First Preliminary Report of the .Committee 
of Privileges to “the House on 2151 December, 1987 on पट, matter. in 
regard to the question of alleged - breach of privilege agpainst 
Shri Hazari Lal, Deputy Superintendent of Police in respect of. 
his using most derogatory, insulting and contemptuous language 
against Shri D.D. Attri, M.L.A. and the House on 12-9-87 on ] 
Phone.. - 

. ता The Chairman of the Co“__mmitt'“e'e (Shri Atma Ram Godara, 

its preliminary reports in respect of पाए pending . 

8. 25th February, (i) The Committee drafted and finalised. its 
988 
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M.L.A) presented the Second Préliminary Report of the Com- 
‘mittee “of Privileges to the House on: [वी March, 1988 on' -the matter 
in regard to the question of alleged breach of privilege against 
Shri ‘Hazari Lal, -Deputy Superintendent of .Police in respect of 
his using most derogatory, insulting and contemptuous language 
against Shri D.D. Attri,- MIL.A. and the House on_12-3-87 on 
Phone. - ल् पर... थी - g न पी 

L4 L Y 

पी The Chairman of the Committee- (Shri Atmia Ram Godara, 
,M.L.A) presented the First Preliminary Report of the Committee’ 
‘of Privileges to the House on 14th March, 1988 on the mattef in 
regard to ‘the question Of alieged breach of privilege “against 

to the obstruction .and manhandling of Hon’ble -~ Chief Minister 

जा 

* छाए. Inder Singh Nain and ‘Shri Bhalle Ram, Ex-M.L.A:s in regard” ~ - 

and Sarvshri Vasudev Sharma, Mange Ram and Dhir Pal, ‘M.L.As - 
 while they- were coming towards the’ Haryana Vidhan Sabha- to 
“attend फीट: Session on 215 December, 1987 I 

[ - 
1 

Ir . ः .
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¢~ - I 'BUSINESS ADVISORY -COMMITIEE , - . 

The Seventh. Haryana Vidhan Sahha et in _ifs. frst ०8०0. व 

on .9th, 10th and 13th July, 1987 ahd no Business Advisory Com-: : रे 

काट ' was constituted for that Session, S U i 

_.Simll"‘arl-y_.. the Seventh Haryana Vidhan Sabha दी in jts- second .- 

. Session® on 9th Augnst, 1987 .and no Business .Advisory Comiittes ) 

was .constituted Aor that Session also. . e, 

_ पट Committee, -consisting of 6 Members and .pne * Special 

ifivitee 'was nominaied’ -by the Speaker ,in the Fhird Session on- . 

‘ 14th. :Decemaber, :1988; and was_notified Vide Notification No. HVS-  - 

' 1.A-124/87/89, dated the 15th December, 1987° Sardar Harmohinder = | 

Singh Chatha was the ex-officio Chairman of the Committce. T 
¥ - 

* The -Committée, which was constitited on l4th December, 

1987, heid 17 meeting only i.e. .on / 2151 December, 1987, The 

pames of the Members of the. Committee/Special Invitee. and the - 

meeting - attended by each Member are given below पा = 

) " L . . " - 

. “Number fifl__——_—-———____—-—_______‘
o'f meetings 

St पा of Member 

_ No. 
attended . 

1. Sardar H_armo"h'l'nde"r Singh o moninde Simgh  Exoff
iio - 1 - Ex-officio -1 

. Chatha, Speaker - #  Chairman -~ 

"2." Ch. Devi Lal, Chief Minister Member - 

3. Ch. Verender Singh, Parliamentary _Afi‘a’irs« .  Member व 

Minister ' D . 

4 .. Shri Suraj Bhan, Revenue Minister S ~ Member 1 

5. Shri Ran Singh- M'ann, Chief Parliamentary Meémber o= 

Secretary o . .- 

‘ 2 .6 ShriTayyab Hussain, MLA.  °  Member - 

Speclal Invitee _ _ N o o N : E__.t,,,”- 

1. Ch. Kulbir Singh _Ma‘lik, Deputy Speaker . - | 

“The Business Advisory Committee,. which was constituted on 

14th ‘December, 1987 continued to function upto 10th March, 1988 

when a new Committee was nominated by the Hon'ble Speaker 

on the 11th March, 1988 ‘and was notified _vide Notification No. 

. HVS-LA-40/88/13, dated the 1110 March, 1988. - 
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e “The. Committee, which was constituted- on 11th.. March,... 1988 

A 

N 

held twp. meetings iic. on [वी and-22nd” March; 1988. The -name 

of दि -Members/Special Invitee and the meetings attended by each 
Member/Special - Invitee -are  given below .=, . - e e 

का. Name of Member: . रद रा द No. of - . 

* No. T, ) *. हल... ~  meetings 
AT L . attended 

" 1, Sardar Harmohinder Singh Chatha ’ Ex-ofiic"io - .2 
Speaker - . Chairman . 5. 

2. Ch. Devi Lal, Chief Minister . * * ' Member 1 

3. Ch. Verender Singh,  * - . ‘Member -2 
Parliamentary Affairs Minister 5 ः दि 

4, Shri Suraj Bban, - oA Membér - 2 
Y Revenue Minister *° तप : 

5. Shri Dhir Pal - : © . *_ Membet . 2 
Chief Parliamentary Secretary I . .. 

6. Shri Tayyab Hussain, M.L.A Ty Mcmrbcr_- . ) L2 

Special Invitee ' v _ 

" Ch. Kulbir Singh Malik; Deputy Speaker =~ - _ 2 
v 

Subjects:discassed -7 . 

The Committee, ‘which was constituted- on T.14th Decemter 
21987 .and 11th. March, "1988, held जाट and two meetings respectively. 

In these meetings the s Time Table for various-items of business 
before the Vidhan Sabha during its.sittings held on 215. December 
1987 “to 24th December, 1987 and from 14th to 16th March, 1988 

21st to.25th March,; 1988; -28th to "30th March, 1988; and 4th to 
8th April, - 1988 - were settled ‘ एप 

] B ~ Reports presented = - पिन प्टूर्' . 

The following reports were presented on:the-dates noted against 
each (— i तह 

Sr.  Subject of Report L <z Dateof _ 
. No. 5 हो v . .+ = ~presentation | 

vy e’ R Y 
1.  Recommendation regaiding allocation o 21st December, 1987 

time for transaction एव Goverpmoent “Bugi- > [ उं? 
ness for the meetings of the Vidhen Sabhd 

. न . 



“लए - * - held-from 215 to 24th ‘Decémber, 1987 1. ८, सा 
+-_.". Obituary "References, Papcrs to कट. laidf 

T80 
- - - ५ न द् 

कि." Subject मे Report . . Dateof . - "Subject of Report .+ .Dateof 
presentation 

re-laid on the Table of the House; Presen- 
tation of  Supplementary Estimates (First 

- Instalment)- 1987-88; Presentation-of “First - 
Preliminary” Report of the Committee of 
Privileges and extenision of time for the pre- . 
sentation ~of the final Reports thereon; 
Leave to introduce and introduction’ of - 

" Government  Bill; Discussion and Voting 
on Supplementary Fstimates (First Instal- 
.ment) for the year 1987-88; .Official Reso- _ 
lution; Appropriation Bill .in respect of 
Supplementary Estimates (First, Instalment) 
for the year 1987-88} Government Bills: 

Recommendation iegarding allocation of . 
- time for transaction of ‘Govermment Busi- 

ness' and Private members business from 
14th to .16th March,~ 1988, 215. to 25th 

- March, 1988, 280 to 30th March, 1988 and 
dth to 8th April, 1988 i.e. Obituary Referen- 
ces; Papers to be laidfre-laid on the Table of 
the House; Presentation. of two Preliminary. 
Reports of the Committee of Privileges and 
extension of time for présentation ए the final - 
reports thereon; Presentation of Supple- 
‘mentary. Estimates (Second Instalment) for 
the year 1987-88; Discussion on Governor's’ 
Address; Resumption of discugsion ‘on 
Governor’s Address; Papers to be laid on the 

« Table of the House; Leave 10 introduce and 
introduction of Government Bills; Resumip: ' 

जि 

चि
त 

14th March, 1988 

LI 

tion of discussion .on Governor’s Address” - 
and Voting on Motion of Thanks; Presen- 
tation of Budget.-for the -year 4988-89; Dis: 
-cussion and: Voting on Supplementary Esti- 
‘mates (Second Instalment) for the year 1987- 
-88; Non-official business; General discussion 
-on -Budget for the "year 1988-89; Re- 
sumption of General ‘discussion' on Budget - 
for the year. 1988-89; Presentation of  As- 

-sembly Committees Report; Appropriation 
Bill in respect of Supplementdry Estimates 
(Second Instalment) for the year 1987-88; 
Appropriation Bill in- respect .of Budget for 
the year 1988-89; Government Bills; Non- 

Motion underRule 84, .. - - 

& 
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-official business; - Government Bills; and:T .. .
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SAubject' of Report' Date of 
presentation 

IR A
L
 

¥ 

Recommendation regarding allocation of 

ness and private members business from 
23rd to 25th March, 1988, 28th to 30th 
March, 1988 and 4th-to 8th-Aprl, 1988 1.e 
Discussion and Voting on Supplementary | 
Estimates (Second Instalment) for the year 
1987-88). Non-official business; General dis- 
cussion on Budget for the year 1988-89; Re- 
samption -of -General diseussion :0of Budget 

. for the.year 1988-89; Presentation of Assem 
bly. Committee’s Reports; Appropriation 

..., Bill in respect of Supplementary Estimates . 
. (Second Instalment) for ‘the year 1987-88 
. Discussion and VYoting on. demands लि . 
arants .on Budget for the year-1938-89 (कफ 
propriation Bill in respect of Budget.for 
year 1988-89); Papers (0.06 laid on the Table 

_.of the House; Government Bills; Non-Offi-- 
cial business; Government Bills; and Motion 

N under Rule 84 

23rd-Match, 1988 
time for transaction of Goveérnment Busi> | ¢ प 

न 

B
l



__ HOUSE COMMITTEE 

2९८ The - Committéé for the year 1987-88; consisting of ‘five Members 
and onc special invitce  was- nominated by the Hon’ble' Speaker on 
the 14th July, 19877 - e - < दि 

2. Shri Kulbir Slngh""_, Deputy Speaker ~was the Ex-Officio Chair- - 
man of the Committee. - KRR - 

3. The Committec-held a total number of 38 meétings 

4, पद names एव the Members and चाट number of the meetings 
attended by each of thém are given in the following tables ;— 

‘Sr. Name of Member « - -~ T No. of meetings 
No. R L ~  attended 

1. Shri.Kulbir Singh, Deputy Speaker, : _ T - - 
Ex-Officio Chairman ™ _ ) -, T 

2. ShriSurender Kumar [ .~~~ है, < 36 . 
3. Shri Udai Bhan', . . .« 5 . १० द 36 & 
4. **Shri Vasudev Sharma =~ . L2 -x 

e g Sk Péétu Ram © - : T - R ¥ 

Special Invitee _ 

1. *Shri NarbirSingh . = ' 1 

*Stiri Narbir Singh, M.L.A, resigned as special invitee of the - थी 
House Committee w.e.f. 2-9-1987 on his appointitent as a Minister 
of State vide- notification No. "Hostel/H.C.f1/73, dated 22-10-1987.. 

**Shri Vasudev Shdarma, M.L,A. resigned from the membership 
of the House Committee w.e.f. 30th September, 1987 vide noti- 

. fication No. Hostel/H.C./1/80, dated the 29th Ociober, 1987 

5. The dates:. of mcetings ‘held, the numbers .of the members 
‘present and business transacted at each meeting घाट giVen below :— 

Sr. Date of | No. of - Business transacted 
No. mecting ' members ‘ | . दी — o Preem - रे L 

1." 23rd July, 3, (i) Elucidation of the scope and functions of ' 
1987 B} . the Committee, - द 

(ii) The Committee discussed the procedure to .. 
be adopted for the allotnent of M.L.Aa 
Flats/S. Qs. & M.Gs. to the newly elected 
members of Vidhan Sabha and decided to 
invite the applications from the members by 
7th August, 1987 
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2... 30th July, 4 - Ora] exa"lml_'nati_o_n'-_of फिट representatives of the ' 1987 लि *  Hospitality Organisation. Haryana regarding cate- = ¢ 

"3, $th August,. 
1937 

T 1987 i 
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. Fbg-arrangements in Haryana M.L.As. Hostel, < 

(i)7Oral examination of the representatives. of 
© the P.W.D. (B&R), Department का. :respect 

of maintenance of Haryana M.L.As. Hostel 
during Session days. 

(1) Allotnient of rooms to the Hon’ble’Members 
;in the M.L.As.” Hostel during Session-days. 

(0 As per 6rders of the Hon'ble Speaker the 
House Committeé included flat No. 15 in- - 
the discretionary quota of ~the’ Hon'ble: ~ 
Speaker and decided to zllot flat No. 25 by . 

* draw of lots instead of flat No, 15, 

-Bhagi Ra 
The Committee also decided that Sharvshri 

m, Devi Dass and Mange Ram who 
were re-elected  to.this Assembly be allowed 
to.retain fat No, 24, 26 and 47 & M.G. No.§ 
lready allotted to_ them respectively.’; 

** (i) The Committée considered the applications 
Teceived # from the 54 Members and allotted 
flats, 5. Qs. and M.Gs. t0.the 15 Membérs 
‘by draw “of lots. _ 
member of the Committee was 
draw the lots. 

आएं Swender Kumar a 
‘authorised to 

v 

-examination of the re'p:rescntalives.o_f Hos- 
pitality’ Organisation Department’ 

- the following points :— . 

3 

i _ 

4 

) 

4 Oral 

o ot . e A 
(i) Catering arrangements in Hostel. =10 

(i)’ Cleanliness. of Hostel Canteen. 

in respéct of 

. (व) Provision-of good quality “of tea sets in the -, 

1 

. 5 

¥ »  Canteen, - 

(iv) Supply of mezals to the members in the rooms 
लक कि एटा ' एएपटा, व o भ 

(v) Uniforms to waiters of Canteen and‘their , 
+ behaviour with Members/visitors, e a 

(vi) Immediate removal of used utencils from® 
the rooms. . - 

(). Oral _examiriation of the representatives of 
the Public. Works Deptt. (B&R), Haryana 
regarding ‘the following Pointy w3 gty दो o - RS T "7 "I! Repairfrepladement of -furniture id. the - . <+ M.L.As. Hostel, o 

o 2. -Pain'tm"’_s-of-cots__. . 
e+ .3 Regarding duties/uniforms 

Sweepers of P.W.D, (B&R), 
" _the Hostel, 

* 4.7 Replacement of old carpets- 3 o of Hostel. .. रन 

"0 Beldars/ 
Haryana in 

in the rooins 

I
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r * ° 4 Replacement of furniture/curtains; i, the 

N . M L. A3, Flats. : e 

§. Provision of cabin in the back, veranda 
- of Dispensary., - - 

¢ity The request of the Incharge’ M.L.As, Hostel 

- . " Dispensary for the alloiment of a M.L.As flat 

. . tq im was placed before the Committee and 

the Committee after considering the same 

observed that M.L.As, flat cannot be allotted 

. to any other person except M.L:A. under 

L - - the rules and recommended that Vidhan Sabha 

; Secretariat sbould take up the matter with 

- Chandiagfi h Administration for the allotment 

of suit Isc’ accommodation to the Incharge 

. A M.,L.As. Hostel Dispensary either in Secter-11 

v . L or in Sector-7, which are near to the M.L.As- 

' N - Hostek . 

7. 3151 Auguat, 3 @) Oral examination of the tepresentatives  of 

1987 - Tt " the P.W.D. (B-& R) Haryana regarding main- 

teparice of the M:L.As Hostel/flats and furniture .. 

. _ atherein. ' 

- . (ii) The Commiftee discussed the report sumb- 

. ' ~ mitted by the P.W.D. Department and decided 

that फिट repairable items should jmmediately - 

be got repaired. Charpaies e supplied 

et : पक the Hostel and flats duly filled in: by cotton 
ropes; . - - 

8. 7th September, 4 (i}-: Resumptions of _ discussion  with the ‘re- 

1987 presentatives of PW.D. (B & R}, Haryana 

regarding replacement of old furniture in" 
the M.E.As Hostel ‘and flats, 

(i) Tha estimate’for replacing the furniture in the . 

Hostel amounting to Rs, 25,400/- was placed 

. : . एव, the. Committee and the Cormittee de- 

cided' that Sharvshri Surender Kumar and 
Udai Bhan members of the Committes may 

parsonally. verify and , check the-items of 

the, M.L.As., Hostel and report -be put up 

for. consideration. The Committee asked for 

-, : a detailed list. of items provided in the 

दे MLL.As, flats alongwith फिट 13 articles 

auctioned by the Supplies and Dispesal De- 

oo . partment from time to time in its,next,meeding.. 

9. 24th September, 2 @y Resumption of discussion with the इट- 

. 1987 . presextatives of the P.W.D. (B.& R), Haryana’ 

e regarding replacement of old furnituré in’ 

= - - M:LAs,; Hostel and flats. 

o * -(if) On, thé suggestion of S.E. PWD.(B& R)a 

o T न Committee consisting of Shri Udai Bhan 
के पु. न - & memaber of the Committee, Shri. Kuldip Singh, 

Research Officer and representatives  of the 

cor .- BW.D. (B & R) was constituted for making 

. argport about old items. offurmiture which 

हि 
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' ' . require: immediate replacement and the Com- 

‘ mittee decided to conduct- physical verification 

on 29th September, 1987 and- for submission 

of report therein in ope of its subsequent 

(i) Coofiroation of the ‘proceedings dated 23th: 

अपार, 1987, 30th July, 1987, 5th August, 1987, 

14th Avgust, 1987,-19th August; 1987, 24th 

_ - 
August, 1587, 315, August, 1987 and Tth 

T .\, September, 1987, T 

10. 210 इंठप्रत्टकडा, 4+  Oral examination of the representatives: of (पड 

. 1987 - +  Hospiiality Organisation, Haryana in respect of- 

catering arrangements का the Haryana M.L.As. 

Hostel. T L 

1, 8th'Qetober, 4 ©  Discussion with, the representatives: of P.W.D. 

- 1987 ¥ (B R’ R}, Haryana regarding steps 1o be taken 

“ : a _ for the improvement of M:L.As flats. 

TheCo _mittec_ajpprovn:d the items of furpiture 

B . for replacement in the M.L.As flats amounting to 

- - Rs. 1,99,200{-. 
. 

=2, 15th-October, 4 ° () The Commitiee discussed the steps to be taken 

1987 - - जा for the improvement of the working of the 

कट - 5 M.L.As. Hostel and approved the instructions}’ 

- . directions to be issued 10. the M.L.As. and staff 

working in the Hostel in this regard. " 

: _.. हि The Committee decided to hold its next meet- 

ing on 30th October, 1987 to.-discuss the 

- matters of common interests with the’ House 

Committee of Assam Legislative Assembly.. 

13. 20th October, -, 4 (i) The Committee discussed the steps 10, be taken 

1ORT 
* हा the improvement of M.L:As. Hostel and 

.- 
decided that a call bell_system एस the pattern 

of Haryana Bhawan, New Delhi  be intro- 

duced in the M. L.As, Hostel and desired 

that. जाए. estimatc का. this regard be prepared: 

- . पिच the P.W,.D. (8 & R), Depit., Haryara. 

: ] @) The Committee decided to undestake; study 

- ’ . tour 1o the States of Nagaland, Mizoram 

' and: Mapipur w.e.f. the 10th November, 1987, 

AT " (i) The, Committee decided to. hold its meeting 
at Haryana Bhawan, New Delhi on 4th 

b _ Navember, 1987 for discussion with'_special 

८ ०, एडन्रहउलाप्रचट-एपाए-(एाणएंडडॉ
0ए61; Haryana 

y isation, Haryana _ regarding reservation 

facilities. aoed catering “arrangements ete. for 

the Members of Haryana Vidhan Sabha. 

14, 30th October, 4. Discussiot with the House Committee of Assamu 

1987 - i - . Legislative Asscmbly on the matters of common 

interests. , -~ . 

15... कद Novemizer, - ) Discussion -regarding. reservation of ToQmS 

o 5 for, Mil+As.. in Haryana Bhawan, New Delhi. 

Harysna Bhawan;, 
- 

- New Delhi) - 
. 

a 

Bhawan and ~ Director,, Hospitality Organ-
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(ii) Discussion regarding telephone’ facilities in the - .-- rooms of Haryana Bhawan and behaviour of 

Telephone Operators/Receptionists at Haryana 
Bhawan. 

(iti) Maintenance of rooms at Haryapa Bhawan. 
एच) Discussion regarding catering a"rrangc‘ments - i in the Haryapa Bhawan. ° 

. (v) The Commitiee after perusal of the 15६ showing N * . the outstanding  dues against M.L.As. / - EX.ML.As/Ex. M.Ps decided that all such . Ex, M.L.As. and Ex. M.Ps be apprised of the | . decision of the House Commitice that they - : mey not be  piven ‘room पा the Haryana Bhawan हा theydonot clear their -dues.. 
16. 9th November, 4 The Committee discussed in detajl the steps _for . T 1987 the improvement of the working of M.L.As. + Hostel; and directed” the Superintendent, Hostel, 10 check the cleanliness of évery room .daily and report about shortcomings room-wise separately . 0 the Committee in its next meeting, 
17, 16th November, 4 () The telegram dated 13ih November, 1987 "~ 1987 . . received  from Secretary Mizoram Legis- - T lative Assembly, Aizwal regardig पिता -avail-" . ability 'of members एव Mizoram Legislative . Assembly at Aizwal and telegram -dated 13th b November, 1987 received from the Secretary, . Nagaland Legislative Assembly, Kohima re- . . garding _nop-avoilability of accommodation . s were placed before the Committee . In view - of above said  telegrams the Committee de- cided to canicel its tour to the States of Mizo- . ram, Nagaland apd Manjpur from 2151 E November, 1987 (0.40 Deceniber, 1987, - (if) The Committee decided'to undertake the tour - . of the State of Rajasthan from 26th November, 1987 t6 2nd  December, 1987, 

(i) Letter -No. 75/1/87-RVA, dated 3/10-9.1987 - received- from-the Chief Secretary to Gowt., Haryana regarding allotment of ‘acCommo- - . dation. to various Chairman of Corporationf - - Boards in the M.L.As Hostel was placed be- fote the Committee, 
The Committce decided  that due to acute shortage of accommodation itwas not - .7 . possible to pravide ac::ornmodam‘onr in : Hostel to the Chairman of Corporations/ . Boards and decided that Chief Secretary to . _Govt: be informed accordingly. 

.~ एसी Oral examination of the representatives of T . - » the P.W.D. Department of U.T. Adminisiration, * ८ Chandigarh regarding maiitenance of Haryana . / M.L.A’s Hostel. L. . . - (v) The Committee desired that concerned Officer of P.W.D. Department should check. the entire | M.L.As Hostel and whereever any defect or - lacuanae are noticed due attention be giver - - खनन जाय - -and asked for the inspéction repott within . aperiod” of ope month, Feiv: . s = 

ए
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13, - 25th Nowmbcr.'.' 
अर न यश... 

13, 27th November, 
कि 1987 (Jaipun) 

+ =) 19th:'November, 
- 1987 . . 

(Circuit House 
Ajmer) 

o ~ 

. 30th November; 
v 19876 s ' . 

L 

का - - पद 3 लि 

2२. 20d Dedember, © " 
1987 
(Haryana Bhawan, 

2 . NewDelh) .. , 

. . 

- id A 

- 2 " 9th Deceinber, 
1987 

नल जज 

3. 

b 

(vi) The points regarding barbed wite and 
lights were brought to the notice. of the U.T 
Administration and representatives  of the 
P.W.D., department of U.T,- Administration 
assured that the same. will be looked into 
within 8 period of two weeks and report in. 
this regard ~will be submitted to the Com- 
mittee 

The Commitice framed its questionnaire for dis- 
cussion. with the House Committes of Rajasthan 
Legislative Assembly 

Discussion with the Hopse Comimittee एवं Rajas- 
“than Legislative Asscrbly on the matters एव 
common interests N 

(i) The Committe reviewcd the discussion held 
" with the sister Committes of "Rajasthan 

Assembly. 

_ The Committee visited .some historical/ 
religious places at Ajmer, ‘and saw the  de- 
velopmental activities carried out by the Rajas- 
than Government. o 

(if). The Commniittee decided to visit Udaipur-also 
एक Ist December, 1937 on its ‘way back (0 
Delhi and desired that pecessary permission 
for the purposec may एड obtained from the 
Hon'ble Speaker on reaching Chandigarh. 

The Committee discussed the.arrangements made 
. i the Haryana M.L.As Hostel ‘and alse the 

facilities, being given to the members in the 
light of the discussion held with the sister Com- 
mittee of thé .Rajasthan Assembly and paid & 
visit _to some historicalfreligious places 

. (i) In the absence of the Ex-Officio Chairman 
Shri‘Surender Kumar वे member एवं the Com-- 
mittee was chosen as.acting Chairman to pre- 
side over the meeting 

(ii) The Committee discussed the arran%:ments 
made in the Canteen of Haryaria Bhawan, 
New Delhi 

(i) Discussion with- the representatives of the 
Hospitality Organisation, Haryana in respect 
of catering arrangements etc. - in the Haryana 
M L.As Hostel and in the Haryapna Vidhan 

= Sabha Canteenfor the Hon'ble Membersand 
asked the Director, Hospitality, Haryara 10. 
make clevorate arrangements in this regard 
keepifig in view the number of visitars duting 
Session days. . 

e 

नह? The Committee discussed the difficulties being 
faced by the members residing in first floor 
of M.L.A¢ Flatg in detail and desired that पा
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1, There should be lplrc:nn’sicm एव . geysers.in 
all the 22 M,L.As 11815 and for this p_uEr 0se, 
the Fngineer-in-Chief, PW.D. (B & R) 
Haryana beasked to prepare an ¢stimate 

of 22 geysers for the M.L.As flatsat the 

T, - garfiest so that the necessary sanction 
' from the Government be cobtained.. 

2. The concerned authorities of the Union 
Territory, Chandigarh be requested to 

s : .meke 8 provision एव Indian style atsines 
* - ~ 1in one _ bathroom of Haryana ML .As 

- fiats which are on the first floor; and 

3. For ensuring regular water supply in the 
* Haryana M.L.As flats. which साठ on the 

first floor, the Public Health * Depart- 
= ment of Union Territory, Chandigarh 

be requested to look into the matter and 
. to make a provision.of exira  water tank 

: , in these. flats -so that the water can be 
- .- stored and used when, the same is required. 

P - 

24. 14th December, 4  TheCommittee allotted the rooms in the M.L.As 
1987 - ‘Hostel to the Hon'ble members for the duration 

) s ol‘s-.th__e Winter Session ‘w.e.f. 2lst December, 
* 1987 

25, 29th December, 4 The Comumittee discussed the steps  taken for the. 
T 1937 - improvement of the working of फिर M.L.As Hostel 

: + लाते desired that :— दि 

- - 1. Curiainsin the M,L.As Hostel begot dry 
cleaned. 

2. ‘The zero number dialing telephone faci- 
lities as.provided in the Haryana Bhawan® 
may also be provided in the Haryana 

r . M.L.As Hostel. - ' 

3. The Committes beapprised of the members’ 
: of .the purchase Committee, if any con- 

दर stituted, for the purchase of vegetable ete, 
. का the M.L.As Hostel Canteen. 

4; The_concerned Department be asked to 
- supply the flat-wise list एवं furniture pro- 

; vided in the M.L.As flats. ' 

26, l59:811 8J‘a‘uuary‘, 4- (i) Leticr No. 22, dated 4th January, ‘1988 re- 
ceived from the Sub-Divisional Engineer, Hr. 

3 P.W.D. (B&R), Chandigarh regarding supply 
. . ' . of furniture items was placed before the 

* Committee. The <Committee after going 
through the list एव furniture items supplied 

. - " _*  bythe Department decided that P.W.D. (B & R), 
- L * . Haryana be asked to indicate the Flat No., 

: ‘out of 22 fiats in which furniture itéms have been 
जज . - 

supplicd by the Department. 

= "« No., 24 is allotted (0 any Member by draw of 
' B , lots the names of four Member Sarvshri 

= * -~ - . °  ¥asu Dev Sharma, Mahendra Pratap ‘Singh, 

हू) The Committee decided .that before the पीछा ं 

क
ि
 

दि
 

- 
5.
 

b
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B " . fi'a’jyéb Husiain and -Smt. Jasma Devi, who - 

दि PR i R . “ HaVe been, allotted flatg by the then Speaker 

PR . ~ T Biit of " discretionary quota and subsequently _ 

. न e L ganfelled by the Hon'ble Spenker, may also 

) %o_e' tonsidered at the time of allotment. "The 

B . gmmittee decided to allot flat Na. 24 in jts © 

४. रे; .- . next ,-meeting to be héld on 11th January, 

- T T था 1988 by-draw  of lots. The Committee- also 

. E .+ 7. .decided to. consider all the pending  appli- 

- लि 'सितााइ received at the time of allotment made 

. i o'n'_f' 4th August, 1987 and directed to put 

: {its 8 complete list of the pending  applications 

- - at the time एव allotment. ~ o 

S
 ) 

.- : व. _ (ऐ, The Committee also decided that bell -system - 

: . ' कह introdiiced in M.L.As Hostel -on the pattern 

- *_, 6f Haryana Bhawari and directed that estimate 

: . ‘ ‘fat the pur %lose beasked for from the P.W.D. 

_ न B , = (B & R), Haryapa.. * 

¥ ‘The Commitice decided that Govt."be request- - 
' . " " edto create 9 mare postsof Room Attendents 

T . : , . - = . inthe M.L.As Hostel in एटा to ayeld EBm-- 

R . plaints from the Membrs during théit stay in- 

it - L wf «पाई Hostel and for providing™ better com- 

. . - forts and facilities to the members, 

- (¥) The Committee.- .decided to hold its. next 

: " méeting on 18th January, 1988 at Haryapa 

 'Bhawan, New Delhi with _ Special Represent- 

¢  ative-cum-Commissioner and Dirtector, Hospi- 

_ tality :Organisation, Haryana regarding the 

. . - . Teservation -facilities and catering arrahgements 

L - ’ at Haryana Bhawan, New’ Delhi for .the 

- . ’ ‘ members of the Haryana Vidhan Sabha. 

+ %7, 11i8 Jaduary, 4 ही AllotmentoffiatNo. 24 toSmt. Vidya Bahiwal, 

. 1988 ) "7 M.L.A. bydraw of lots. - 

. . .. i) The Committee considered the estimate. of Rs. 

व ) 1,99,200/- which was seat to the Government 

: «for sanction and ६ list of the furniture- was 

+  also placed before the Committee. The Com- | 

o mittee cozsidered the list” thoroughly and. 

- . 21. मे thereafter a Purchase Committee consisting of 

‘- B - Sarvshri Surender Kumar, Udai Bhan and 

\; ः जि दि . Peeru Ram, Members of ‘the Commitiee was 

" . . .constituted alongwith the _ Er_cs’e\ntatives of 

o - ः _ हाफ . (B &R) Deptt., for the purchase of 

- का ६ पििशधिाट from the local -market. - 

- जि (i) The Committee decided to hold' its पदक 

<o - T . . w1~  fheéting 'at Chandigarh instead of Haryana 

" - i Bhawan, New Delhi. 

N 28, ]lgast_sh' Japbary, . 4 (i The Committee discussed the steps taken for 
. {k& iiprovement of the working of the ‘Hostel 
T ., and flats. . ‘ 

5 . '. . e - . N J*-(I‘i}"'_‘l'he-"" Committee directed that a complaint \~"cum"'-' 

; . s %“n‘ons bopk for the members be placed &t 

« नन, e फल Hostel Receplion immediately: 
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B -« दर. न के - ¢ -:(iii) The Committee decided that a -proper. record 
० हब ० .s-_ Of placing-the orders of Meals etc. from 

< . - the rooms of Hostél be maintained by the 
L -7 Lo Hospitality Department in the M.L.As 
o P ही ‘ HobSt]l'ell Canteen in order to avoid duplicacy 
- - ' एव bills.. ' - y Coe 

) दि (iv) The Cominittee decided 10 undertzke an ofiicial 
T *" tour to the States of Uttar Pradesh and Bihar 

alongwith Petitions Committee for discussing 
. - P the matters of common interests fiom 10th 

: o * February, 1938 to 20th February, 1988. 

(v) The Committee decided to hold its next 
T . meeting, at Haryana Bhawan, New Delhi on. 

- - - 25th January, 1988 with the Commissioner 
. - : “and special representative of the Haryana 

.. .Bhawan and-the Hospitality' Department in 
. + - respect, ofreservation of rooms in the Haryana 

. " Bhawan and catering * arrangements in the 
- canteen, - 

29. 25ih.January, ‘4 " (i) Oral examination of the special representatives- 
< . 1988 ar cum-Commissioner, Haryana- Bhawan,: New- 

* एल in régard to फिट following points — 

1. Maintenance of Haryana Bhawan. 

o P ) 2.. '_Clatering'arrangemcnts-atHar.yaua Bhawan. 

3. Dispensary of Haryana Bhawan and 
o facilities provided thercin. , 

: .+*< ,' 4. Identity cards to the Care Taker at 
N «० “ - Haryana Bhawan. ' 

बल «ही उदार . . * 5. Disposal of old arti'cle___lsvlyi'__n'g_]at .H“)_ary_ana 
. -Bhawan. पर 

. 6. Provision for the supply of mini soaps to 
. = the “members in -the rooms at Haryana 

oLk . " _.Bhawan. o 

< - 7. Duties of Care Taker at Haryana Bhawan. 

ET न. 0T 8. Regarding improvement in the working/ 
. i - bebaviours of staff posted at Reception/ 

b . L ‘. .T.O'% at Haryana Bhawan. i 
कक 

लाल " "9, Regarding allotment of rooms at Haryana - . Bhawan. ’ - 

- Lo 10: To make:a provision of a counter in the . . R .canteen . containing sozps, cigarettes and 
Biri etc, “for the facility of people staying 
at Haryana Bhawan. - i . 

(ii) The Committee also inspected the Kitchen and 
=~ New Block at Haryana Bhawan and.directed " 

that Haryana Bhawan" comdp ound may, फिट 
* + « gotcleaned immediately and the plants lying 

¢ . 1 -. here and there should be placed ™ in front of 
3. ....rooms and in the corridors. 

= e जज 
जा - A 
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गया ये न . 

0. 4th February, 4 
¢ 1988 ) 

पं . wn - ० 

, ड.. 10th February, - 4 
1988 

- . न * ही थ 

Fl 

P [ 

* (Haryana Bhawan 
.- Naw Delhi) ’fi-"-" i 

<2, 12th February, 4 
1988 - 0 * 
(Lucknow]’ 

3; 15th Febsuary, = 4 
1988 . . 
(Patna) 

.4. 1700 February, 4 
1988 L 

35. 20th February, 4 
1988 
(Haryana Bhawan} 

. New Delhi)  » 

«§, 24th Feb“ruary, . 4 
1988 

- 

i7.:2nd March, © . 2 
1988 . 

38, 91 March, 1988 ' 4 
(Haryana Bhawan - 
New Delhi) 

- Hostel and in the- 

(i) The Committee aiso inspected the Dinning Hall 
_apndthemeals being served. The Committee 

" was not satisfied  with the meals being served 

gnd desired’ that action against the waiters/ 

concerned staff who served such meals 

taken. and the Committee be informed of the _ 

agtion taken. - 

- Oral examination of the representatives of Hospi- 

tality Organisation, Haryana inrespect of catering 

arrangements ¢te. in the Haryana M;L.As 

Canteen. 

The House -Commitles and P_e_ll'tl‘ons.Comm"l'_t_tce 
framed the joint ‘questionnaire for discussion 

with the House Comsmittee ‘of Ultar Pradesh and . 

+ -+ Bihar. R , . 
T - . R o Foend नाना 

The Committee discussed the matiers of cormon . 

interests with the House Committee of. Uttar 

Pradesh Vidhan Sabha. . 

The Committee discissed the matters of common 
.interests with फिट House Committee. and Petitions 

Committée of Bihar Vidhan Sabha, ™ 

The Comumittee reviewed the .discission held 

with the House Committee of Uttar Pradesh 

* Vidhan Sabha. 
- 

“The Commitiee reviewed discussions beld with the 
House Commiittee and Petitions Committee of 
Bihar Vidhan Sabha. » 

r 

The Committee discussed thc_s"teps to be taken .~ 

- for the improvement of the working™ of the M.L.As 

Hostel आते flats, * 
- 

(i) In the ‘absence of Shri Kulbir Singh, Deputy , 
Speaker, Ex-officio Chairman Shri Surender 

Kumar, M.L.A. was chosen as acting Chair- 

man. 

(i) The Committee finalized the ailotment एवं rooms 

" 0 the Hon’ble Members in M.L.A.s Hostel 

. for. occupation during the Budget Session, 

1988. - 

(iii) The Committee decided to fix its next. mecting 

at Haryana Bhawan  on 9th March, 1988 

awith the” Special Representative-cum-Com- 

missioner: to Government Haryana, Haryana 

Bhawan, Néew Delhi and Director, Hospital- 

ity Organisation, Haryana for discussion re- 

garding the. improvement in reservation .in 

Haryapa Bhawan and- :catering arrangement. 

(). The Committes discussed with the Special 
Representative-cum-Cominissioner to Govern- 

ment, Haryana, Haryapa Bhawan, New Delhi- 

Haryané Vidhan Bhawan
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and reprasoptgtives of Hospitality Organisation 
Haryana regarding reservation - facilities and 

o catering arrangements at Haryand Bhawan., 

.- O The Committee .expressed its dissatisfaction 
. . . Tegardipg catering arrangements in the 

Haryana Bhawan canteen and desired that 
. t_1mprow:ment should bemade in this regard in 
- - . uture . 

u 

A
T
 

s v « (i) The Commiitee desired that before giving the 
: b kev-of rgoms to the New  allottee the room 

i . ould bn sprayed with finit 

Frotegdmgs ) न रक र  +ध ८. 

A record of the proccedings of the Committee bes एंदए kept 
in' the Haryana Vidlian Sabha Secretariat 
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i TR ..LIB_JR'AR'Y;-'c()MhflTTEE_"_. 
. W 

£ . The Cemimittee.-consisting: -of six Members and. three Spegial 

_ Invitees was nominated by the. Hon'ble .-Speaker. on 14-7-1987. 

. é?'-’- - Shri Bhagwan Sahay a. Member -of the Committee was appointed , 

¥ - Chairman. Shri Azmat Khan resighed from the miembership. of 

;’A the Committee: On 11-8-1987 on his appointment’ as Minister. of . 

o ~ State, Shri Balbir Singh resigned from .the ;membership of फिट 

< * Comihittee “on”~ 2:9-1987 on his appointment, 85. . Minister- of State; - - १ 

Haryana.” . ¢ ot 4 स््यक हे न 7... . - 

. The C__om"mit-t'esb _'--hald 32 _m'ectin'gs."‘ 'Th'ge names of Mem"bc:s"[ ' 

. - Special Invitces ‘togetheér- with sthe pumber of ‘meetings ‘attended by 

ecach _of them, aré given-in the following table \— = - - 

व . T Cow - . 

' Sr. ""'Na'mc.of the Member Wfl
 '.:_- कि N " No. of mect'i‘ng.s'- . 

न e e e PEE S © .. oattended 

i Dhagwen Sabay . . . % R 

2.« Shri Balbis Singh oo था 

"3. . Shri Azm""'atTKh'_ann'_‘ . " ] 1 

{“ 5" * आए, Gurdial Singh दे... . «23 

D6 ShriKailesyChend T - 215... 

दर 7. Shri Kundan 18 Bhatia - “०32 , 

. &.—:._Shzi M_akhflan."“smgh_” -.r - e R K r. . न - 31 . ..--. 

o, shriSiiKishan . T e B ः 

«7, . The - Gommittes., selected पक, publications. -on different’ subject(s). 

The vatué- of the ‘publications purchased during’ the yéar including - 

the - cost. -of New'sp_a‘ger_s’/_-Mag'am’n’e_'s हॉट, was Rs..27,817:50. In 

addition- to -it Goverhment “publications worth Rs. 9,019.25 were- 

e alsg, pusehased: व. दो... e e T o T 

The Committeé also, undertook- a study tour of the States of 

Matiarashtra, Goa and Karnataka and® discussed " with gountegpart - 

. Committees, matters of common interest. The ‘Committee s 2lso 

studied, .the functiening , of Librarigs. there as. also the.. method of - 

selection . of, books. etc. of the rtespective Libraries. The  Compmittee : 

dlso has a discussion with the Sccretary, Himachal Pradesh, -Shimla 

on 10-11-1987 en. ceftaip matters: of common interest.. B 

R - imd B IR 
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- - 
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Details regard 
bers present and. 
below — 

“ 

' 
» 

. 74 

Mectings held and business transacted 

ing the dates of meetirigs held, .number of Mem- 
busifiess > transacted, in each meeting, &re given 

Sr. No: TSt आठ Date  Namberof o . T नाण Date 
P 

. Number of - . 
Members 
g'ncl_udm'g 

Business transacted 

pecial T, ' lnvitces) - ‘e - v 
‘present : : e e . f 

3 

e 

2. .14th August, 
1987 ' 

1:%31st July, 1987 
i ) ) 

r 
r 

3. 20th August, h A 
198 

4 2Tth-August, 
1987 

5, अप September,: 
1987 

'8 . The Secfetary welcomed. the Members of thé 
. Committee and explainzd 10 them the scope and 

P functions of the Committee. 

4 - % The- Committee decided that suggestion for 
- the purchase of books on various subject(s) be _ invited from all the Members of Haryana, 
Vidhan Sabha. - 

- 

v ही) The Committee decided that फिट: quotations-- 
+  from various booksellers and -publish_crs_d‘ for 

‘giving rebate on various subjects b'e invited, 

(iii} The .Co"uun'ittbe also - recommended the: 00८ 
titled ‘Service Law Report‘er Vol. 42 to-45 for 
the Library, i .z 

6 .The Committee recommended . 3 books for the 
‘Library. : - e : o 

7 (i) The Comsmittec recommended a’book _ titled. 
‘The facts are facts” for the Library. . 

(i) The Commitiee ‘after gaing th'.rough‘CO__t_he Kist 
which Was placed before the कर nmittee 
decided that -those NewspapersiMagazines/, 
Periodicals which are not frequently used may 

. ot be subseribed and | those magazines which are informative and-useful may be subseribed. 

7 The Committee recommended two: books for the 
Library. 

6" IQthfScptc_m_ber.,m__., 6 (i) The Committéé tecommended two books for 98 . T 

7. ! 15th September, 
1987 . i 

- 

+ 

8. 215 September, 
+ 1987 L 
LSS s . -, पि कप्न के U 

* 

r 

L 
. -~ - £, - गज नि . r v - we. (i} The Committee discussed the , brevioys tour 

‘the Library.- . 
1 

s 
».. -(ii) The Committee decided 1o ‘undertake a study 7 : tour to the States एव Goa, Karpataka and * Kerala from 5th  October 0 18th 'October; - * 1987, 

v H - [ . i .k LA [ 
- T The Committec recommended _four books for.the ” . Library. o ' - जय - . 

7 ° (), The Committee-recommended. four, books for . " “the. Library. नह नल 

programme and-thanked 'thé Hon'ble Speakei™ . for granting the permission to und_ertafig ‘the tour.- B 

N 

LI
w]
 

k] 



नये ) 
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. 9, 29th September,: - 7 (i) The ‘Committee decided to: postpone its pre- 

i « 1987 _ vious tour programme. e s 

. . ) . (i) The h_Co"mnu'ttee ‘also approved rebate offered 

पु R - . by the booksellers while purchasing the books 

. — for the Libirary'as under — ' - 

x Tk R . " B 

K - 5 - t. English Books - 169 

. T 2. Hindi/Urdu books: 13 é, 

o ' 3. LawBHooks _ whatever discount deci- 
. ded after negotiation. S 

. 10. 6th October, 7 The Committes recommended three books for the 

- R 1987 _ Library. दी 

11. 13th October, 7 “The Committee recommended two books for the ¢ 
r 1987 -+ Library. A - 

12. 20th October,. -6  The Committee recommended two books forthe 
« 1987 S Library. . . 

. 13, 27th October,’ 7" . (i) The Committec recommended two books for 
_ 1987 ‘ . . the Library. , - 

. (ii). The Comshittee also decided 10 hold its miceting 
at Shimla on 10th MNovember, 1987 to_discuss 

_ “with the sistér Committec of Himachal Pradesh. 

14, आते November,” 7 The Committes recommended three *books for 
_ 1987 the Library. . - 

. 15, "10th November, © 7 The जि was welcomed by the Sccrctatry,- 

दर 1987 (Shimla)  ... Himacha] Pradesh and discussed the matters of .. 

- ¢ Lo . common. interest.. ८ + 

16. 17th November, 7. (i) The Committee recommended three ~books 
1987 - ‘for thé Library. ' ey «न... 

" i .(ii) Th_'e' Committee decided to undertake a.study 

" {our programme to the States of Maharashtra, 

oL N . Goa and Bangalore w.e.[. 23rd December, 

- गो 1987: न - 

17, - 23rd November, 7 The Committce recomniended two books for the 

1987 - 4 Library. : 

18. 30th November, 6. The Committee recommended three books for the 
H C 1987 - o = Library- ’ ‘ ) RS i 

19, 7th Décember, © 7 . The-Committee recommended two books for फिट , 
"व 7... Librafy, , ः ं : 

5. 14th Decemmber; 5 (i) The Commitice recommended three books for 
1987 ° the Library. बा 

७. 
e 
ना 

LT लग एफ, Durifig the visit' of “Haryana Vidhan Sabha 

- e o """ Library . Committee to फिट Himachal. Pradesh 

’ b = -Assembly at Shimla. The Committee was 

से very पधादी) impressed by the rich 00४ and 
aliance of furnishing of Library.of Himachal 

. _:Pradesh Assembly and the Committee degided. 

40 meke some improvemgnts in ‘Haryana 
Vidhan. Sabha Libtary also. = The Committes - 

. ) - 
हर (४ लि बा EefhaaTs लक 

दे जग थे किक ला -



- 1988 

22, 14th January, 
z, 1988 

कि, 20th January, 
1988 

e 

24, उरी .-qunuary, 
1988 * - 

Tt 28 _3rd‘Fe:"bf_,u"ary_. 
: 1988 ) 

26, 9th February, 
1988 (Haryana 

- Bhawan New 
Delhi} 

v a e o H £ 

2, 1110. Februa 
: ५ सके गा 

के 130 लए, 
988 (Paajing ’:".: 

8 

- books/periodicals 

In view of rion-availability of accommedation and f_g-.-, कि 
- IEéstivati6ns at Bapgalore -« Legislator’s Hoke - 

S 

2 Mmy:‘_fiky&t with the Secretary, Goa Legislative Assem- 

stigpedied thé following points ही the ifme- ‘. 
diate attentionfapproval of, th Hon'ble - 

. Speaker . ः 

(i) Thé Government may be approached for . 3-“ 
. providing sufficient” funds for the proper 

. electric fittings in the Library 

(ii) A provision एवं two separate cabins equip- -~ - 
» ped with wood and meodeirn furniture 

. carpet.etc., may be erected for the Mem- 
bers:in the Library as reading roams 

(9 The staff in the Library is inssfficient” to 
" 7 mdint2in पाई modern standard ie. docu- 

Mentation services हॉट पा H.V.S. ‘Lib- 
vty ) A 

: - Obviously, post of a Seiidr Librafian (with 
Post Graduate degree in Libfary Science) - 
may एड: created 

. (iv} The Government may be approached. to . 
_ provide a substantial fund at Jeast Rs. one 

. I&kh -per-year in order to purchase good 

The Committée decided to postpone. its tdir -which |, - 
was to.commence w.e.f. 23rd December, 1987 to 
oth Febrvary, 1948 

- न 

The Committee: recommended three books for the 
-Library . : 

Thé Committee passed a ondolence réséiluticn on . 
the sad demwise of Frontier Gandhi -Khan Abdul - 
Ghafiaf व, T 

जि - 

The . Committee recommended three books for the 
Library 

The Commiites recommendéd: thiee books fot the 
Library. 

न 

The Committce at its meeting held on _9th Feéb- 5 
macy, _ 3988. in Haryana Bhawan. New Delhj 
framed the Questionnaire on the basis of which 
W was ta discuss common. matters of functioning 
and scope 6f the Committee with sister (छान 
mittees एव the States एव Maharashtra, Goa-and - 
Karnaaka - 

The Gommittee discussed mafrers of common - 
mteregt with the Hon’ble Speaker, Librarian, Re-- 
search Officer ते" Information Officer. of the 
Maharashtra. Legislative Assernbly. -~ 

Ths Committee discussed maiters of . ‘commion 
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1. 2 3 ः 4” 
दी . . 

. "39. 170 February, - 
1958 {Mysore)’ 

A—.'."-‘-a'- 

30. 18th Febiiary, 
1988 

L i S 

कु,” ; th' .1:_15.. दल - 

- -‘Bhawan. New 
o« Delhi) 

dath Fenriady 

- . [ 

e L 

5 The committee reviewed the procecdings.of the 
. .mepting held ;on:11th February, 1988 at Bombay 

LU ind-on 13ih Féebraary, 1083 at Goa and discuss 
-7 the Questionnaire to be discussed with the sister 

Commitiee: of Kamataka Legislative Assefnbly. 

3 The Chivimittes dischsstd 198741 pointd of &t 
© mon interest with the sister Committee Offiter 

& 0 thé Karndidka Lepislative ASS€mbly  Secétariat; 
-k Bangaloté, - हि हु 

¢ ' The रठातताीटिट Eg]"“"“femfl""!fi f ili 
TR Eina L] हो Toh Pabriaty, 1598 दी Havgalon 
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L., "The- Commifte¢e on -Petitions. for the First. (July) Session 
1987 of the Seventh Vidhan .Sablia- was not- nominated S 

¥ 

, 2. The . Committee. जाप, Petitions. for"the Second (August)-Session, 
- 198770of "फिट Seventh Vidhan Sabha was also not.nouiinated. There- 

after, , the- Committee एप Petitions for . the various .Sessions. were, 
Appdintéd “and . the. membership “of the: Committees remained’ five . 

3, The Committee “consisting “'of fivé ' members of the Vidhan® 
Sabha was nomipated for-the third: Session. of -the .Seventh -Vidhan 

B Sabha -held in. the month“of. Decémber, 1987 ‘by. the ‘Hon’ble Spea- 
- Ker under .Rule 286(1) of the Rules of Procedure and Conduct® of 

. Business - in  the Haryana ~Legislative. “Assémbly. and, ‘notified -.om + - 

21st December, 1987 _ . 

(ii)~ ‘Ch. Kulbir Singh Malik; Deputy Speaker was. nominated . as "'"_-' 
- " 'thé EX-Officio Chairman-of the Committee: , - 

% Lot e 

(111} The’ Committee ;held 11} meetings का नस, 6. at Chandigarh 
and’_five- ‘outsidé’:Chandigarh. ™ The “namies ~of thé .members of the 

. Committee- and पाई number of “meetings . attended by cach. one of 
* .- themyare given below:— - दे बम -ा किए 

' , ढा. .. . , पिणाट ला सफल. न नकद . N-tam"'c"_o_f'-th_e Member * L  No. of m_ce-tl'n""gs'*- - 
"No. ह = .7 .. O 20000 «. .+ 2 attended - .. 

I.. Shri Kulbir Singh Malik; ”  °  Ex:Officio =~ ~. 10 : 7 . 
जे .Deputy Speaker . न, 7T - Chairman T 

“" . 2. .Shri'Bhagwan Sahai'Rawal पक, Meiber ‘2. ’ ’ 

2 जा 3. ".Shri Atma Ram Godara, M.L:A £ 'M'__em"bc"”_r" B e T 

4. Shri-Duga Dutt Aftri, M.LA Member =~ .. 117 ¢, s, 

L . 5. -Shri Hazar Chand, M.L A, . - " :Mefber. | R जे ‘ 

e L (Gv) Meeting held and business transacted "+ - > . - 
The details showing the: dates of -the ‘micetings held, the fumber रण . 

- हि गे = ] © . N 

. . i IS LI 

R
 



1 
का . 1 न 1" 

N £ 
. - 

A" . r ‘}- o, . . “ + :,__ . . . 

- _m'em"'be'r"s_pre's_c_nt_ ,a_n_:d the ‘_b_u‘sll'n_e_ss'.-__tra‘.?_'nsa"cted 81. éach mecting are given 

'below :__" . a .k Lo __, ., . . -_\ IR ; 

‘§r.  Datéof - _._N'um-be:bm__.sr" IR n_usm"e“sa'r_r’a'fi_ns'a'_cf_ed”M' 

No. meetings. ~° mem . b I 
: व . o -.pr__c_Msent__l..,:.‘.._ कलम आर बकि पर है यह T ५ ’ 

& \ = —'_’———'_—"_—_-——_——_.——_-_; R -. AR A - न बा P 

%! ."1‘913‘1: January,. 3, The Committee. discussed . the matter in~ detail * 

ho 1988 : 
3 

» i 
et 

2:- 1800 Jaouary, -, 2 1L Circulation ~ of copies जी Rules re'lla‘t”in_g_ to 

-1988 .o 7 "7 - > .Committee on Petitiods:© " . -~ .. 

. & oo 

__ _ ceedings of the Cormittee on Petitions of Lok 

दर . T - हि T L ] - 

e e regarding eflafgement of its scope;, and functions.’ - 

2. The Committee. dicided fo watch the P - 

i 3 के नि I 2 3 a - LI नि द i 

. L " " I3, ‘The Committéc decided to . ondértake.” ता: " 

लगे पक g . official tour (0. the States of U.R, and Bihar 

w 3 दफा I"_an‘ua"llry'.-"' - ‘__1., 
g 31988 \.’"5 L [y न . A 

functions.. 

LR LT ? 4. The Committee firialised the détails of the tour 

R S 4 pregrammeof the Eomrittee to UP,, and 

. 4, ‘4th Februdry,». . | =3 " “The Committee’ discussed  the Arrangements made ' 

Y yegs . पिन TS in' conncction  with -the tour” (95 the States of 

“ . s _ , U.P., and Bihar from 10th to-20th February, 1985. 

5. ‘-1,mh_'._P_e'brua__ry,";. « 3... 'The Committ ot estionn 

1938 e - Bhawan; New Dell for discussion with the- couter 

. + +  ‘part Committes: of the एक, and Bihar during’ 
हि o B 

. A 7 from 10thito 20th Febroary, 1988, " न - . 

1. The -Comgittce discussed > the” matiers” 1 gy 
detail régarding ¢nlargement of its, scopeand 

<L 7..." - * ‘their tour to-these. States from 10th (0 20th Feb~ - 

न e हा फ ८* दी. ruary, 1 फ्रेडिहि, ... + . 

6. 1200 Februsry, 3 . Discussion with'tho Committce oD Petitions' of 

- 19838 G S - o 
W 

e g b g . - 
g o P + लि - न नि e न सन - 

रे कप्ा कं FebeGady, . 3 “Discussion with the Hon. Chairman_and Members 

* 1988 * T of the Committee on Petitio 

i कक लि पा. Assembly on matters of common interest. =% 

§.°,17th February, .’ 
ST T AR 

P % 

Saawst o " 

< .9, 200 Februaty, . 3 Mesting of the Commitiée at Haryana Bhawan, 

_1988 . °° . New Delhi to review.the_discussion held with the 

AN counter-part. Committee " of Bibdr ' ‘Legislative 

' ' 
p itte¢ also decided. 

थी 

रत, 24tk February, - + > सवार < Di एड (०0०० 

1988 हो..." mittee . रो. 

11," 26 March, 2,-न 
] . “the’scope and’fasctions of the Committes, - 7 - 

WL 

गो 

3°* . Moctiig at Raxdul of the Committee (० review 

L A नल, _ "विन - 

'Th'e-Comm_"'i.-ttee fram"'ed q'uestio_nnauc""'a't -H_-a__ry"a.na",': ’ 

- 

नर - W _-'-.-.._.“. 

'00-"n'“'_sri"d'erau':on of the question of enlargemient of - 

» 

x 

L 7" ° DBihar W_).'e'_.f..l_fi'th‘t'o:_‘_201h___Fcb'ru-ar"Y. 1988, " हे s 

. 

.
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- A -record -of -the - proceedinigs -of the .imestirigs of the Conimittes 

i 
«न 

पक been kept in-the Hdryana Vidhan Sabha Secreteriat 

) Meeting (5) held at places other पता Chafidigarh 
—————— T Tttt 

T Placg T s . S.* . Date of méeting 
No. . : P oy it * 

.- L v AR l-... अदला ww — LT पथ. e men e  ugmeiewt wwia e . 24 । कथ०ई ww i 

1.5 New Dl (8ée St N&™'5) -+ . _10th February, 1988 

2 Luckfiow (U:P%) (Sée Sr: No.6)«. . . 12th Februa‘“"ry. 1988 

237 -Patna ('Bl".fia')r. {8eé.8F. N न " 15ih February, 1988. 

.4 .Raxaul (Bihar)(See Sr. No.8) .  17th February, 1988, ' 
5. New Dethi-(Sée St.'N6. 9) " 20t February, 1988, 

4: ThE Comiiftée cbnsisfing - of five mémbers of.the Vidhan 
Sabhd Was " ndmtnated féf the 5 Session एव the Seventh ¥Vidhan: 
Sabha held in the month. of March, 1988:by the Hon'ble ‘Speaker’ 
undet Rule-286(1) of the Rules of Procedure” and Conduct of Busi- 
ness हो the HArYefid Législative: Assembly and: notified on the 1lth ° 
March, 1988 

(D) - Ch.-Kulbir Singh Maitk, Deputy Spedker wag @ofitfatéd 48 - 
पी Bx:Officio .Chairiiian of the Commities 

0 . The dames of the mefibers of the Commiftee - तट" diver 
below =& . S L ८ .o 

झा. - Name -of the Member _ 
- o . "I-.—_-.._______________'___________-—__—'__-—' जय 

2. 5 Bhiagwan Sahai Rawat, की... Member 
_'3; . Shfv Atma Rafit Goddia; M:L:A: . T Medber 
4, Shrj Dur'm.g’a Dutt Attri, M.L.A दि "न 7 = Member 

पड: Shri Hazat Chend, M.L.A. डॉ . 
o R Mébtig beld i Fidiness transacted ’ 

- + The Cowimitieé did_not held any meeting upto 31-3-1988 

e ISBRLHVELHGD, दव, e 
& 

+Shri Kulbir Singh हद Deputy.Speakér.  Ex:Officio. Chairman _ 


